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LOK SABHA

Wednesday, 21t August, 1857

The Lok Sabha met at Eleven of the
Clock

[Mr. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Newsprint Imports

*1005. Shrl M. R. Krishna: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that repre-
sentatives of the Chamber of Com-
merce have urged the ban of further

of newsprint; and

(b) the annual import of newsprint
and the principal countries which

export newsprint to India?

The Deputy Minister of Commerce
and Industry (Shrl Satish Chandra):
(a) No, Sir.

(b) A statement is laid on the Table
of Lok Sabha [See Appendix 111, an-
nexure No. 48]

Shri M. R. Krishna: May I know
what 18 the total production of news-
print in the factories m our country
and by what tune the country will be
self-sufficient in newsprint?

Shri Batish Chandra: There is only
one newsprint factory at present—the
Nepa Newsprint Factory in Madhya
Pradesh, The production last year
was 10,782 tons. This year, from
January to March, it was 8,500 tons,
The rated capacity of the factory is
30,000 tons though the present demand
is about $0,000 tons.

Shri M. R. Erishna: May I know
whether any factories under the
National Indusgirial Development Cor-
poration with or without foreign
technical assistance to produce news-
print from bagasse were set up in
the country and, if so, what is their
number and where those factories are
situated?

Shri Satish Chandra: There is a
proposal go set up a newsprint factory
utilising the bagasse at Shakkarnagar
near Hyderabad, and the capacity of
that factory will be about 30,000 tons
per annum, _

sft ®o wro fgidt ¢ Wy WY St Y
ag wrw § B Aar e F ot [qufie
Tt @ 9§ 97 vRnE @i amt
areh &; afx g o w9 ?

st Wo W TRl 1 Oy o oY
farar it w7 o o o o e
wufre o orrw WoE aff amg
STy ?

il R R : o 9g o fy aw
warg v oy, wy e € § 0

Shri C. D. Pande: The Deputy
Minister has just now told the House
that the rated capacity of the mill is
30,000 tons, whereas the annual pro-
duction 1s only 12,000 tons. What are
the factors that are handicapping
production?

Shri Satish Chandra: The Nepa
Newsprint Mills went into production
about two years ago. After that there
have been some tu‘lhlnz troubles.



ag this bottle-neck 1s got over, pro-

profml under consideration at pre-
sen

Shri B. S. Murthy: May %1 know
what has happened to the experiments

carried on at Vuyyur to convert
bagasse into newsprint®

Bhri Satish Chandra: Bagasse can
undt:ubt;fﬂy be converted into news-
prin e are getting up a factory
The proposal at present under consi-
deration of the National Industral
Development Corporation 15 to set up
a factory at Shakkarnagar, for, a
large guantity of bagasse is available
from a single factory, one of the big-
gest n the country That can be uti-
Lised very conveniently The many-
facture can be taken up at any other
Place 1f private parties come forward
i future to set up factories

Shri B. 8. Murthy: Is it not a fact
that m Vuyyur, expermment was first
made, and the Madras Government as
well as the Andhra Government later
on took up the question, and may I
know whether the Andhra Govern-
ment have asked for any financial
assistance and, if so, what has hap-
pened to that?

Mr. Speaker: Hyderabad also 1s 1n
Andhra

Shrl Manubhal Shah: The question
13 shightly misleading There was no
experiment carried out for conversion
of bagasse into newsprint in this
country It 18 a very modern up-to-
date invention successfully established

:
E
!

being established by the Government
vof India, 1n the public sector, them-
selves

be able to cope up with the require-
ments?

Shri Satish Chandra: The present
consumption 1s about 85,000 to £0,000
tons The demand is likely to in-
crease to 120,000 tons by 1881 The
Nepa factory and the new factory at
Shakkarnagar will be able to produce
only 60,000 tons There 18 scope for
further development of newsprint in-
dustry in the country, but it cannot
be taken up immediately

Bhri Ranga: What special steps are
being or have been taken by Govern-
ment during the last one or two years
to step up production from Nepa mills
itself to help them to get over their
dufficulties 1n view of the fact that
they themselves say that the rated
capacity 1 30,000 tons and that pro-
duction 1s only about 15,000 tons m
the country which 1s badly m need of
greater production?

The Minister of Finance (Shri T.T.
Krishnamachari): May 1 answer the
question” The Nepa mills have been
undergoing a lot of teething trouble
and just now the miil 1s on the thres-
hold of stabihising itself But the
question of expansion of the mill has
got to be considered at a later stage.
All that Government have done dur-
ing the last one and a half to two
years is to find out whether there are
other sources from which they could
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produce newsprint. Of course, as my 2. response recelved so far en-
cofisague mentioned, newsprint Government to believe that

bagasse or out of other alternate pro-
ducts, and we have to undergo all
these teething troubles before we can
establish the industry on a firm basis.

Price Control

*1008. Shri Bibhuti Mishra: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether 1t is a fact that Govern-
ment are contemplating to fix relative
prices for raw materials and finished
goods produced in India and manufac-
tured in Indian factories; and

(b) if so, when it is to be given
effect to?

The Minister of Commerce and In-
(Shri Morarji Desal): (a) and
%omnment have requested in-
d 1 units, and in particular those
who make products, the import of
which has been reduced, to accept
three points of principle with regard
to prices. ) Copies of the letters to the
Premidenfs of the Federation of Indian
Chambers of Commerce and Industry
and the Associated Chambers of Com-
merce and to leading industrialists are
Iaid on the Tsble of the House [See
Appendix III, annexure No. 49.]

by and large voluntary agresment
with industry is helping to hold the
price line though in particular cyses
the possibilty of control canmot be

ruledautﬂ

ot foqfefam  wwwr s,
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woqwd wyE § fem § ¥ wgw g e
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TR v & W AR e
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off quoeh dad S wwAr e
sreged T § At e it
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¢ iR A w1 T oW fgd
#rr g W g7 frg wor 3 ot WY
FE@ A0 & TTer @ wgw W
faemr &1

st sreroolt Ran : Al T W
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qTa ¥ I ¥ I W «F 9 v
¢, T &y AR § 1 T Wi e
# wix Transport & s & woir §
W g ATY ¥ Yo wE WG AT A Ay
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affag oer § 1 W fgame & A W
gy Frean §, g e A, Sw g

Shrimati Tarkeshwarl Sinha: In
view of the fact that the t
of India have now released the price
index with the base as 1952 and the
price level of this base is much lower
than the price level of 1939, may I
know whether Government conducted
any survey of jhdustrial raw materi-
als or industrial goods, finished goods
and the agricultural production to
come to this conclusion?

Shri Morarji Desai: 1 have not
quite understood the relation of this
question to the main question, but I
may say that no fresh survey has been
made. The indices are there; we are
comparing from that and giving this
information.

Shrimati Tarkeshwari Sinha: The
hon. Minister said that the price level
of industrial raw materials is lower
now. That is why I asked whether
any survey was conducted to reach
this conclusion about the lower price
level?

Shri Morarji Desai: The figures are
obtamned every year and there 1s no
question of making any fresh survey.
Even compared to the past, the same
result will be obtained.

S8hri Heda: Between the consumer
and the manufacturer, there is the
third party—the speculator or busi-
nessman. May I know whether Gov-
ernment have taken note of his exist-
ence and whether Government are
aware that the price of the raw
matenal has some relationship with
the price that the producer gets and
the price that the manufacturer ulti-
mately puts on the article?

Shri Morarji Desai: All these factors
are somewhat flexible. They cannot
be arranged like a machine. All these
things are taken into account.

21 AUQUST 1957
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Cesmic Ray Research Station, Gulmarg

m-'lrmm
Dr. Ram Subhag Singh:

Will the Prime Minister be pleased
to state the estimated cost of the Cos-
mic Ray Research Station which is to
be set up at Gulmarg?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nehru): Preliminary estimates indi-
cate that the base laboratory at Gul-
marg will cost Rs 2 lakhs, the high
level laboratory on a spur of Aphar-
wat will cost about 2 lakhs, and the
connecting wire ropeway about Rs, 9
lakhs. The cost of the whole project
will be about Rs. 14 lakhs. Archi-
tects are being appointed for
preparing drawings and designs
and for working out the detailed costs

of the base laboratory at Gulmarg.

ot weT O : 5 feAl qgF wWo
T & gaafaes @ 1@ wRA ¥ qoR
fedte & ot | & arem =g g B
T g & TR O W Fex Y eqrfyw
F@ 7 frat wrfa g 2 sk ww 1w
FreAfad #19 TE § I F wnw 0
anfr & ?

st waET® AgE o g, Tdr
foird & fawfd & agr ag s @
W] | AT 99 F qay fF T F A
gk ?

ot et Wi S, g

.1ml

st WMaTAW AYE : F W ST
THIGH 919 TG X GFAT | 3@
FOq G AT a7 §G WAT T, § )
W ¥ oF 3y g ff fr derfew
it (EqTERT aga & 17 s @r 1
THRY IAA WO 74 F T gt {gar |

oft swx v : w7 ag A ¢ fe
Wt ¥ @ wer soi iy gy
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-gfrefafdl W Wrc ¥ qF el stepa taken to make trede cul moukaye
TRESH TR RORDE  Tubie af the Howe,  [See Appendix
M @ R fead Son ok el I, annexure No. 50.)

¥ v ¥ v g g | Shri Harish Chandra Mathur: A

st wxmreenw Age : R g, g
wrg s wefie gfafedo & o
& o sTewaed § | ag OF WO wT
T @Y | W W OHH Qo4 @
&1 w gvm | Y wwn ¢ v Gver &
&ar & @, ¥ SRR R ST W
€ 1 WK 39 & W qg g T O
¥t | 9 s a1 @ Rz & an
TEAY T YA | T FAY g, WAT
ot & oY 9, et & @y @
NN F @A TR IGH

Lac & (o]

Bhri Narasimhan: Out of the total
estimated cost of Rs 14 lakhs, the
ropeway itself takes away Rs. 9 lakhs.
May I know why?

8hri Jawaharlal Nehru: 1 have to
answer that the ropeway costs as
much or thereabout. Of cqurse, I may
add that if there 1s a ropeway to Gul-
marg and Khilanmarg, from the point
of view of the Kashmir Government
and the tourists, that will be a very
great attraction. From the point of
view of winter sports also, 1t will be &
great attraction One can go there in
winter for skating, skung, etc

Trade in Live Animals

*1008. Shri Harish Chandra Mathur:
Will the Mimister of Commerce and
Industry be pleased to state what
specific steps, it any, have been takep
by Government to make trade in
live animals as humane as possible?

The Minister of Commerce (Shri
Kanungo): There have been no com-
plaints about lack of any humane
treatment to live animals exported
outside India except in the case of
monkeys. A note describing the

committee was set up to go into the
question of cruelty to animals. May
I know what are the recommendations
of that committee and whether those
recommendations have been given
effect to?

Shri Kanungo: As far as I remem-
ber, there was a Bill in this connee-
tion. I am not aware what further
steps on the Bill were taken.

Shri Harlsh Chandra Mathar: I
want to know whether that com-
mittee has made any recommenda-
tions about the humane treatment of
animals and what steps have been
taken on it?

Shrl Kanungo: That report has not
been available here.

Shii Harish Chandra Mathur: The
hon Mimster, while answering »
question in conection with monkeys,
stated that they have just made cer-
tamn rules in this connection. Those
rules are not available anywhere in
the library and also in spite of writ-
ing letters to the Minister concerned.
May I know what are those rules
and where they will be available?

Shri Kanungo: They are not statu-
tory rules and so they will not be
available here, The rules will be
available with the Joint Controller of
Imports and Exports. I have not re-
ceived any letter from the hon. Mem-
ber.

Bhri C. R. Pattabhi Raman: In view
of the fact that there was a private
Member's Bill which was withdrawn
more or less on the Government's as-
surance that they will sponsor a simi-
lar measure, will Governmnt consl-
der taking early steps in the matter?

tt.ml Kanungo: Yes; we are taking
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Shri Hem Barua: In view of the
fact that the hon. Minister has refer-
red to the inhuman treatment given
to the monkeys only, may I know
what kind of treatment 18 given to the
rhinoceroses exported to foreign coun-
tries from Assam?

Shri Harish Chandra Mathur: May I
know 1f the hon. Minister is aware
that this matter has received great
attention even 1 European coun-

Mr. Bpeaker: The hon. Member is
trying to argue. What is his ques-
tion?

Shri Harish Chandra Mathur: The
question is whether, in view of these
facts, the Government's attention has
been drawn to the problems and whe-
ther Government also takes notice of
the fact that the purposes for which
ammals are exported are also such
that no mmhuman treatment is given
to these animals at the other end?

Mr, SBpeaker: The hon Member
wanis to know whether any steps are
taken by the exporting country to see
that at the other end humane treat-
ment i given to the amimalas,

question, as a matter of fact, is .....

Shri Harish Chandra Mathur: My

Mr, Speaker: The hon Member will
kmndly resume his seat Everybody
has understood his question. What is
the answer?

The Minister of Commerce and In-
dustry (Shrl Morarfi Desal): Abso-
lutely there is no complaint about
any ammals, except monkeys The
complamnt about the monkeys has
been there, because the question 18
that they are being utilised for ex-
periments About this alsg, I have
made statements here in reply to
some questions that we have seen to
it that 1in transit or while talkung them
away, they are treated very humanely.
The other question iz being conmder-
od from time to time.

21 AUGUST 1987

August, 1947 up-to-date m Delh;

{b) what amount has been spent
by the Estate Office in ewiction pro-
cess so far,

(c) what 13 the amount of irreco-
verable dues written off or to be writ-
ten off from the 15th August, 1947;
and

(d) under whose authonty the
write-off was sanctioned?

The Minister of Works, Housing
and Supply (Shri K. C. Reddy): (a)
The amount of loss can be determined
only after the unauthorised occupa~
tion has ceased. So long as the un-
authorised occupation 18 continuing,
it 18 dufficult to assess the loss as the
rental charges are bemng recovered
from the unauthonsed occupants in
the form of damages,

(b) Rs 1,13,62625

(c) Rs, 7,300 40 has so far been
written off It 13 not possible to as-
sess the amount yet to be wnitten off
as efforts to recover the srears are
still being made,

(d) By the appropriate competent
authorities who have been delegated
powers by Government to sanction
such write off

Shri 8. C., Samanta: May I know the
nymber of unauthorised occupations
by dwsplaced persons and others se-
parately?

Shrl K. C. Reddy: I cannot give the
break-up of the number of persons
who have 30 occupled unauthorisedly.
Mostly the occupation is by dusplaced
persons from East Pakistan and West
Pakstan,
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Bhel K. C. Reddy: So far as I know,
there is mo such proposal before the
Governmeat.

Shri Kasiiwal: May I know whe-
ther even today there are many Gov-
ernment buildings which are under
unauthorised occupation since 19477

Shrl K. C. Beddy: There may be
some such cases. The history of this,
3 suppose, is well known to the House.

In 1647, when the Partition took
place, boards of people came to Delhi
and they occupied such of the build-
ings as were readily available for
them. Since then, we have been
trying our best, t0 use an unpleasant
word, to evict them and at the same
time, trying to rehabilitate them. In
some places, they have gone to courts
of law. It is not as if we can evict
them even though we are prepared
to evict them. There are all these
complications. But, by and large,
we have been able to take possession
of these bwildings and also rehabili-

may be some cases

i
£f
1

J
1
TR
i

*1010-A { Shrimati Tarkeshwarl

(a) whether the Second Five Year
Plan is being considered by the Plan-
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(b) whether the State Governmentis
have been informed to this effact;

(d) whether it is a fact that
Planning Commission's Panel of
nomists have emphasised that the
of achieving present targets will be
up to Rs. 6000 crores; and

(c) In .making allotments of foreign
exchange for the implementation of
the Plan priority is to be given to
prijects from within the following
categories:

(1) Steel plants, coal, railways,
ports and specified power projects,

(2) Projects in an advanced
stage of completion in which the
bulk of the foreign exchange ex-
penditure has already been incur-
red, and

(3) Projects which will earn or
saye foreign exchange within a
short period of time and are cover-
ed by suitable delerred credit

g
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in this connection to consider the posi-
tion regarding foreign exchange and
on the lines on which we have to
carry on in the future,

Shrl Morarka: What are the main
recommendations of this Committee
and how are they being implement-
ed? .

Shrl Nanda: It is a group working
departmentally in order to assemble
data and to collect materials for con-
sideration m the Planning Com-

nission.

Shrimatl Tarkeshwarl Binha: When
the onginal estimate for the Second
Plan was made, it came to Rs. 4800
crores and then it came to Rs. 5200
crores. In view of the fact that the
prices of goods imported from foreign
countries have increased to a very
great extent and the internfl price
level is also hugh, may I know how the
Planning Commision thinks that she
target originally provided for in Rs.
5200 crores is now the real target?
Because, 1 answer to part (d) of the
question, the hon. Parliamentary Sec-
retary has replied that there is no in-
crease of the target of the Plan. May
1 know how it 1s compatible with the
price levels? '

Shri Nanda: When the Plan was
formulated and presented, it was
stated very clearly that it 158 a flexi-
ble position and as conditions change,
there may have to be adjustments
and re-phasing The Planning Com-
mission 1s, at the moment, engaged in
the process of re-examination in view
of the various factors which have
been mentioned.

8hri H. N. Mukerjee: Will the hon.
Minister please tell us if there was
any truth in the report made in a sec-
tion of the press regarding an alleged
confidentlal document of a rather de-
featist nature from the Economic Di-
wision of the Planning Commission to
the Prime Minister in early June, and
whether the Government intend hav-
ing intensive consultations with Mem-
bers of Parliament as was done in
early 1036, to be followed up by a
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debate in the House to prevint a
pruning of the Plan of the sort which
the private sector is crying for?

The Prime Minister and Minister pf
External Affairs (Shri Jawaharlal
Nebru): The hon. Member has refer-
red to some document which is sup-
posed to have come to me. 1 do not
quite know which one he is referring
to. Both as Chairman of the Plan-
mng Commission and ss Prime Minis-
ter, I receive numerous appreciations
and documents. Naturally, since we
have been greatly concerned about
it, I am in constant touch. I have no
recollection of what may be called
a defeatist document. I have been
analysing the situation and pointing
out various aspects of it, some good,
some bad. Anyhow, so far as the
Government are concerned, there Is
basically no element of defeatism in
their outlook. They are facing the
position I should like to make it
perfectly clear. Obviously, there are
difficulties. Those difficulties are not
hidden Everybody knows them. I
have no doubt that basically the eco-
nomy of India is a very sound econo-
my, and we shall, as always in such
matters, one has to, face the difficul-
ties that come in the way. As for con-
sultations with Members of Parlia-
ment, we are always very happy to
have such consultation I do not know,
I shall try to evolve a method during
this session so that we may have talks
on the situation

ot fegfer famr & o s =R
g Fefa v ag & gfc @
Qo § A frag geare # o
gard, IF AT B FTAL AR JA
ar 7 ]

oft Ay gt o mftEe e STEVET
w1 @A §, WEIEAY I wwa g,
Iqi et ag & W1 & 7§ e
ferg g3 at o wfiger &1 wdaf
Shri Gajendra Prasad Sinha: Is it

that the question of pruning the Plan
does not arise at present?
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Shri Nanda: Every yesr, annual
plans are made and we consider where
we can modify and in what directions
in view of the changed circumstances.
As I said, we are actively engaged in
that process,

Shri Narasimhan: As revision of tar-
gets and recasting seems to be envi-
saged, will that come before the House
for debate and approval?

Shrl Nanda: The intention is, we
shall have talks with the Consultative
Committees for Finance and Plan-
ning, we shall have very intimate dis-
cussions with them.

Shri T. B. Vittal Rao: May I know
if annual targets have been drawn for
the various years of the Plan period?

Shri Nanda: That is a process which
is carried out from year to year.

8hri Morarka: May I know the main
schemes and projects which are likely
to be postponed or delayed due to
difficulties of foreign exchange?

Shri Nanda: In case the position re-
garding foreign exchange 1s not alto-
gether as favourable as we expect it
to be, some schemes may be delayed.
That, I said, I may not be able to say
now. This 1s exactly what we are now
examining.

Mr. Speaker: Next question.

Shri Hem Barua; I was not given a
chance, Bir.

Mr. Speaker: Every one cannot
have a chance. I look this side and
that. Hon. Members must get up.

Shri Hem Barua: I was on my legs
seven times. My name is here.
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Imporis and Exports

*1011. Shrimsti Tarkeshwarl Sinha:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the present gap between our
imports and exports; and

(b) whther a statement showing
the specific steps taken or proposed to
be taken in the near future to bridge
this gap will be laad on the Table of
the Sabha®

The Minister of Commerce (Shri
Eanungo): (a) Dunng the period
January-May, 1957 (5 months) our
imports were valued at Rs 405 crores
and exports at Rs. 262 crores leaving
a gap of Rs, 143 crores.

(b) A statement showing the steps
being taken to promote our exports
and to bridge the gap is laid on the
Table of the House [See Appendix
III, annexure No 51]

Shrimati Tarkeshwari Sinha: In
view of what the hon. Minister just
now said, may I know how much of
that import came under private ac-
count and how much of that import
came under Government account?

Shri Kanungo: I have not got the
fieures here But these figures are
available from the trade account.

Shrimati Tarkeshwar!l Sinha: May
I know how many import licences
were 1ssued for the Jlast two years,
the value of goods came through the
1ssuing of these import licences and
how many of them are still outstand-
ing 1e the commitments already
made on which the Government will
have to pay foreign exchange?

Bhri Kanungo: We issue licences in
thousands and the list itself runs into
hundreds of pages I am sorty I
can't g;ive that information offhand.

Shrimati Tarkeshwarl Sinha: May
!knowatlgutthetotnlnumbu of



thousands of pages.

Shri V. P. Nayar: From the state-
ment I find that one of the steps taken
is the setting up of the State Trading
Corporation. I want to know whether

percentage of foreign trade to be done
by the State Trading Corporation at
the end of the Second Five Year Plan
in order to place the Btate Trading
Corporation in a controlling position
in respect of our foreign trade.

Shri Kanungo: I suppose the targets
in these matters are unrealistic. The
purpose of the State Trading Corpo-
ration is to get more in the export
trade.

Shri B. 8. Murthy: The targets are
are unreslistic.

Bhri Kanungo: Yes, in this context.

Shri EKasliwal: The hon. Minister
has declared a new policy restricting
imports. May I know how far, after
the declaration of that policy, the gaps
between imports and exports have
been reduced?

The Minister of Commerce and In-
duatry (Shri Morarjl Desal): It is too
early to say anything just now. We
can say that after three months.

-

Shri T. N. SBingh: May I know
whether the policy followed in the past
of importing even consumer goods
produced here with a view to keeping
down the prices and fighting inflation
is even now being continued or has
there been any modification in that
policy?

Shri Kanungo: The assumptions are
not wholly omrrect. Anyway, in the
current licensing term there is no im-
port of consumer goods.

Shrl Narayanankntty Menon: The
hon. Minister just now stated that the
target for absorbing the foreign trade
within the purview of the State Tra-
ding Corporation is unrealistic. May
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we Imow who is respensible for this
unrealistic target?

Mr. Spoaker: Targets cannot be
stable, that is what I understand, The
hon. Minister used the word as a
synonym.

Shrl Narayanankuity Menon: Let it
be explained.

Shri Morar#l Desal: It is not practl-
cable to have targets for these things
because we go on changing it as and
when it is suitable and profitable for
the Government.

Shrimatli Tarkeshwarli Sinha: We
are giving the most-favoured-nation
treatment to Japan. In view of the fact

know what effect this trade agreement
of Japan will have on our export
trade because Austriala is one of qur-
chief markets for textiles and other
things?

for working the
ning and Weaving Mills for the pro-
duction of yarn; and

(b) whether any reply has been
received from the State Government
so far?

The Minister of Commerce (Shri

Mills on the 18th November, 1854
(b) Yes, Sir.
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Shrl Kagmngo: The hon. Member
seexns to know more than the Gov-
ernment of Orissa. The Government
of Orissa says that they have received
the communication.

Shrl Sepakar: In the Btate Assem-
bly they have stated that they have
not received any such commumncation.

Shrl Kanungo: 1 sobmit I cannot
explain things which have happened
in the State Assembly.

Shri Supakar: May I know what
are the terms and conditions under
which the financial assistance is
offered to the Orssa Government in
so fer as this project is concerned?

Shri Kangngo: There are several
conditions, The main conditions were
that the undertaking should be balan-
ced and should be managed by a co-
operative society or by the Govern-
ment and the entire production should
be available to the handloom wea-
vers.

Shrl Bupakar: May I know what is
the reply of the Government of
Orissa?

Shri Kanungo: The Government of
Orissa do not want to invest more
money in the undertaking above this
Rs. 5 lakhs. Since the Government
of Orissa is not in a position to invest
more money at present, they are
thinking of running the establishment
as it is with 3,000 and odd spindles.

Shri Joachim Alva: Over a
dozen textile mills which
are fgcing financial distress and closed
down, not being either in Bombay or
Ahmedabad, the textile Centres—
what assistance is Government giving
to these mills by way of sending out
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their officers to find out what they

(a) the value of shoes exported to-
Russia till June, 1857; and

(b) whether any further agreement
has been signed with Russia for the
supply of Shoes and other leather
goods?

The Minister of Commerce
Kanungo): (a) Rs. 71,73,075.

(b) Yes, Sir, for shoes only.

Shri Gajendra Prasad Sinha: May
I know what steps have been taken tp
find out new pa.rlets for shoes and
other leather products, especially in
the Baltic area and China?

(Bhrh

Shrli Kanungo: Firstly the buyers
must be willing. We are always on the
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Shri Kanungo: None of those
countries have shown any interest in
our shoes

Shri M. R. Erishna: May I know
what amount of this contract was exe-
cuted by the orgamsations or co-
operative societies of people who are
gkilled workers 1n this industry?

Shri Kanungo: About 3.50?000
paurs of shoes were suppled by the
National Small Industries Corporation
who obtained the materal from co-
operative societies

Shri M. R. Erishna: May I know
what 18 the number of Scheduled
Caste people who have been benefited
because of this contract?

Shri Kanungo: I do not assume that
only Scheduled Caste people would be
making shoes There are others also I
have not got the figures about the
number of Scheduled Caste people
‘who have supplied shoes

Shri Thimmalah: Is it a fact that a

pair of shoes 18 being purchased by the
Corporation at Rs 18 whereas it 1s
being sold 1n Russia at a cost of more
than Rs 100 Why 1s it that such a
low rate is fixed?

Shri Kanungo: The figures are
absoluteiy incorrect and it i3  not
prudent for me to give the figures of
purchase and sale price in a transac-
tion n this House

Visit of Pakistan Nationals to
Gujerat

*1018. Shri M. B. Thakore: Will the
Prime Minister be pleased to state:

(a) the total number of Pakistan
nationals who came to Gujerat during
1956-37 to see their relations on pass-
port faciities provided to them by
Im:l;an High Commission in Kavachi:
an

(b) whether 1t 1s a fact that some
Pakistan nationals have also
¢tome to North Gujerat and other
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parts of Gujerat via Kutch desert
and Indo-Pak Border in North of
Gujerat and West of Gujerat?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): (a) and (b). The
information 18 being collected and will
be lad on the Table of the Lok Sabha
when available.

Shri M. B. Thakore: May I know
the total number of Pakistam nation-
als who have not yet gone back to
Pakistan?

Mr. Speaker: The hon Parliament-
ary Secretary said that the figures are
being collected.

Shri Ranga: In regard to the answer
Eiven to part (b) of the question, may
I know if this nfiltration 1s still going
on? Are people still coming from
Pakistan into our country through
Kutch and Gujerat?

Shri Sadath Ali Khan: As I said,
the information 1s being collected.

Shri Ranga: That 13 with regard to
the information regarding the magni-
tude of the problem, but 1s that pro-
blem still present with us?

Mr. Speaker: He wants to know,
though the actual figures are not
available, 1f stll a number of pec-
Ple are coming from Palkistan through
Kutch and Gujerat

The Prime Minjster and Minister of
Externa)l Affairs (Shri Jawaharlal
Nehru): That 1s to say, openly or fur-
tively?

Shri Ranga: Whatever 1t is, you
should be trying to get hold of them

Shri Jawaharial Nehru: We do If
we do not, then they escape us I do
not guarantee that every person who
comes 1n 13 traced but generally
speaking, the people who come in
without proper papers are arrested.

Mr. Speaker: Next question
su.Sl:.rl Joachim Alva: One question,

Mr. Speaker: Order, order, I have
called the next question.
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*1019. Shri H. N. Mukerjeo: Will

the Minister of Commeros and Indus-
try be pleased to state:

(a) whether a scheme for the deve-
lopment of Small Scale Engineering
concerns in Howrah (West Bengal)
has been recently approved by the
Union Government; and

(b) if so, what is the amount of
assistance earmarked for the propos-
ed scheme?

The Minister of Industry (Shrl
Manubhai Shah): (a) and (b). No
separate scheme of the West Bengal
Government for the development of
Small Scale Engineering concerns in
Howrah (West Bengal) has been re-
cently approved by the Government
of India It may, however, be men-
tioned that in 1854-55, a grant of Rs.
1-90 lakhs and a loan of Rs. 11'83
lakhs were sanctioned by the Central
Government to the Government of
West Bengal for the implementation
of a scheme for development of Small
Scale Engineering Industries at
Howrah.

Shri H. N. Mukerjee: May I know
if any special arrangements have been
made regarding the supply of raw
matenals and, if necessary, of finance
to these small-scale organisations?

Shri Manubhai Shah: Both the ar-
rangements are made. We have a
special separate quota for the small
industries’ raw materials, and finance
is provided by the West Bengal Gov-
ernment out of allocations from us.

Shri H. N. Mukerjee: May I know
if the railways placed certain orders
with these small-scale organisations
and 1f those orders were supplied to
the complete satisfaction of the rail-
ways?

Shri Manubhai Shah: That has been
the general policy of the Government
of India, that a small section of the
DG Supply's purchases should be
routed through the small-scale indus-
tries, and a large benefit has been
taken of this by this organisation in
Howrah.
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Shrimati Renu Chakravartty:

shortfall in it?

Shri Manuobhai Shah: As far as
these grants are concerned, they are
all non-lapsable and we continue
reviving them from year to year. As
a matter of fact, even this year we
have given a new grant and loan of
Rs. 34 lakhs to the West Bengal Gov-
ernment for the entire small-scale
industries in that State.

Shrimati Renm Chakravartty: 1
wanted to know how much of this
has used in the years 1954-55 and
1955-56.

Shri Manubhal Shah: Actually, it
the hon lady Member is interested in
it, I shall let her know the figures,
but the information with me now is
that more than that amount almost
Rs 50 lakhs has been spent on this
scheme in that particular year.

Shrl Heda: In view of the avall-
ability of high skill in the engineering
industry at places like Bombay,
Hyderabad etc, may I know whether
similar schemes are being taken up in
other places also?

Shri Manubhal Shah: Yes. Practi-
cally in every State we have a pro-
gramme of industrial estates. More
than 50 per cent of those estates are
manned by engineering industries,

Shri Gajendra Prasad Sinha: May 1
know 1f there 13 any proposal to sub-
sidise the supply of steel which is the
raw material of small-scale indus-
ires?

Shri Manubhai Shah: There s no
special proposal, but we try to give
the equalised price to them, and that
benefit goes to the orgamsed as well
as the small-scale industries,

Shri A. C. Guha: May I know on
what schemes these loans and grants
were sanctioned and whether there
was anything for modernisation of
the machinery and the tools und for
standardisation of products?
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Shri Manubhal Bhah: These loans or
grants were really for purchase of
new machinery So, modernsation
just does not come m It was also
for the production of such small-scale
industry goods which are easily sale-
able to the railways or to different
industres

Mr. Speaker: Raja Mahendra Pratap

W WER YA wEi wEkm,
AN AT To Lo} ¥ AT wAW
fafreer wge wgandt s # fgx-
RAT |

Acquisition of Land In

*1021. Raja Mahendra Pratap: Will
the Mimster of Works, Housing and
Supply be pleased to state

(a) whether 1t 1s a fact that the
land of four willages near Delhi viz
Mohammadpur, Munirka, Hamayun-
pur and Hauz Khas 18 being acquired
by Government, and

(b) if so, what Government pro-
pose to do to rehabilitate persons lLiv-
ing there at present?

The Minister of Works, Housing and
gunlls (8hri K. C. Reddy): (a) Yes
ir

(b) The matter 15 under considera-
tion

Shri B, 8§ Murthy The question
has been put in English and the hon
Member 1» asking in Hindi

Mr Speakerr Whenever a question
1s put 1n Hind), the answer is expect-
ed to be 1n Hindi For the benefit of
the hon Members who do not know
Hindi, the English translation 1s also
given If an hon Member puts a
questfon m English, he must be pre-
pared to hear the answer also 1n
English If he does not know Eng-
hish at all and 1f he puts a supplemen-
tary question in Hindi, I will certan-
ly request the hon Minister, if he
ean, to reply :n Hindi Let there be
a kind of adjustment This is not an
examination hall where people who
do not know Hindi come here to know
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Hindi Therefore, I shall try to see
that every hon Member understands
the question and follows it

Shri K. C. Reddy: In thu case I
submit the notice has been given not
m Hindi, but in English

Mr, Bpeaker: Yes The reply may
be given in Enghsh

Raja Mahendra Pratap: I do not
mind your answermg in Englsh

Shri K. C. Reddy: I shall read the
answer Again

(a) Yes Sir

(b) The matter 15 under consi-
deration

Raja Mahendra Pratap: I want to
know whether the hon Mimster
knows that the land which 1s being
taken 1s taken from ex-army officers
and men

S8hrl K. C Reddy: I do mot know
I am afraid I have no such detailed
information as to from whom the land
18 being acquired, whether there are
some ex-army officers or not I have
got to check up *

awr WA A g d &t
Taensn {6 Wy g A0 A fer axg
§ AL wg q@rAT MET & 7

Mr Speakerr The hon Member
might have put the question in Eng-
hsh, particularly when the hon
Minister 15 not able to reply The
question 1s this

Raja Mshendra Pratap. My ques-
tion has not been answered

Mr Speaker: 1 cannot allow this
kind of alternating between Hindi
and English

Raja Mahendra Pratap. When you
are gomng to take land from these
people, how are you gomg to accom-
modate them? Because 1 may tell
you that there was a demonstration
and people were very enraged about
it I think the hon Prime Mimster
may also be interested n i1t Womfen
i hundreds or thousands came to
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the Prime Minister and they repre-
sented the case, I want to know
what the Government is dbing in this
case

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): I am unable to follow the
hon. Member whether he speaks in
Hmmdi or in English.

Bhrl.l. C. Beddy: May I answer
his question?

Mr. Speaker: All that he wants to
know 15 whether any alternative
accommodation has been arranged
for these people who have been dis-
placed.

Shri K. C. Reddy: I have under-
stood his question The hon. Member
wants to know what steps have been
taken by the Government to rehabi-
litate those persons whose land has
been acquired or 1s being acqured
for governmental purposes We are
scquring about 1,100 acres of land
for governmental purposes Practi-
cally, the acquisition has been com-
pleted. Within these 1,100 acres of
land, three or four willages are in-
cluded

The land under cultivation by the
villagers who reside in these wvillages
falls under category A, and the
house-sites, the places where the
villagers actually live, that is, the
abadiz fall under category B Category
A land has all been acquired Cate-
gory B land has not yet been ac-
quired, so much so that the people
are stll living there. Government
have not made up their mind yet as
to whether the land falling under
category B should be acquired or not
The matter 18 under consideration

So far as land under Category A is
concerned, this is a difficulty which
is commonly experienced whenever
land is acquired for expanding any
city As to how to rehabilitate them,
s0 far as theiwr occupation is concern-
ed, that is a matter which has to be
tackled separately—whether some
other land could be given to
them somewhere or whether some
occupations could be created for them,
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and so on. This is a common g
of rehabilitation, which is not peculiar
only to Delhi and in this case, but
is a common question which has got
to be tackled. The whole matter is
undey consideration.

|

can help, we do not want to place
anyone under any difficulty or uproot
them, and even if we uproot them for
the present necessity of expanding
Delhi, we shall certainly bear in mind
the question as to how we can
rehabilitate the wllagers

Mr, Speaker: Next question.

Raja Mahendra Pratap: May I know
whether the land will be taken .....

Mr. Speaker: Order, order Next
question

Displaced Families from Goa

*1022. Shri Assar: Wil the Prime
Minister be pleased to state:

(a) how many of the displaced
farmilies who have come to India from
Goa are residing in the Districts of
Ratnagir;, Belgaum and Karwar; and

(b) whether Government have
given any help to those displaced
persons or families ?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
{a) and (b). Information in this
respect 15 not readily available. It is,
however, bemg collected and will be
placed on the table of the House at
an early date

Shri B. 8. Murthy: May I know....

Raja Mahendra Pratap: On a point
of order One 1mportant question has
been left out The land is being ac-
qured at Rs 900 or Rs, 1000 .....

Mr, Speaker: I have called the
next question, and the next question
has been already answered, and 1
have called Shri B § Murthy to ask
a supplementary question Itis a
little too late for the hon Member to
go on with the previous question.
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Shri B, 8, Murthy: May I know the
last occasion when the Egyphan
Secretary went to Goa to make an
enquiry into the matter?

Shrimati Lakshmi Menon: The hon
Member has asked for information,
and we are contacting the district
officers to collect the required infor-
mation

Mr. Bpeaker: That question does
not arise out of thus

Powerlooms

*1028. Shri Jadhav: Will the Minus-
ter of Commerce and Industry be
pleased to state

(a) whether powerlooms #re being
manufactured 1n India,

(b) it so, by which concerns and
their total annual production, and

(c) the annual requirements of
powerlooms 1n the country?

The Minister of Industry (Shrl
Manubhai Shah): (a) Yes, Sir

(b) M/s Ceniral India Machmery
Manufacturing Co Ltd, Gwalor,
M/s Cooper Engineering Works Ltd,
Satara, and M/s Mysore Machinery
Manufacturers, Bangalore are the
firms, engaged in the manufacture of
powerlooms The total production of
powerlooms during 1956 was 2712 and
the rate of production of powerlooms
m 1957 has been 3200

(c) The gverage annual demand
during the Second Plan period 18 esti-
mated to be 6,125 looms

Shri Jadhav. May I know whether
some of these powerlodms are 1m-
ported, and if so, their number?

Shri Manubhai Shah About 2000
looms were imported m 1955, and
about 1800 in 1958

Shri Ranga: Do Government pro
pose to give licences for the import
of any more of these powerlooms, 1
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the

view of the fact that so few

State Governments have been willing
to introduce them through the co-
operatives, and there 15 also this ex-
change difficulty?

15, in the textile mills themselves
The new import policy 1s practically
to ban the import of all looms, except
where Government are satisfied that
a particular category 1s not manu-
factured in this country

Rajendra Market, Delhi

*1024. Shri Kodiyan: Will the Min-
ister of Rehabilifation and Minority
Affairs be pleased to state

(a) whether 1t 1s a fact that the
Rajendra Market in Delhi was con-
structed 1n 1948 for a period of five
years and on the expiry of the peneod,
the lease was not renewed by the
Notified Area Commuttee, Civil Sta-
tion, Delha,

(b) 1 so, whether 1t 1s proposed to
construct a permanent market at the
sitc of the Rajendra Market, and

(c¢) whether the residents and the
stall holders will be given some alter-
native accommodation?

The Parllamentary Secretary to the
Mumster of Rehabilitation and Minori-
ty Affalrs (Shri P. 8. Naskar):
(a) Yes

(b) No

(c) Alternative accommodation was
offered to those eligible but only a
few aéiepted the offer The guestion
of giving further alterantive accom-
modation does not arise now

Shri Kodiyan* May I know whe-
ther in view of the fact that the
present market 15 a pretty old one,
and 1t 1s inconvenient for the stall-
holders to carry on their business
there, and also i wyiew of the fact
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that they have been put to much
difficulty 1n this respect, Government
will reconsider their decision not to
construct a new market there?

S8hrl P. S. Nasker: The answer to
part (b) of the question was ‘No’

Mr. Speaker: Hon Members will
avoid as far as possible malking sug-
gestions for action They can only
elhat information

Industrislisation of Rajasthan

*1025. Shri Karni Singhji: Will the
Minister of Commerce and Industry
be pleased to state

{8) whether any scheme for the
mndustrial development of Rajasthan,
particularly 1in regerd to Bikaner and
Jodhpur Divisions, has been drawn up
and considered in view of the benefit
of hydro-electricaity from the Bhakra
Nangal project to those areas,

(b) 1f s0, whether the details of the
scheme will be laid on the Table of
the House, and

{c) whether the Government of
Rajasthan has sought the financial aid
of the Central’ Government for the
Industrial Development of this unde-
veloped State?

The Minister of Industry (Shri
Manubhal Shah): (a) and (b) Pre-
sumably, the Hon'ble Mamber 1s
refermg to the proposal made by the
Rajasthan Government regarding the
establishment of a Fertihzer (Am-
monium Sulphate) factory at Hanu-
mangarh which was specifically link-
ed up with power supply from Bhakra
Nangal This scheme was exarmned
by a Committee appointed by the
former Mimstry of Production, but
was not accepted at that time, as
other sites outside Rajasthan were
considered to be better

(c) Provision has been made in the
Second Five Year Plan for the follow-
ing schemes in Rajasthan:
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(1) Filot Plant researches for the
recovery of sodium sulphate
atc from salt bitterns, and

(u) Qne Co-operative Sugar Fac-
tory, at a total cost of Rs, 3515
lakhs In addition a provision
of Rs 5 crores has been made
for willage & small scale -
dustries in that State,

Shri Earni Singhji: May 1 know
whether the Government of India are
satisfled with the industral progreas
of Rajasthan?

Shrl Manubhal Shah: It 15 much
better than what it was before, and
we are making every attempt to see
that 1t still goes more forward

Shrl Kasliwal: Recently, Govern-
ment have been good enough to take
up the Rajasthan canal system, which,
I am tpld, 18 going to be the largest
canal system 1n the world, 1t will irm-
gate apout 3 or 4 mullion acres of
land Naturally, some industries also
mey come up there May I know
whether Government have any
scheme or contemplate any scheme to
put up industries there, along with
the canal system?

Shri Manubhal Bhah: As the House
1s fully aware, in the Second Five
Year Plan, we have provided for
several industries in the public sector.
In the Plan itself, no enlargement
today ys possible, unless 1t 18 very
much yrgently called for

As far as private industries are
concerned, I can assure the hon.
Member that I visited Jaipur only
last week, and I found that there had
been qute a good spirt 1n investment
and establishment of private indus-
tries there Actuslly, production of
cement 15 gomng up phenomenally
there The rated production 1n a few
years will be 11 lakhs of tons per
year

Shri Morarka: May I know the
total amount spent by Government
for thy industrial development In
Rajasthan during the First Five Year
Plan, and the Second Five Year Plan,
so far’
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Shri Mapubhal Shah: This does
not arse out of this question on the
Order Paper. But I have already
mentioned that several schemes are
there, and Rs 0§ crores have already
been provided for smmll-scale and
village industries.

Shri T. B. Vitial Rao: Regarding
the location of the fertiliser plant,
the Minuster has stated that the places
where they are at present located are
far better May I know what i
meant by ‘far better’ Does it mean
that we are going to produce fertihi-
sers from the three fertiliser plants
at an economucally much cheaper cost
than at Rajasthan?

Shri Manubhai Bhah: I may divide
the question into two parts Furstly,
when I said ‘far better’, I meant that
economcally speaking, the cost of
production of the fertilisers in the
sites which are now selected and
where the factories are being estab-
lished works out cheaper than would
have been the case at Hanumangarh

As far as the second part of the
question 1s concerned, the fertiliser
produced m this country is cheaper
than imported fertihser by about
Rs 60 a ton.
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Bhri D. C. S8harma: May I know
whether folk dances from the tribal

21 AUGUST 1957

wCOT Wo Tag wpwre: %77 3§ wrA
grar g f wowmg & N o7 wEX
gaww R w1 fgenr o 2
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cannot go on asking about each
individual part of the country

WRITTEN ANSWERS TO
QUESTIONS

Bports Goods Industry in Delhi

*1004. Shrl Shree Narayan Das: Will
the Minister of Commerce and Indus-
try be pleased to state.

(a) whether the Government of
India have given consideration to a
scheme for developing the sports
goods industry prepared by the Delhi
Administration and submutted to
them for approval;

‘h) 1f so, the nature of the scheme
aud 1ts Anancial aspects,

(¢) the employment potential of this
scheme, and

(d) whether approval has been ac-
corded?

/ The Minister of Industry (Shri
Manubhai Shah): (a) The Govern
ment of India has not so far received
any scheme for the development of
Sports Goods Industry from the Delhl
Administration

(b) to (d) Do not arise.
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§eﬂcmmrﬂ Training Scheme

*1015 Shri Ramakrishna Reddy:
Will the Minister of Commerce and
Indusiry be pleased to state:

_(a) what amount has been sanction-
ed for starting a sericultural training
scheme under the Central aid in
Andhra Pradesh;

(b) where the two training centres
are going to be located in that State;

(c) the . requisite  qualifications,
prescribed for the trainees;

(d) the duration of training period;
and

4

(e) whether any stipends are allow-
ed to the poorer classes who seek
admission for training in sericulture?

The Minister of Commerce (Shri
Kanungo): (a) Rs. 27,319/-.

(b) The training-cum-demonstration
sillk farm will be located at Bhiknuor,
Distriect Nizambad. In addition, one
elementary or basic training schoo!
each will be selected in Anantapur
and Chittoor Districts for infroducing
“sericulture as a craft. The selections
of the schools has not yet been
finalised. :

(c) No special qualifications have
been prescribed. Ability to read and
write the regional language will be
necessary.

(d) Six months.

(e) Yes, Sir. A sum of Rs. 20/-
per mensum will be paid to each
trainee during the period of training.

State Trading in Virginia Tobacco

*1017. Shri Krishnaiah: Will the
Minister of Commerce and Industry
be pleased to state:

~

(a) whether Government have
under consideration any proposal to
channel the export trade of Virginia
Tobacco through the State Trading
Corporation of India (Private) Ltd,
as they have already been doing in
the case of minerals; and
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(b) if so, the steps Government
have taken so far in this direction to
benefit the growers of Virginia Tobac-
co?

. The Minister of Commerce (Shri
Kanungo): (a) No, Sir.

(b) Does not arise,
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Algeria
Shri Kasliwal:
Shri Hem Barua:
Will the Prime Minister be pleased
to state whether India along with
twenty other Asian—-African nations

has requested the Secretary-General
of the U.N. to inscribe the question of

*1028.

Algeria on the agenda of the twelfth:
regular Session of the WU.N. General
Assembly? .

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): Yes, Sir. The
itemr “The Question of Algeria” was
suggested on 16th July and has been
included in the provisional agenda of
the Assembly.

Handloom Cloth

*1029. Shri Sogandhi: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity of handloom cloth
produced during the years 1955-58
and ‘]956 -57 (State-wise);

(b) the quantity on which rebate
benefit was allowed during these

years (State-wise); and

(c) what was the all India produc-
tion of handloom cloth and what per-
centagé of it received the rebate bene-
fit during the above years?

The Minister of Commerce (Shri
Kanungo): (a) State-wise figures of
production are not available. Total
estimated production of handloom
cloth during 1955-56 and 1956-57 wers
1471 and 1599 million yards respec-
tively. ’

(b) A statement is laid on the Table
of the House showing the value of
handloom cloth sold under the rebate
scheme. [See Appendix III, annexure
No. 55.)

Information regarding quantity is
not available,

(c) On the basis of the figures men-
tioned in part (a) the percentages
would be 13 and 16'5% respectively
for 1955-56 and 1956-57.

AILR. Transmission Executives

*1030. Shri B. S. Murthy: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether new posts of Trans-
mission Executives in A.ILR. have
been sanctioned recently;
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(b) if so, the need for the same;
ana

(¢) the expendjture involved per
P-year?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b). No new posts have been created.
In view of the change of duties
-effected in the present post of Trans-
mission Assistant, it has been decided
to replace the post of Transmission
Assistant with that of another post
which will be called Transmission
Executive. The posts that have been
sanctioned are original vacancies in
the grade of Transmission Assistants
which it~is found necessary to fill up
urgently as the Department is griev-
wusly understaffed.

(¢) The replacement of Transmis-
gsion Assistant by the proposed Trans-
mission Executive post will result in
considerable economy as they are on
a lower scale of pay.

Cement Factories

*1031. Shri Bibhuti Mishra: Will
the Minister. of Commerce and Indus-
iAry be pleased to state:

(a) whether Government contemp-
late to set up cement factories at
remote places where high transport
costs and other local factors justify
the production of cement on a rela-
‘tively small scale; and

(b) if-so, names of places where
-these factories are going to be set up?

of Industry (Shri
Manubhai Shah): (a) and (b). Gov-
ernment have received suggestions
for setting up small cement units
‘with an annual capacity of 30,000 to
.50,000 tons each spread in different
parts of the country where limestone
-deposits are small. The suggestion is
under consideration. Government
-will take into account the various as-
pects of the question before arriving
.at a decision in the matter whenever
.applications for licensing such fac-
tories are received.

The Minister
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Housing Handhi;m Workers

Dr. Ram Subhag Singh:
#1033. { Shri Ganpati Ram:

Shri R. S. Lal:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government have pre-
pared any scheme for the construc-
tion of houses for handloom workers;

(b) if so, how many and in which
States such houses will be constructed
under this scheme; and

(c) the cost involved in implement-
ing this scheme?

]
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The Minister of Commerce (Shri
Kanungo): (a) Housing Colony
Schemes are prepared by the State
Governments on the basis of a pattern
laid down by the Central Government.

(b) Schemes for the construction of
1670 houses in the States of Andhra
Pradesh, Madras, Kerala, Bombay,
Mysore, Uttar Pradesh and Orissa
have been approved by Government.

(c) Rs. 62,03,233.

Work and Orientation Centre
for Aqdhm Pradesh

*1035. Shri Ramakrishna Reddy:
Will the Minister of Labour and Em-
ployment be pleased to state whether
Government propose to start some
Work and Orientation Centres to deve-
lop the spirit of self-help and incul-
cate respect for manual work in_the
minds of the educated unemployed in
Andhra Pradesh in the near future?

The Deputy Minister of Labour
(Shri Abid Ali): There is no proposal
for the present.

Salt Export

*1036. Shri Shree Narayan Das: Will
the Minister of Commerce and Indus-
try be pleased to state:

. (a) whether any fresh markets have
been found for. the export of Indian
salt during 1957;

(b) whether any special efforts have
been made or are proposed to be made
for the promotion of export of salt;
and

(¢) what is the present position with
regard to the export of salt?

The Depuiy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) No, Sir.

(b) Yes. Salt exported to foreign
countries has been exempted from the
levy of cess. Prospects of exports are
brought to the notice of the salt manu-
facturers’ Associations, -
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(¢) The total quantity of salt ex-
ported from 1st January to the 30th
June, 1957 « is 87,45,300 maunds
(3,21,256 tons) as against 27,31,000
maunds (1,00,400 tons) during the
corresponding period of 1956.

Bharat Sevak Samaj

*1037. Shri Krishnaiah: Will the
Minister of Planning be pleased to
state whether the Commission have
ascertained that funds made available
by them to the Bharat Sevak Samaj
are being spent for the purpose for
which they were intended?

.The Parliamentary Secretary to.tlw-
Minister of Labour, Employment and
Planning (Shri L. N. Mishra): Yes,
Sir.

Export of Indian Tea

*1038. Shri H. N. Mukerjee: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether his attention has been:
drawn to reports that Indian tea is
sold to Germany at exorbitant rates
by British exporters; and

(b) if so, what the position is?

The Minister of Commerce (Shri
Kanungo): (a) No, Sir.

(b) Does not arise.
Elementary Education

'#1039. Shri Harish Chandra Mathur:
Will the Minister of Planning be pleas-
ed to state: )

(a) whether Second Five Year
Plan’s targets to provide elementary
education for 63 per cent of the 6—11
age group and 23 per cent of the 11—
14 age group have been abandoned;

(b) if so, what fresh targets have
been fixed; and
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(¢) what is the total cut in the
allotment for the Ministry of Educa-
tion and Scientific Research and how
the balance has been re-allocated to
the major heads?

The Parliamentary Secretary to the
Minister of Labour, Employment and
Planning (Shri L. N. Mishra): (a) No,
Sir.

(b) and (c). The questions do not
arise.
C.P.W.D. Workers

#1040. Shri Jadhav: Will the Minis-
ter of Works, Housing and Supply be
pleased to state:

(a) what were the demands of the
Central Public Works Department
workers;

(b) how many of them have been
conceded and what are they; and

(¢) the amount per year that Gov-

ernment will have to spend in satis-"

fying their demands?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) and
(b). A statement is laid on the Table
of the House. [See Appendix III,
annexure No. 56.]

(¢). There are about 14,000 mem-
bers of various categories borne on
the workcharged establishment of the
C.P.W.D. stationed at various places
in the country. It is rather difficult
_to assess precisely the financial impli-
cations of a large number of these
demands. Where it is possible to do
so, the time and labour involved may

not be commensurate with the results. -

Shortage of Technical Personnel

+1041. Shri H. N. Mukerjee: Will
the Minister of Planning be pleased
to state:

(a) what will be the shortage of
technical personnel for various pro-
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grammes of Development by 1960-61,
as computed by the Engineering Per-
sonnel Committee of the Planning
Commission, if present schemes of
technical education are not appro-
priately expanded; and

(b) what steps are being taken to
prevent the shortage?

The Parliamentary Secretary to the
Minister of Labour, Employment and
Planning (Shri L. N. Mishra): (a)
The shortage of technical personnel
for various programmes of Develop-
ment by 1960-61, as estimated by the
Engineering Personnel Committee is
of the order of 1,800 Graduates and
8,000 diploma holders, after taking
into account the schemes of Technical
Education in the Second Five Year
Plan.

(b) Government hav decided to
expand the training pacity of 19
existing Engineering Colleges and 40
Polytechnics so as to obtain 2538 addi-
tional seats for degree courses and
4365 seats for diploma course. The
question of establishing new institu-
tions not provided for in the plan, is
under consideration.

Trade with Muscat and Oman

+1042. Shri Shree Narayan Das: Wwill
the ter of Commerce and Indus-

try be pleased to state:

(a) whether any, if so, what kind of
trade relations exist between India
and the Government of Muscat and
Oman; and

(b) whether trade between these
two countries has suffered to any
extent as a result of present disorders
there?

The Minister of Commerce (Shri
Kanungo): (a) No Trade Agreement
has been concluded between India and
the States of Muscat and Oman. Some
trade is carried on between India and
these territories but the volume is
small.

(b) It is too early to assess the effect
of the trouble in Oman on our trade.

-
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Slum Clearance in Andhra

760. Shri M. V. Krishna Rao: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether the Andhra Pradesh
Government have submitted any
schemes for the clearance and im-
provement of slums in Andhra Pra-
desh; and

(b) if so, the details thereof?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Yes.

(b) A statement is attached. [See
Appendix III, annexure No. 58.]

Ambar €harkhas

761. Shri Surya Prasad: Will the
Minister of Commerce and Industry
be pleased to state the amount sanc-
tioned as grants and loans to each of
the concerns engaged 'in the manu-
facture of Ambar Charkhas during the
year 1956-57?

The Minister of Commerce and
Industry (Shri Morarji Desai): The
names of the concerns manufacturing
Ambar Charkhas and the grants and
loans sanctioned to each of them in

ga wifaw fFd 9 5w #1 fair feer 1956-57 are as under:—
Stat Name of co-operative society manufacturing Amount disbursed
¢ P Ambar Charkhas by Board/Com-
mission
(Rs.)
- Grant Loan
L. Bombay . () The Kaira District Industrial Co-
operative Association, Nadiad . . . 7,800  1,25,000
(i) The Sutar Sahakari Utpadak Society
Ekhatpu.l.‘ L . . - . Nll N.'II
(i57) The Janata Sahakari Mandal Khiroda . Nil 11,400
(i) The West Khandesh Janata Co-operative
‘ Society, Dhulia, Nil 42,000
(v) The Karad Co-operative Society, Karad} Nil Nil
(vi) The Rural Re-construction and
Social Service Co-operative Somcty
Murud, Dt. Oosmanabad 17,800 17,600

1 Newsteel
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4 Name of Co-operative society manufacturing Amount disbursed by the
State Ambar Charkhas Board/Commission
. Rs.
A — ‘ g “Grant Toan
2. Mysore (#) The Khadi Gramodyog ‘- Production .
Co-operative Society, Hudli . Nil - 4,00¢
- (3t) The Vlshvakarama Co-operauve So—
ciety Ro . 17,800 11,000
3. Delhi . o (¢) The Rabhar Co-operauve Industnal
Society Ltd., Delhi . Nil 50,000
4. Rajasthan ({) The Kendriya Sarvodya Sahakari )
Sangh, Jaipur . . Nil 10,000
ToTAL . . . 43:400  2,7I,000

Indians ' in Singapore

762. Shri D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) the number of Indians employ-
«<d in Singapore;

(b) the occupations they follow; and

(c) the disadvantages if any, that
Indians who have gone to Singapore
in recent years, suffer from?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) The number of Indians
employed as manual labourers in
.Singapore as on the 29th March 1957
‘was 27,253. Details of the number of
‘Indians employed in other occupations
.are not readily available, -

(b) They follow a variety of occu-

. L e
‘pations from commerce and Govern-

ment service to selling milk, lending
money etc. A great majority of them
.are labourers and clerks.

(¢) The Government has no infor-
‘mation of any discrimfnation against
Indians in Singapore or of Indians
suffering any special disabilities there.

Displaced Persons in Bihar

763. Shri D. C. Sharma: Will the
"Minister of Rehabilitation and Mino-
ity Affairs be pleased to state:

(a) the number of displaced persons
who migrated to Bihar State from

East Pakistan during 1957-58 upto the
end of July, 1957;

(b) the places where they have been
rehabilitated; and |

(¢) the number of them who have
been provided with land and employ-
ment, separately?

The Parliamentary Secretary to the
Minister of Rehabilitation and Mino-
rity Affairs (Shri P. S. Naskar): (a)
Government have no information
regarding the migrants who have
migrated to Bihar from East Pakistan
direct during this year. If the Hon'ble
Member is referring to the movement
of displaced persons from West Bengal
to Bihar sponsored by the Government
of India, the number is 1,063. This is
in addition to 9,275 displaced persons
who deserted the Bettiah Camp in
Bihar in the early part of the year
and returned to Bettiah before 16th
July, 1957,

(b) and (c). 'The infonnation is
being collected and will be laid on the
Table of the Sabha.

Import Advisory Council

764. Shri Vasudevan Nair: Will the
Minister of Commerce and Industry
be pleased to lay on the Table a
statement containing the suggestions
made at the recent meeting of the
Import Advisory Council towards
meeting the Foreign Exchange crisis
and state whether any and if so, how

many of them have been accepted by
Government?
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The Minister of Commerce and
Industry (Shri Morarji Desai): Two
statements are attached; the first con-
tains a list of the suggestions made by
the Members for the consideration of
the Council and the second a summary
of the more important suggestions
made during the course of the discus-
sions. A copy of the current Red
Book, giving the details of the Import
Policy is available in the Library of
the Parliament. It will be seen that
many of the suggestions made by the
Members hgve been acted upon in
formulating the policy for the current
period. [Placed in Library. See
No. S-225/57] .

Local Development Works in Bihar

%65. Pandit D. N. Tiwary: Will the
Minister of Planning be pleased to
state:

(a) whether it is a fact that mno
allotment for local development works
has been made to Bihar in 1956 and
1957; and

(b) if so, the reasons therefor?

The Parliamentary Secretary to the
Minister of Labour, Employment and
Planning (Shri L. N, Mishra): (a) No,
Sir. The allotment for Bihar on the
basis of population was Rs. 55:65 lakhs
for the year 1956-57 and is Rs. 42-90
lakhs for the year 1957-58.

(b) Does not arise.
Vedic Recitations

766. Pandit D. N. Tiwary: Will the
Minister of Information and Broad-
casling be pleased to refer to the reply
given to Starred Question No. 21 on
the 14th May, 1957 and state the
number of recordings containing Vedic

recitations supplied to foreign univer-
sities, so far?

The Minister of Information and
Broadcasting (Dr. Keskar): One, Sir.

Indian High Commission in London

767. Shri Surendranath Dwivedy:
Will the Prime Minister be pleased to
state:

EN
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(a) the number of cars at present
constituting the pool of cars belonging
to the Indian High Commission in
London;

(b) what are the makes of the cars;

(¢) what is their approximate value
at present;

(d) the depreciation, if any, cal-
culated on their value; and

(e) the amount spent annually on
the upkeep of the pool of cars?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) Ten, besides the official
Rolls Royce car of the High Commis-
sioner.

(b) Austin Princess, Humber Super
Snipe, Six Humber Hawks and two:
Volkswagons. N

(¢) and (d). All the pool cars were
purchased a year ago. The approxi-
mate value of the cars at present is.
difficult to state because the prices do
not include purchase tax. Generally
speaking, the depreciation is about 20
per cent. of net value for every year’s
use as the life of a car is supposed to
be five years.

(e) Rs. 8,640 including the expendi-
ture on the Official car of the High
Commissioner, during 1956-57.

Brokerage on Indian Tea

768. Shri H. N, Mukerjee: Will the
Minister of Commerce and Industry
be pleased to state: .

(a) the quantity and the price of
Indian tea sold at the Calcutta and
London auctions during 1954-55, 1955-
56 and 1956-57,;

(b) the amount charged during the
period by tea-broking houses at Cal-
cutta and London on such tea as their
commission; and

(¢) whether it is a fact that tea
broking houses at Calcutta are lar-
gely foreign-owned and almost en-
tirely foreign-controlled?
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The Minister of Commerce - and Industry (Shri Morarji Desai):
(a) Calcutta Auctions (Both for export and consumption in India)
I
Average:
Season Quantity prices
- {lbs.) per lb.
(in Rs.)
1954-55 . . . . 288,619,606 2+79
1955-56 . . . + 334,161,322 1-97
1956-57 . . . . . . . 321,505,316 227"
London Auctions (Calendar year)
. . Average-
Year Quantity price
(lbs.) r Ib.

’ ?“el dO)
1954 . . . 189,223,000 63-79-
1955 . . . . - . - . 184,979,000 61-96
1956 . : . . . . . . 179,600,000 55-11

(b) Figures of total amounts paid
as commigsion are not available. The
Tea Broking Houses at Calcutta charge
a commission of Rs. 1:25 per 100 1lbs.
from the buyers and 1 per cent of the
sale value from the seller, The Brok-
ers’ commission at London is at 1|2
per cent from the buyer and 1 per cent
from the seller on the sale value,

(¢) There are seven Tea Broking
Houses at Calcutta. Three of the‘n
are entirely Indian-owned and the
other four have both Indian and non-
Indian shareholders. The exact pro-
portions of shares in Indian and non-
Indian hands are not known.

International Film Festival

769. Shri H. N. Mukerjee: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether he is aware that at
international festivals this year,
foreign exchange allotted to our film
directors was so small as to rule out
meetings with other delegations, art
critics, film journalists and such other
people; and

~

(b) whether he contemplates rectifi--
cation of the situation as alleged?

The Minister of Information and.
Broadcasting (Dr. Keskar): (a) and.
(b). The foreign exchange so far sanc-
tioned in connection with the entry-
of films this year in International
Film Festivals should have been ade-
quate to meet all the requirements of
the Directors. The difference between.
the sum asked for and the sum grant--
ed by the Reserve Bank is not very
great,

It will be realised that our foreign.
exchange position is extremely diffi-
cult and it is not possible always to-:
grant as much as we would like to.

) N.EF.A.

770. Shri L. Achaw Singh: Will the
Prime Minister be pleased to state
who is the authority for issuing per-
mits in regard to the entry of out-
siders into North East Frontier:
Agency?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal.
Nehru): In the case of Indian nation-
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als living outside North East Frontier
Agency, the permits for entry are
-issued by the Political Officers for the
-respective  Divisions under their
.charge, under the general instructions
of the N.EF.A. Administration.

4

In the case of foreigners, permits are
4ssued by the N.EF.A. Administration
in consultation with the Government
of India in the Ministry of External
_Affairs.

Import of Films

-m91. Shri Raghunath Singh: Will the
‘Minister of Commerce and Industry
“be pleased to state how many foreign
films were imported and permitted to
be shown in India during 1956-577

The Minister of Commerce and
“Industry (Shri Morarji Desai): Import
.of cinematographic films, either expos-
.ed or raw, is not expressed in import
statistics in numbers, but in footage.
.Import of exposed films in 1956-57 was
1,15,85,000 ft

Land Acquisition in Tripura

772. Shri Dasaratha Deb: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) the maximum and minimum
-rate of compensation given for the
Jand acquired for the rehabilitation
.of displaced persons in Tripura; and

(b) how the rates compare with the
present market value of land in Tri-

pura?

The Parliamentary Secretary to the
Minister of Rehabilitation and Mino-
.rity Affairs (Shri P. S. Naskar): (a)
Land is acquired under the West
Bengal Land Development and Plan-
ning Act, 1948, as extended to Tripura.
The compensation is ' determined
.according to the provisions of the said
Act. “

(b) Does not arise.
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Indusfrial Training Centres,
Tripura

773. Shri Dasaratha Deb: Will the
Minister of Labour and Employment
be pleased to state:

(a) how many students applied for
getting admission in different Indus-
trial Training Centres at Tripura in
1957-58 so far;

(b) how many of them have been
admitted; and

(c) whether Government propose to
open more Industrial Training Centres
in the divisional towns of Tripura?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). Nil
{The sanction of the Government of
India for the  establishment of
the Industrial Training Institute at
Agartala was issued to Tripura Ad-
ministration on 26-7-1957 and the
recruitment of trainees is in progress
now).

.(e) There - is at present no pro-
gramme for opening any more Train-
ing Centres in Tripura. 3

Poona Station of ALR.

™4 Shri D, A, Katti:
"\ Shri B. K. Gaikwad:

Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether any list of invitees
attending the performance of varieties
of programmes is maintained by the
Poona Radio Station; and

(b) on what basis the invitations .
are extended and whether there are
any Scheduled Castes invitees in ‘the
list maintained?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir.

(b) With a view to covering a cross
section of listeners, invitations are
issued to all persons interested in
Radio Programmes, to some according
to their interest in certain types of
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programmes and to some because of
their close assocuation with All Indis

of Rajasthan which are lying pending
at present in the Office of the Conci-
liation Officer (Central) Aymer?

The Deputy Minister of Labour
(Bhri Abid Ali): There are seven
cases pending with the Conciliation
Officer 8ix of these, which were sub-
mitted m the second half of July,
1057, relate to alleged non-payment of
special allowance under para 164 of
the Sastry Award, non-payment of
over-ime dues, non-payment of pay to
temporary and probationer employees
in terms of the Award and non-pay-
ment of special allowance to armed
guards There 13 also one case, flled
in January, 1857, which relates to
non-implementation of paragraph
202(5)(a) of the Sastry Award This
involved a legal interpretation, which
has since been given by the Chuef
Labour Commssioner

New Lajpat Ral Market, Delhi
776. Shri Kodiyan: Will the Mirus-

(a) whether 1t is a fact that the
construction work of the New Lajpat
Rai Market, opposite Red Fort, Dellu
is still going on, and

(b) it so, how long it will take to
complete the work?
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rity Affairs (Shri P. 8. Naskar): (a)
Yes

(b) The work 18 to be com-—
pleted by the 31st August, 1987,

firfim  WQAMT

vos off wiwvey fax sar
ww e Qarre T Og @R N ET
w4 fr
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Food Supply to Nepal

778. Shrl Shree Narayan Das: Will
the Prime Minister be pleased to state:

(a) whether the Government of
Nepal has requested the Government
of India to assist 1t to meet food
shortage there,

(b) 1if so, the nature of assistance
sought,

(c) the reaction of the Government
of India in thus regard, and

(d) the extent of assistance that the
Government of India have agreed to

glve”
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The Prime Minister snd Minister of
External Afialrs (Shri Jawaharial
Nehru): (a) to (d). At the request of
the Government of Nepal, the Govern-
ment of India have agreed to release
on payment 2,500 tons of rice from
+Government stocks to meet food short-
age in Nepal

For the same purpose, the Govern-
ment of India have also offered to
make a free gift of 10,000 maunds of
rice to Nepal.

Ambar Charkhas

779. Bhri Sugandhi: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) the total number of Ambar
-Charkhas distributed till the end of
the financial year 1856-57;

(b) the total number of carding

machines supplied to the Ambar
Charkha spinners;

(¢) how many of the above Ambar
+Charkhas ar¢ working and how many
are idle;

(d) what percentage (quantita-
ively) of yarn production is produced
by each charkha per day compared
to the distribution of Ambar-Char-
khas upto 1st April, 1857; and

(e) the total number of Ambar
Charkha fitters tramned upto the 1st
April, 1957 (State-wise)?

The Minister of Commerce and
m(smw Desal): (a)

(b) During 1956-57 the former All
India Khadi and Village Industries
Board did not supply carding machines
to spinners.

{c) All the charkhas distributed
_are reported to be operating.

(d)ltispmmedthtttheuem

«of the traditional charkha. The out-
put of the former is on an average
‘250 per cent more than that of the
Jatter,
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(e) The total number of cerpenters

trained State-wise up 31-3-1087 is a»

under:;—

Name of State No. of Carpenters

1, Andhra 88
2. Assam nil
3, West Bengal nil
4, Bihar 3
5. Bombay 134
0. Delhi nil
7. Kerala 30
8. Madhya Pradesh 30
9. Madras nil
10. Mysore i ]
11. Orissa nil
12. Punjab 141
13. Rajasthan 129
14, Uttar Pradesh 53

Khadi Emporium, New Delhi

780. Shri Bugandhi: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) the daily average of sale pro-
ceeds from Khadi and other small
scale industries articles by the Empo-
rium situated at Connaught Place,
New Delhi for the years 1855-56 and
1956-57;

(b) the total number of employees

engaged there for running the Empo-
rium; and

(c) how many such Emporia have
been established in each State so far?

The Minister of Commerce and
Indusiry (Shri Morarjl Desai): (a)
The daily average sale of the empo-
rium known as Khadi Gramodyog
Bhavan, New Delhi, for the years
1955-56 and 1956-57 works out to
Rs. 4,775 and Rs. 8,177 respectively.

(b) 131.

(c) In addition to the emporium at
New Delhi, the Khadi & Village
Industries Commission are directly
running one more emporium at Bom-



(a) the quantity of Khadi produced
{State-wise) during the years 1954-85,
1055-56 and 1958-57,

{b) the quantity of trachtional Khadi
produced (State-wise) by Vastraswa-
valambis for these years,

(c) how many of these Vastraswa-
valombt, spmners were associated
with the Khad: and Village Industries
Board and how many from outside,
and

(d) the amount spent State-wise
over subsidising this scheme for the
above years?

The Minister of Commerce and
Industry (8hri Morarjl Desal): (a)
and (b) Three statements giving the
required information are attached
The statistics given therein are based
on uptodate compilations made by the
Khad: & Village Industries Commus-
s10n

(c) Number of Vastraswavalambis
(self-spmners), who availed of the
subsidy paid by the former All India
Khad: & Village Industrnies Board, is
as follows

Year No of self-spinners
1954-55 40,236
1955-58 73,938
1968-57 5,88,701

The vast majority were from out-
side

The numbers shown above are
exclusive of those swavalambis, who
for one reason or anocther, did not seek
any financial assistance from the
Board

(d) A statement iz attached.
{See Appendix III, Annexure No. 80 ]
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Oasntral Silk Board

782 Shri B. 8, Murthy: Will the
Minister of Commerce and Indusicy
be pleased to state:

(a) the amount allotted by'
Central Silk Board for the issus of
loans and grants to the mulberry
growers of the Andhra Pradesh during
the year 1857 so far, and

(b) the conditions governing such
loans”

The Minister of Commerce and
Industry (Shri Morarji Desai): (a)
No amount has been allotted specifical-
ly for loans and grants to the mul-
berry growers in Andhra Pradesh;

(b) Does not arise

Export of Monkeys

783, Shrl B. 5. Mprthy: Will the
Minister of Commerce and Industry
be pleased to state

(a) the Dollar Exchange earned by
the export of monkeys during 1956-87;
and

(b) the estimated Dollar Exchange
that will be earned during 1937-58?

The Minister of Commerce and
Industry (SBhrl Morarjl Desal): (a)
Rs 67 94 lakhs

(b) No precise estimate is possible;
but the figures for the previous year
are likely to be repeated

Indian Foreign Service-B

784, Shrl B. 8. Murthy: Will the
Prime Minister be pleased to state.

(a) the number of Scheduled Castes
personnel appointed 1n the Indian
Foreign Service-B after its recent re-
constitution, and

(b) whether any rules were re-
laxed in the case of the Scheduled
Castes applicants?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nehrn): (a) As the constitution of the
Indian Foreign Service Branch (B)
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Table -
has not yet been completed and selec-
tions are continung, it is not possible
tn furnish the required figures at this
stage.

(b) Under Rule 11 of the Indian
Service Branch (B) Initial
Constitution Rules, the qualifying
peniod of three years prescribed under
Rule 5, has been reduced to one year
mn respect of candidates from the
Scheduled Castes and Scheduled
Tribes.

Gasxeited Officers in the Planning
Commission

%85. Bhri Ayyakannu: Will the
Minister of Planning be pleased to
state*

(a) the number ot Gazelted Officers
working in the Planning Commussion
‘both technical and non-technical, and

(b) how many of them belong to
the Scheduled Castes and Tribes?

The Parliamentary Sepretary to the
Minister of Labour, Employment and
Planning (Shri L. N. Mishra): (a)
216 (153 technmical and 63 non-techni-
cal

(b) 1—Scheduled Caste—(Techni-
cal)

12 hrs.
PAPER LAID ON THE TABLE

ResorurioNn re ENQUIRY ComMmassioN
ON EMOLUMENTS Or CENTRAL GovERN-
MENT EMPLOYEES

The Minister of Finance (S8hri T. T.
Erishnamachari): I beg to lay on
the Table a copy of the Resclution
No 2474-Becy(E) /57, dated the 21st
August 1057, regarding setting up of
a Commussion of Enquiry to examine
the structure of emoluments and con-
ditions of service of the Central Gov-
ernment employees and other related
questions [Placed in Library See
No 5-202/57]

Shri T. B. Vittal Rao (Khammam)
Let hum read the Resolution
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Mr. Speakor: It 15 lmd on the
Teble. The hon. Member will read
it for himself It s a big Resolution.

Shri T. T. Krishstamacharl: I have
no Objection in reading it:

“The Government of India have
decided to set up a Commis-
sion of Enqury composed of
the following:

Chayrman Shn  Justice Juu;-
nadha Das, Judge of the
Supreme Court.

Members Shri V B Gandhi, Shri
N K Sidhanta, Shmn M L.
Dantwala, Shrimat1 Maraga-
tham Chandrasekhar, &and
Shri L. P Singh, ICS, Mem-
‘ber-Becretary

Associate Secretary Shri H F B
Pais.”

/I:'he terms of reference of the
Comnussion are as I have al-
ready read before, there has
been no change.

‘The Commussion may consider
demands for relief of an in-
terim character and send re-
ports thereon In the event
of the Commssion recom=-
mending any interim relief,
the date from which ths
relief should take effect will
be indicated by the Commus-
sion

“The Commussion will devise their
own procedure and may ap-
pont such advisers as they
choose for any particular
purpose They may call for
such mformation and take
such evidence as they may
consider necessary  Minis-
tries and Departments of the
Government of India will
furnish such information and
documents and other assist-
ance as may be required by
the Commussion The Gov-
ernment of India trust that
the State Governments, ser-
vice associations and others
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Sabha

MESSAGES FROM RAJYA SABHA

Secretary: Sir, 1 have to report the
following two messages received from
the Secretary of Rajya Sabha:—

(i) ‘In accordance with the pro-
visions of rule 101 of the
Rules of Procedure and Con-
duct of Busmess in the Rajya
Sabha, I am directed to in-
form the Lok Sabha that the
Rajya Sabha, at its stting
held on the 20th August 1957,
agreed to the following am-
endments made by the Lok
Sabha at its sitting held on
the 18th July 1857, in the
Raillway Protection Force
Bill, 1857 —

Clause 13
1. That at page 4, lhne 34—

(1) after “detain” wnsert “him”;
and

() after “ " insert "his per-
son and belongings forthwith”.
Clause 17
2. That at page 5,—

(1) lne 26, onut “simple”; and

(f1) line 27, for “three” substitute
llm"‘

Clause 20
3 That at page 5, line 39,—

for “proper authority or order”
substitute “the orders of a
competent authority”.

4, That at page 6, line 14—
for “or” m:&m “and”’.

Demands for Grents 9092

(ii) ‘In accordance with the pro-
visions of rule 87 of the Rules
of Procedure and Conduct of
Business m the Rajya Sabha,
I am directed to enclose =
copy of the Repealing and
Amending Bill, 1957, which
has been passed by the Rajya
Sabha at its smitting held om
the 12th August 1857

BILL PASSED BY RAJYA SABHA
LAID ON THE TABLE

Secretary: Sir, 1 lay the Repealing
and Amending Bill, 1957, as passed
by Rajya Sabha, on the Table of the
House.

*DEMANDS FOR GRANTS-—contd.

Mmastry or Commence aND InpUS-
TRY—CONtd.

Mr. Speaker: The House will now
resume further discussion of the De-
mands for grants relating to the Minis-
try of Commerce and Industry. Outof g
hours allotted for these Demands,
1 hour and 6 minutes have already
been availed of and 4 hours and 54
minutes now remain

The lList of cut motions moved on
the 20th August 1957 relating to these
Demands have already been circulat-
ed to hon. Members on the same day.

How long will the hon. Minister
take?

Ths Minister of Commerce and In-
dustry (Shri Morarji Desai): It all
depends—say 45 munutes.

Mr. Speaker: We have about &
hours left. I shall call upon the Min-
1ster at about 16 15 hours to reply to
the debate.

Shri T. B. Vittal Rao (Khammam):
May I suggest that we continue with
this debate upto 17:30 hours and start
discussion on the Demands for Grants
of the Ministry of Labour tomorrow?
It is only a question of h;l!__m_:hho_ur.

— e ——

*Moved with the recommendationof the President.

151 L.S.D.



The following are the selected cut
motions relating to various Demands
under the Ministry of Commerce and
Industry which have been indicated
by the members to be moved.

Demands
No.

No of Cut Motion

1. 1640, 107, 108, 100, 110, 111, 112,
217, 896, 1104, 1105, 1108, 1107,
1543,

2. 1, 148, 1542, 1543, 351, 442, 897,
808, 1544, 1545, 1546, 1547, 1548,
1549, 1550, 1551, 1552, 1553, 1554,
1555, 1556, 1557, 1558, 1559, 1560,
1561, 1562, 1568, 1564, 1565, 1566,
1567, 1568, 1569, 1570, 1571, 1572,
1573, 1574, 1575, 1576, 1577, 1578,
1579, 1580, 1581, 1582, 1583, 1584,
1585, 1586, 1589, 1580

3 352
4 1591, 1502, 1508, 1594

5 809, 900, 1895, 1586, 1597,
1599

1598,

104 711, 1600, 1601.

Policy 1n allowming transfer of mmng
lease by foreign-owned companies

Shri Kodiyan
Sch Castes).

(Quilon-Reserved-
I beg to move:

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced to Rs. 10.”

Failure to promote the Indianization
of the erecutwes of foreign concerns

Shri Sadhan Gupta
¥ast): I beg to move:

“That the demand under the
head ‘Minisiry of Commerce and
Industry” be reduced by Rs. 100.”

(Calcutta-

-

scale mdustries in hides and sking
Shri Sadhan Gupta: 1 beg to move:

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs. 100.”

Rejection of the main recommenda~
pons of the Plantation Enqusry Come
mittee

Shri Sadhan Gupta: 1 beg to move:

“That the demand under the
head ‘Minmistry of Commerce and
Industry’ be reduced by Rs. 100.”

Handing over of several Coffee Houses
to privaie concerns
‘Shii Sadhan Gupta: 1 ‘beg to move:

*“That the demand under the
head ‘Ministry of Commerce and
Industry' be reduced by Rs 100.”

Failure to redress the gnevances of
staff of the Central Sercultural
Research Station, Berhampur
Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Mirustry of Commerce and
Industry’ be reduced by Rs. 100.”

Failure to expand the Central Seri-

, tultural Research Station, Berhampur

Shri Sadhan Gupta: I beg to move.
“That the demand under the

head ‘Minustry of Commerce and
Industry’ be reduced by Rs. 100.”

Need of firation of mmimum price of
raw jute to ghve incentive to jute
cultivators

Shri 8. N. Dwivedy (Kendrapara):
1 beg to move.

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs 100.”

Decline 1 foreign trade in pepper

Shri Warlor (Trichur) I beg to
move"

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Ra. 100.”
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Mmmmbhﬁamm
in the vicinity of Koyana Hydro-
Electric Project

Shri Chavan (Karad).
move;

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

Failure to promote and asmst the
development of handloom and cottage
industries 1 the Dutricts of Poona,
Satara, South Satara and Kolhapur

I beg to

S8hr: Chavan: I beg to move

“That the demand Lmde:' the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

Faiwre 10 establish an alumwmium in-
dustry m the Distrnict of Kolhapur

Shri Chavan: 1 beg to move

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be r1educed by Rs 100"

Development of power alcohol indus-
tries i districts of Kolhapur, Poona,
Ahmadnagar and Satarpur

Shri Chavan 1 beg to move

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs 100"

Transfer of muning lease by M/s
Magnasite Syndicate Ltd, to M/s.
Burn & Company

Shri Kodiyan I beg to move

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs 100"

Industrial policy of the Indun Gov-
ernment

Shri Dasgupta (Purulia)
move:

“That the demand under the
head ‘Indusiries’ be reduced to
ne-'l'n

I beg to
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Neglect of the Handloom and Power-
loom wdustries

Bhri Jadhav (Maligaon): I beg to
move.

“That the demand under the
head ‘Industries’ be reduced to
Re 1"

Grants-in-avd to the Indian Jute Mill
Association
Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced to
Re ll'

Furation of Steel prices
Shri Kodiyan 1 beg to move

“That the demand under the
head ‘Industries’ be reduced to
Re 1"

Failure to expand the scope of State
Trading Corporation

Shri Yajnik-
“That the demand under the

head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

I beg to move

Failure to provide for a cement
factory at Bhavnagar

Shr1 Yamlik I beg to move

“That thd demand under the
head ‘Industries’ be reduced by
Rs 100"

Need for immediate construction of
the proposed paper mull n Kerala

Shri Warlor: 1 beg to move-

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100™ .

Need to help the Tile and Brick
industries of the West Coast by proper
research

Shr: Warior: 1 beg to move

“That the demand under the
head ‘Industries’ be reduced by
R. lmn
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Failure to set up plants in the public
sector for the manufacture of
synthetic drug from primary pro-
ducts, mitammms and extraction of
actwe principles from herbs

Shri Kodiyan: I beg to move

‘“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to take steps to get the agree-
ments between Indian firms and
theiwr foreign collaborators modt-
fied in respect of wunfavourable
conditions impogsed on Induan wn=
dustry

Shri Kodiyan I beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Failure to recognise the pharmacopea
of the USSR

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to import essential raw mate-
nals and chemicals for the drug
and pharmaceutical industries, on
Government account

Shri Kodiyan. I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to have development councils
for pepper, lemon grass oil, ginger
and other spices separately

Shri Kodiyan [ beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Policy regarding Ambar Charkha
Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"
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Prevalence of black market in Iron
& Steel

Shri Eodiyan: I beg to move
“That the demand under the

head TIndustries’ be reduced by
Rs 100"

Faillure to check huge profits of the
Cotton Textile Industry

Shri Kodlyan: I beg to move
“That the demand under the

head ‘Industries’ be reduced by
Rs 100"

Faslure to promvde more funds n
Central mvestments in the Kerala
State

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to start adequate heavy indus-
tries in the public sector by the
Centre in the State of Kerala

Shri Kodlyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs loo »

Necessity to reduce number of Deputy
Secretaries in the Mwstry

Shn Kodiyan 1 beg to move

“That the demand under the
head  industries’ be reduced by
Rs 100"

Failure to protect the cottage Indus-
try m the manufacture of Alop-
pad in/Coir Yarn

Shr: Kodiyan. I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to control the profits of spin~
ning malls to enable handloom
weavers to get yarn cheap

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"
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Faslure to pay adequate atitention to
locationsl distribution of light
industries

Shri Kodiyan: I beg to move

“That the demand under the
head TIndustries’ be reduced by
Rs 100"

Faslure to get the maximum benefit
from delegations sent abroad

Shri Kodiyan: 1 beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Faslure to dwersify Indw’s Foregn
Trade

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to prevent evasion of rules
regarding foreign trade

Shr1 Kodiyan' I beg to move
“That the demand under the

head ‘Industries’ be reduced by
m 100 " .

Failure to secure better prices for
pepper and other spices
Shr Kodiyan I beg to move
“That the demand under the

head ‘Industries’ be reduced by
Rs 100"

Faslure to prevent wmport of luzrury
articles such as Radio recewving
sets, Motor Cars, Cosmetics etc

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs. 100"

Favure to prevent -explostation of
patents by foreign owners

Shri Kodiyan. I beg to move

“That the demand under the
head ‘Industmes’ be reduced by
Rs 100"

Failure to prevent retrenchment of
workers of the Coffee Board

Shri Kodiyan: I beg to move*

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Farlure to utilise fully the mnstalled
capacity n varwous industries

Shrl Kodiyan: I beg to move*

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Need for enlarging the public sector
to cover agll basic mdustnes

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Need to giwe paramount importance
to such ndustries as would
strengthen our export trade

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs lm 1]

Need for nationalising foregn tea
plantations m India

Shri Kodiyan. I beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Need for re-assessing the internal
balances provided m the Second
Plan between the capital goods
mdustnies and the consumer goods
mdustries in the light of erperi-
ence

Shri Kodiyan: I beg to move*

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"
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Need foranenquiry into the methods
of working of the public enter-
organisation and

Shr! Kodiyan- I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to take adequate 3sieps to
manufacture basic and intermedi-
ate requirements of the pharma-
ceutical industry n India

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industres’ be reduced by
Rs 100"

Failure to ensure low prices of
smported drugs and medicaments
to the eonsumers

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industnies’ be reduced by
Rs 100"

Failure to exploit India’s resources n
medicmal herbs

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to have a comprehensive plan
for making the country’s drug
and pharmaceutical industries
self-sufficrent

Shri Kodiyan ] beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Fatlure to check high prices charged
by forewgn firms on drugs
medicaments

Shri Kodiyan' I beg to move

*That the demand under the
head Tndustnies’ be reduced by
Rs 100"

Faslure to control the excesnve profils

8hri Kodlyan: I beg to move

“That the demand under the
head ‘Industmes’ be reduced by
Rs 100"

Need for providing yarn to the hand-
loom weavers at a cheaper rate

Skri Kodiyan: I beg to move

“That the demand under the

head ‘Industries’ be reduced by
Rs 100"

Need for takmng smmediate steps by
the Centre to protect and develop
the cashew wndustry

Shn Kodiyan® I beg to move

“That the demand wunder the
head ‘Industres’ be reduced by
Rs 1007

Inadequate pubhcity and propaganda
for Indwan goods wn Eastern Europe,
USSR and China

8hn Rodiyan 1 beg to move

“That the demand under the

head ‘Industries’ be reduced by
Rs 100"

Fatlure of State Trading Corporation
to ensure highest prices to pro-
ducers and cultivators exrportable
commaodities

Shri Kodiyan I beg to move

“That the demand 1.:.nder the
head ‘Industries’ be reduced by
Rs 100"

Fatlure to hand over Coffee Houses to
the Worker's Cooperative Socie-
tes on reasonable condstions

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’” be veduced by
Rs 100"
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ng retrenchment in
Coffee Houses
Bbri Kodiyan: I beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Poliey

Farlure to mvestigate the posnbilities
of starting major mdustnes n
backward areas

8hr1 Kodiyan: I beg to move.

“That the demand wunder the
head ‘Industries’ be reduced by
m lm »

Inadequate promsion for promotion of
sales of Indian silk, brocades and
handlooms wn foreign countries

Shn Kodiyan: I beg to move.

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Duseriminatory  treatment between
Vastraswaviamb: spinners and
Wage earming spwmners

Shii Sugandhi
1 beg to move

“That the demand under the
head ‘Industnes’ be reduced by
Rs 100"

(Byapur North):

Failure to provide carding machmes
to amber charkha spwmners and
thus hampering ambar yarn pros
duction

Shr Sugandhi: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to properly organise the hand-
loom weavers to recewe the rebate
benefit scheme

Shrl Sugandhi: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Favour'tism w the matter of grasting
import licenses

Shri Kodiyan: I beg to move
wppat the demand under the
head Industries’ be reduced by
Rs 100"
Faslure to supply adequate stocks of
salt to Gujarat
Shri Yajaik: I beg to move:

t the demand under the
head ‘Salt’ be reduced by Rs. 100.”

Faslure to record separate statitics of
wmports Gnd exports company-wue

shri Kodiyan: I beg to move:

wrpat the demand under the
ead ‘Commercial Intelligence and
Statistics’ be reduced by Rs. 100.”

Failuré to collect statistics relating to
the¢ profits of industries and wage
bills

Shri Kodiyan: I beg to move

«pphat the demand under the
head 'Commercial Intelligence and
Statstics’ be reduced by Rs 100.”

Failure to furnish details of bumness
turnover and profits of foregn
firms 1 Indi

shri Kodiyan: I beg to move.

wppat the demand under the
head ‘Commercial Intelligence and
Stapidtics’ be reduced by Rs 100"

Need for ecomomy wm Commerce
Department at London
Shri Kodiyan: I beg to move:

wrpat the demand under the
head ‘Commercial Intelligence and
Statistics’ be reduced by Rs.100”

loan facilities to indigenous
Em;:;: and Brick manufacturers
Shri Warlor: I beg to move-

wrpat the demand under the
head ‘Miscellaneous Departments
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and Expenditure’ under the ‘Min-

jstry of Commerce and Industry’
be reduced by Rs. 100.”

Better marketing facilities for Tiles
and Bricks of Kerala

Shri Warior: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the Min-
istry® of Commerce and Industry’
be reduced by Rs. 100.”

Failure to open foreign-owned patents
for exploitation by Indian under-
takings

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure of the Tariff Commission to
suggest lowest prices for products
of protected industries

Shri Kodiyan: I beg to move:

«“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to implement the recommen-
dations of the Plantation Enquiry
Commission

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Inefficiency of the Export Promotion
Directorate in getting better prices
for India’s exports

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
Ye reduced by Rs. 100.”
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Failure of the Tariff Commission to
ensure fair prices to the consumer

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the Min~
istry of Commerce and Industry’
be reduced by Rs. 100.”

Unsatisfactory worfcing of Hindustan
Antibiotics

Shri Goray (Poona): I beg. to
move:

“That the demand under the
head ‘Capital Outlay of the Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to invest Central funds to start
a factory at Kundara for the
manufacture of electrical porce=
lain

Shri Kediyan: I beg to move:

“That the demand under the
head ‘Capital Qutlay of the Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to invest Central funds to
start a Rubber factory in the pub-
lic sector in Kerala

Shri Kodiyan: I beg to move:

“That the demand under the

* head ‘Capital Outlay of the Min-

istry of Commerce and Industry’
be reduced by Rs. 100.”

Mr. Speaker: All these cut motions
are before the House.

Shri N. R. Munisamy (Vellore):
Yesterday I had just begun by saying
that the prosperity of this country
would be judged by the volume of
trade and business done both in the
country as well as abroad. Having
this as the basis, we have to see how
this country has to develop with a
view to get more income for running
the government.
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We have been observing that the
Mumistry has been changing the import
and export policy with a view to earn
more mohey The industrial policy
of the Government 1s to establish
basic industries and other industries—
small scale and large scale—all over
the country with a view to earn more
money and keep economy of the
country without breaking, and to
keep up the pace of prosperity For
more prosperity, it 1s also necessary
for the Finance Mimstry to step m to
get more mncome by way of fresh
taxation and other things

Having these as the basic principles,
1 would only say this, that whle
establishing basic industries the Gov-
ernment has to see that dispanty s
not created from region to region
There must be equitable distrbution
in this respect For establishing
mndustries, Government must take mnto
consideration several aspects  Ac-
cording to me, the priority should be
first the undevcloped areas, then the
under-developed areas and lastly the
over-developed areas If any industry
15 to be established in pursuance of the
industrial policy, 1t must first be star-
ted m undeveloped areas the second
in priority should be the under-
developed areas, and finally come the
over-developed areas As regards
industries which are of an ancillary or
auxihary nature, they should be
established only in those areas where
there are other industries already in
existence

It may be saxd that when any pro-
posal 1s received, they have to see
whether it 18 feasmble and workable
and there are available resources hike
power and water, together with the
possibihity of the products finding a
market But with a view to see that
there 15 no disparity all over the
country, they have to ensure that come
what may, new mndustries should only
be started in undeveloped areas in
spite of mnconveniences and obstacles
coming 1n the way

There 15 another aspect to whiche I

would like to refer There has been
a good deal of murmur 1n some States
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that there is a bias 1n favour of certain
areas and States But I would say
that so far as the establishmemt of
these industries is concerned, so far
there has not been any such bias either
in favour or agamnst any arezs  But
when proposals are sent by private
entrepreneurs, they are not dealt with
properly in the sense that so many
obstacles are placed mn the way As
a matter of fact, private entrepreneurs,
excepting a few, are not very much
encouraged With a view to see that
such obstacles are not placed in their
way by the State or other admunistra-
tive machinery, I would wish the
Ministry to look into it carefully and
do the needful

If these considerations are kept in
view I am sure the industnal develop-
ment of the country would proceed
well, prosperity would be ensured and
there will be no complaint from any
quarter that there has been disparity
in the establishment of industries

Let me now turn to the oft-repeated
complaint m several quarters that
there has been a good deal of failure
in not carrying out the policy of In-
dianising in the staff of the foreign
owned ndustries and concerns Just
before independence a large number
of foreigners were employed in the
staff of the industries owned by
foreigners Now, after independence,
b or 7 years after independence, I find
from that date which has been supp-
lied that there has been complete
Indianisation in certain pay groups
In the pay groups between Hs 300 to
Rs 500, there 1s not even one foreig-
ner in any of the foreign industries
So also 1n the pay groups between
Rs 500 and Rs 1,000, it has been
completely eliminated and I am told
that from 1956 onwards there has not
been one case even where a foreigner
has been employed 1in these concerns

In the pay groups above Rs 1,000,
there 1s yet a good chunk of foreigners
employed and there has not been
sufficient progress m the Indianisation
of those posts, though there has been
some 1mmprovement and there has been
about 30 to 40 percent of Indianisa-
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tion The foreigners have invested
large amounts of money in these facto-
ries and 1t 15 but fair that they should
have a larger share in the staff than
the Indians

Ordinarily, the principle we adopt
in the case of these mdustries is that
51 per cent 15 the gshare of the Gov-
ernment and 40 per cent for the pri-
vate shareholders. Likewise, even in
these foreign concerns there may be
51 per cent of foreigners and 49 per
cent may be Indians Whatever that
18, the number now left i1s only about
40 per cent and I hope the Govern-
ment would take proper steps to see
that the co-operation and sympathy
of these persons are secured to see
that a large number of Indians are
employed 1n these industries

The other point which I wish to
brmg to the notice of the Minustry 1s
with regard to small-scale and village
industries There are hundreds of
small-scale and willage mdustres
which my friends coming from other
quarters may advocate and espouse,
but, so far as I am concerned, I wish
to speak only with regard to a few
of these items For example, the
leather industry, hides and skins and
wool processing and other ancillary
and auxiliary incidental industries

Why I insist upon this aspect 1s this
So far as South India 18 concerned, I
find from the data that there are about
500 village vegetable tanneries in some
2 or 3 districts 1 would even say
there are 800 to 750 such tanneries

An Hon. Member: Every village has
got a tannery

Shri N. R. Munisamy: May be, but
1 am only saying that there are about
750 while the records show only 500
I do not know when the records were
prepared. Whatever 1t 15, I wish to
depend upon the data given. Even
then these 500 tanneries, at the rate
of 50 persons per tannery, they can
easily get about 25,000 labourers
employed

The aim of the Second Five Year
Plan Is to give employment to a large

number of people, especially the poor-
er arctions who are not employed. So
far as business is concerned, I may, it
can easily provide work for about
25,000 persons

To start with, this business was a
great success in the production of both
the finished goods as well as the raw
materials After the War, that ia,
after 1045, there has been a fall an this
business, the reason being that this
Government or the persons in charge
of the small-scale industries have not
giwven proper thought to thus aspect of
the industry

From the data which I have got,
this hides and skins industry, this
vegetable tanning industry as it has
been called m South India, can get
about Rs 20 crores by way of exports.
This can get an export market in the
UK and USA and now in Japan,
the USSR also This 1s a very good
foreign exchange earner and Govern-
ment should give thought to it

This industry can ordinarily produce
about 40 million or 50 mullion pieces
of hides and skins So far as hides
are concerned, 1t 1s 23 mullon and
skins 26 millhion and both together it
comes to round about 50 milion
pieces This includes not only the
well oiganised and wvillage industries
but also the village and vegetable tan-
neries I am putting all these sectors
together and say that about 50 mullion
pieces could be produced

The majority of these tanneries get
materials not locally but from South
Africa and other countries just hke
whattle bark extract, myrobalan ex-
tract and pungam o1l So far as
o1l 1s concerned, we can as well pro-
duce that, but, as regards other mate-
rials we have to get them from abroad.
They take about 45 to 60 days for
tanming and after fleshing, unhairing
and glazing the leather, after all these
processes are finished, 1t 15 just the
raw material for others But, so far
as India 1s concerned they are the
finished goods When thizs basic raw
material 1s exported , unfortunately
they are auctioned in foreign countries
and we incur a loss because there is
no control by Government in these
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auctions Therefore, I would suggest
that this business which earns a large
amount of foreign exchange has to be
attended to with a certain amount of
care and caution just as we do with
regard to other industries

So far as small-scale industries and
village industries are concerned, large
amounts of money are given to the
State Governments and the State Gov-
ernments, 1n turn, give or distribute
the money to the small-scale mndust-
ries But I do not know how far this
industry has really been benefited by
the Central assistance Some time
back, 1n answer to an unstarred ques-
tion, 1t was said that no assistance has
been given But from the data I find
that a large amount 1s allocated to
every State and every State has to
submut 1ts schemes and dole out money
according to the pattern that 1s pres-
cribed by the Central Government
The State Governments have got their
own legislation for the distribution of
these aids They have their own State
Aid to Industries Acts and there 1s no
machinery to check up how this money
1s baing distributed

Barring this large amount which
they allocate from year to year to all
the various States, they also grant
lump sum loans to the State Govern-
ments to distribute to several indus-
ries over which the Central Govern-
ment has no control Whatever might
be the figure, big or small, this Gov-
ernment should have some control
From that amount or from any othe¢l
allocation which the Central Govern-
ment has set apart, no amount has so
far been given to this industry which
i1s very much in need of help So
many industries are closed because
they cannot work for want of working
capital and given for mvestment

Mr. Speaker: The hon Member has
two minutes more

Shri N R. Munisamy: Sir, I have
Tnore points

Mr. Speaker: The hon Member can
pass on some of the pomts to his
friends

Shri N. R. Munisamy: I would only
suggest a few things because my time
iIs up Now, the OGL' has been
abolished altogether We have been
getting large amounts of hides and
skins from other countries with a view
to help this industry The policy of
the Central Government and the State
Governments has been to ban cow
slaughter and there will be no busi-
ness unless the OGL 183 somewhat
relaxed with a view to get more raw
hides and skins from neighbouring
countries

With a view to see that this industry
15 given a filip, we must have a Cor-
poration for fhis industry The State
Trading Corporation does not deal
with this particular business It deals
with the moacpolistic organisations
etc relating to costly goods and others.
If we want to encourage this business
we should pay special attention This
industry as a special case also be taken
into consideration If thals not possi-
ble, a corporation may be set up with
a view to sce that auction 1s held here
and the prices are fixed for the raw
hides Even prior to 1041 and 42
when the foreigners ruled the country,
they have fixed the price for the raw
hides at Calcutta and other areas At
certamn other places, the work 1s done
in factories by the Chinese community
with the help of power or even with-
out power But here this 1s being
done with manual labour 8o, we
must get a proper price and if we fix
a proper price for raw hides and for
finished products also, they will be
able to get some profits Otherwise,
they will have to be at the mercy of
the foreigners

If 1t 15 not posible to have a corpo-
ration, we can have a committee
modelled somewhat on the textile
commuttee to go into the gquestion of
the structure and organisation of this
industry in several sectors They can
give some thought to the development
of this particular industry Otherwise,
1t 15 not possible to see that ths
industry 15 improved

There 1s one other mdustry—wool
processing industry—which can pre-
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ferably be located in North Arcot,
around Walajah There are about 150
tanneries The glue wdustry also can
be had These are auxihary indust-
ries to the main hides and skin indust-
ry So, the Mimstry should give some
attention to this either by the establish-
ment of a corporation or by appomnt-
ng a committee to go into the struc-
ture of the large-scale organsed
industries and the vegetable tanneries
and the willage tanneries spread all
over the country If that comnmuttee
1s appointed, 1t should go mnto the
whole structure and make such re-
commendations as 1t thinks necessary
to improve this industry, otherwise it
will go to ruin In twenty years or
even earlier, there will be no industry
of this type It 1s the Scheduled
Castes numbering about 50,000 who
are engaged mn this and they depend
upon this industry No other persons
come n for this industry If ths
industry goes to rums, we may have
to import all the hides from Pakistan
and other countries

Mr. Speaker- The hon Meniber's
time 15 up

Shri N R Munisamy I am
finishing What we need 1s technical
efficiency in the manufacture of skin
We have to give technical assistance
to these people though the laboratory
18 there at Madras, 1t has been mainly
rendering assistance not to these small
scale workers mn this mdustry They
have not been able to go to the village
tanneries and give them help and mm-
prove their efficiency There, all these
things are done manually So, 1t
would be better if a committee is ap-
pomnted to go nto this question

Shri Somani (Dausa) Mr Speakel,
at the very outset, I would bhke to
congratulate the hon  Mimster for
Commerce and Industry for the excel-
lent performance of the Minstry
under his control and for bringing
about a continuously steady rise in
mdustrial production As we all
know, this Ministry controls almost
the entire functioning of the private
sector As a result of the re-organisa-

tion scheme, the Minustry has at pre-
sent certain important unifs in the
public sector Thus this Ministry has
an important and vital role to play in
the process of economic development
of our country It is, therefore, grati-
iying to see that various effective mea-
sures have been taken by the Ministry
from time to time which have resulted
mn an appreciable rise in production
m the mdustrial fleld from year to
yvear As the review of the First Plan
shows we have got an almost eight
per cent rise m industrial preduction
from year to year which, I think, com-
pares favourably with the industmal
development of the various advanced
countries of the world For lack of
time 1 do not want to go into the
figures of mcreased production In
various indusiries with which the pr-
vate sector 15 connected It 15 suffi-
cient for my purpose to emphasise
that 1t has been able not only to fulfil
but even to exceed, the target that
were set out for 1t in the First Plan.
From the report of the Ministry, we
also find that the Ministry has been
able to 1ssue effective lhicences for al-
most the full targets laxd down 1n the
Second Plan It has also been possible
to rise the targets of certain essential
industries from the original targets
laid down in the Second Plan For
instance, the target of 12 mullion tons
of cement has been increased to 18
million tons The figures of imports
of capital goods for the last year—
about Rs 154 crores—are almost an all
time high flgure which shows the
pace of increase in the industrial
development of the private sector

Here I have no intention of entering
into the controversy of public and pri-
vate sectors But, my sole purpose in
drawing your attention to the advance
of the private sector 15 to emphasise
vital role which this sector plays in
our country While the performance
<o far as the industrial production is
one on which satisfaction can be ex-
pressed, I wish I could say the same
thing so far as the future prospects are
concerned There are certain disquiet-
ing features at present which cause us
serious concern if we want to ensure
that this tempo of increassing produc-
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tion i3 not in any way to be adversely
affected The figures for import Licen=
ces issued during the first half year
p-110d of the current year show an
appreciable fall inasmuch as only
about Rs 50 crores worth capital goods
have been lincensed from January to
June It compares very unfavourably
with the total amount of capital goods
that we imported during the last year
This situation requires the very serious
attention on the part of the Minstry
and effective measures should be taken
for the tempo of increase in the m-
dustrial production to go on uncheck-
ed

I am aware of our foreign ex-
change difficulties DBut, 1t 1s very
surprising to find one feature Not
long ago, the Ministry used to allow
one hundred per cent payment for the
mmport of capital goods But, 1t has
now become difficult for the Mimstry
even to entertan applications for the
import of capital goods on the basis
of 1mitial payment of 10-20 per cent
This 15 really a very alarmuing state of
affairs If we cannot afford to allow
the import of capital goods even on
the basis of deferred payments paying
ten or 20 per cent in the imitial period,
there 1s something which 1s the serious
concern of the Ministry The Minstry
should see that such things do not
happen as 1t will retard the develop-
ment 1n our industries

Now so far as this aspect 1s concern-
ed, much could be said regarding the
measures that can be taken to elimi-
nate 1mports and to promote exports
I am not here to go into the past his-
tory about the hberal policy of the
Ministry m allowing imports But
even now & close analysis has shown
that the Mimstry could have been
more vigilant in elimmating imports
still further, and 1n taking some more
positive measures to promote exports

I know that the various measures
that this Mimistry has been taking
consistently to promote exports have
been very helpful, and that shows the
wvigilance of the Ministry to do every-
thing possible to promote exports
But even then there are a series of
measures which have been recom-

mended from time to time by various
committees still left unimplemented.

What I mean to say is, at a time
when we are faced with a very serious
critical situation so far as the foreign
exchange position goes, this aspect of
taking all the measures which could
possibly be taken to promote exports
should not go unattended

Here, of course, 13 also the question
of attracting foreign capital for mvest-
ment in this country So far as either
the internal resources for 1ndustral
development or this important matter
of attracting foreign capital for invest-
ment m this countrv 1s concerned, it
is mamly linked with the taxation
policy of the country, and since that
policy does not fall withm the strict
purview of this Mimistry I would like
to reserve my remarks so far as that
18 concerned till the Fmance Bill is
taken into consideration But the fact
remains that this Ministry has a direct
responsibility to promote the industri-
al development in the country both
so far as the indigenous industries
ars co c™ed a d also to take mea-
suies to attract foreign capital into
industrial channels, 1in this county.
From that point of view, I submit
that this Ministry should examine
the repercussions of the percent
policy on the investment of
foreign capital In that connection,
I think much more will have to be
done than what the Government have
done so far, if really we are to be
able to attract foreign capital for
investment 1n this country

Comuing, Sir, in this context of the
future disquieting features that are
appearing on the horizon, I would
Iike to say a few words about the .
condition of the textile industry,
which 1s the premier industry of this
country The other day, the hon
Minister while replying to a guestion
said that there has been a fall of 5 per
cent 1n the prices of textiles and that
the stocks are almost normal! This,
to me, seems to be a complete lack of
appreciation of the real situation ar
1t 1s prevailing in the textile industry.

I have got here flgures, with me
that were collected by the Bombay
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Millowners’ Association, which show
that at the end of July the Bombay
textile mills were holding a stock of
2,28,000 bales in their godowns. This
is, I submit, an all-tithe record figure
so for as the Bombay textile mills
are concerned. This lack of appre-
ciation on the part of the Ministry
regarding the abnormal stock situa-
tion of the textile goods, 1 submit,
may lead to certain consequences
which must be avoided at all costs.

What is a little more surprising is
that the hon. Minister said that there
has not been an appreciable fall in
the prices of textile goods. What
further fall does he expect? What is
the economic price which the textile
industry is expected to charge? He
has himself admitted that there has
been a fall of 5 per cent compared
to the prices that were ruling in Sep-
tember. In September, as-we all know,
an additional excise duty to bring
about something like Rs. 35 crores
more from the cloth excise was im-
posed on the textile industry. The
hon. Minister has admitted that the
entire incidence of the additional im-
post has fallen on the industry and,
not only that, there has been a fur-
ther 5 per cent fall from the prices
that were ruling in September.

This is not the end of the whole

story. There has been an apprecia-
ble rise in the price of cotton, be-

cause due to weather and other con- .

ditions the crop in the last seasion
has been much less. That means
that the mills at present are forced
to pay ceiling prices for all varieties
of cotton, and even then it is some-
what difficult to secure proper quali-
ty of cotton. Over and above that,
there has been an appreciable rise
in the cost of living of the working
class in that sphere. Against an
index of 350.6 the latest index
figure in July in Bombay for
textile workers was 370, which
means that there has been a 10 per
. cent increase in the amount of
dearness allowances payable to wor-
kers during the last six months.

Against this background of the
steap rise in the price of cotton and

9118 .

labour cost, this impost of about
Rs. 35 crores on the excise duty and
this fall of 5 per cent in the prices
compared to the prices that were
ruling in September, it shows a com-
plete lack of appreciation of the
difficulties of the industry when the
hon. Minister says that the decline
in the prices is not appreciable and
the stocks are not abnormal. How
long can any industry be expected
to work in that way? I would res-
pectfully ask the hon. Minister to in-
dicate to the eountry what are the
economic prices as laid down by the
Tariff Board Formula.

As the hon. Minister is aware, the
industry is not satisfied even with
the Tariff Board Formula because of
certain essential items not being pro-
perly included in that formula. Even
if the prices are being based on the
Tariff Board Tormula, it will be
quite obvious that the prices that are
being at present available to the
industry are much less than the eco-
nomic prices as laid down by the
Tariff Board Formula.

I am surprised to find how any
responsible Ministty could be igno-
rant, or could show such lack of ap-
preciation of the difficulties of a
major industry in the matter of
stocks and economic prices. Certain
small units have already closed down.
The other day we heard that two big
mills in Sholapur have closed down
or are about to close down. It may
be said that the increased production
of textiles has not been affected.
That only shows the determination
of the units to simply go on strug-
gling by utilising every ounce of
their installed capacity somehow to
keep on going. Such state of affairs
cannot continue for a long time, and
if serious repercussions have top be
avoided it is time that the Ministry
took a realistic picture of things as
are present in the textile industry,
and came out with a statement that
the prices ruling at present are far
below the prices laid down by the
Tariff Board Formula and not en-
courage an impression in the country
as though the prices have not fallen
appreciably.
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While talking about the textile in-
dustry, I would also hke to draw the
attention of the hon Minister to the
question of automatic looms We
are short of foreign exchange We
want to go ahead with schemes to pio-
mote export What 15 the pomiton
there? This scheme was sanctioned,
I think, more than 15 months ago
But, so far as 1 know, no progress
whatsoever has been made So far
as the installation of these automatic
looms go, the Ministry imposed very
stringent and un-realistic conditions
on this scheme Over and above
that, the financial difficulties that
have arisen due to the present un-
economic working of this industry
Therefore, 1t 13 high time that the
Mimistry took a realistic view of the
conditions prevailing in the textile
industry, and took some positive
measures to ensure this scheme of
installation of the automatic looms to
promote exports in as short a time as
18 possible, and as was envisaged
when the original policy was announ
ced more than i5 months ago

Shri Jadhav What will be the
fate of Ambar Charkha?
Shri Somam: Ambar Charkha will

not, of course, be at all affected by
automatic looms, inasmuch as the
entne production has to be exported
out of the country Therefore, my
friend need not be afraid of any ad-
verse repercu.sions either on the hand
looms or on Ambar Charkha so far
as the installation of automatic looms
15 concerned

Shri Shankaraiya (Mysore) What
about the high prices for yarn that
18 supplied to the handloom indus-
try?

Shr Somani. So far as the price of
yarn 1s concerned, I may inform the
hon Member that certain yarn spin~
ning mills have closed down simply
due to the fact that the prices are
uneconomic, and if the hon Member
15 under the impression that the pri-
ces of yarn are high, I should like
to submit that that impression is not'
correct

In this connection, I may hke to
refer to the very welcome move that

8

has been made by the hon Minster,
in co-operation with the various in-
dustries concerned, to hold the prices
under check This move 15 very

welcome and, so far as 1 know,
the industries have ed f
ourably to the move by
hon Minister, that there should
a voluntary effort on the part of
indusiries to keep the prices und
reasondble check

But here agamn, I would like to
emphasise that there are certan
actions of the Government themsel-
ves which tend to increase the cost
of manufacture in the various indus-
ries and from that point of view,
it 1s very essetional for the Govern-
ment themselves not to resort to such
measures which go directly to affect
the cost of production In this con-
nection, I may refer to the enormous
Icreasc 1n the excise duties on steel
dnd cement Though thal 15 a malter
not direcily within the purview of
the Ministry, that shows how the
capital cost of the new umits 15 going
up and that certainly 1s reflected in
the cost of manufacture 1 referred
to the increase in the cost of Living
m respect of the labour The i1ndex 1s
gomg up Then there 1s the increase
in rallway fiephts  The price of
coal has been 1wreased So « man
factor are arising which create a
very difficult situation for the industry
and when we cxpect a favourable res-
ponse from the various industrialists
in keeping the prices under check, I
hope the Mimister will also realise the
extent of increase m the cost of manu-
facture due to the actions taken by
the various Minwstries of the Govern-
ment themselves

B

v

H
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I next come to the State Trading
Corporation Here again there are
some suggestions to be made Of
course, I must say it to the credit of
the organisation that the Corporation
has really functioned in a commercial
way and the results have shown that
they did something which were even
beyond the expectations of the com-
mercial community Indeed, many
sections of the commercial commu=
mity felt that gfter the Corporation
begins to function there would be
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complete mess. Government them-
selves would have known  that,

because we know that Japanese cloth
was imported by them at a time when
the cloth prices were soaring high and
the deal resulted in a huge loss. But
let it be said to the credit of this Cor-
poration that somehow it has manag-
ed to function very well and when
the hon. Members give them this
advice of expanding its activities,
then, the Government should keep
this in mind, namely, if the Corpora-
tion goes too far and takes respon-
sibilities which it would not be in a
position to discharge, then, it would
be creating the same conditions about
which we have been afraid.

There is one point about the State
Trading Corporation, which troubles
me, 1s about the cement prices. These
prices were fixed at a time when the
Government had a very big program-
me of importing cement and in order
to enable the prices to be adjusted
to the price imported, they fixed a
certain price which was ouf of all
proportion to the prices that are paid
to indigenous manufacturers. Then
cement imports almost stopped, but
still, the prices have continued to be
charged at the same level and we
have had high increases ,in excise
duties. I would like to suggest to
the hon. Minister that in the context
of the increase in excise duties, they
might consider the question of Teduc-
ing the incidence of cement prices to
the consumer. There is no justifica-
tion to continue the prices which are
based on something which has not
materialised, namely, the imports in
adequate quantity which at present
are not being contemplated.

I would also like to take this oppor-
tunity of suggesting to the Ministry
that all the surplus funds which the
Corporation has been able to build up
should be utilised for the develop-
ment of the cement industry. We
have had a very ambitious target fix-
ed for this industry and due to the
conditions that have been created by
the taxation policy of the Govern-
ment, I am very doubtful if all these

21 AUGUST 1957

Demands for Grants Q122

licences for which so much has been
done will be implemented in case the

.Government do not come forward

with adequate financial resources for
this industry. Inasmuch as these
resources have been made available
by-the working of the industry, I sug-
gest that the Government shoul®
come forward to assist the industry
by asking the State Trading Corpora-
tion either to give loans on liberal
terms or even to participate in the
preference capital or to take deben-
tures and thereby be of positive help
to the various units of the cement
industry which are now short of the
adequate resources.

Before I come to my State, I would
like to emphasise that here is a period
and the opportunity when the pri-
vate sector is in a position to deliver
the goods and to deliver the goods to
an extent which is beyond even the
expectations of the planners. There~-
fore, everything possible should be
done to promote this development in
the private sector. My point is, what-
ever may be the difficulties, defects
or the shortcomings or weakness of
the private sector—of course I admit
that there are many—you have to
measure in the balance and weigh the
benefits and the advantages which
the industrial production controlled
by the private sector makes to the
national economy and see whether or
not it far outweighs any defect or
weakness to which the private sector
is subject. My whole point is that
when we hear all sents of insinuations
against the private sector, the posi-
tive side of the picture is almost
ignored. Here is something, at a time
when .we are short of foreign
exchange, when we want to create
employment, then we can encourage
production which will be a solution
of all our problems.

I agree with the hon. Minister in
the address which he made recently
to the Central Advisory Council when
he emphasised the point that the
‘policy of slowing down is not in the
interests of the country, though in
certain quarters this suggestion was
made. He emphasised that the pace
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of production should not be slowed
down I am glad the hon Minister
thd point out that such a policy—
policy of go-slow—would not be in
the interests of the country and that
we should go ahead as fast as possi-
ble to accelerate the pace of indus-
tral development If that 1s the
policy which the Government propose
to follow, then, naturally there are
various difficulties, and 1t is not pos-
sible for me nor it 1s my mntention at
present to give a list of those difficul-
ties and handicaps under which the
private sector 15 functioning But
my pomnt 15 that this 1s a time when
a Iittlc more push on the part of the
Ministry and a little more positive,
helpful action on the part of the
Ministry could be useful We can
revolutionise the entire industrial
sector of the country during the next
five years I say that 1t could be done
even earller We can solve this diffi-
cult problem of forecign exchange
inasmuch as the private sector 13 capa-
ble of increasing the production to an
extent which will achieve this objec-
tive

Lastly, T come to my State of
Rajasthan Here, I have got a very
serious complaint to make to the
Ministry mmasmuch as the claims of
this wide, backward State have been
consistently ignored I am glad that
various industries under the then
Ministry of Production have now
come under the control of this
Minmistry As my hon friend, Shn
Satish Chandra knows, great efforts
were made with the Ministry of Pro-
duction at a time when he was the
colleague of Sh1 K C Reddy regard-
ing the claims for a fertiliser factory
m Rajasthan There was a clear
assurance from the hon Minister of
Production at that time that when-
ever there would be any case for the
establishment of more fertiliser plants,
first chance would be given to Rajas-
than Indeed, so far as the report of
the Fertiliser Production Commuttee is
concerned, 1t has been established
without any doubt that the cost of
manufacturing fertilisers in Rajasthan
would be the lowest, compared even
to the cost of the Sindri fertilisery,

That question has beeh thoroughly
gone Into, and 1t 1s a matter of very
sertous disappointment to us to find
that even this legitimate claim of
Rajasthan, namely, to have a ferti-
liser factory in Rajasthan, 1s being
consistently ignored, and nothing defl-
nite 1s still forthcoming from the
Minister as regards any step for the
establishment of this wvital project
which will assist the agricultural pro-
duction on the one hand and to some
extent the general standards on the
other hind, 1in Ra)asthan

There are various factories mn the
public sector which are given to
various States In Rajasthan, there
are vast deposits of copper, lead, zinc
and varous other minerals They are
lving absolutely unexploited, but no
action has yet been taken by the
Ministry to explore them and exploit
therr possibilities, and there 13 yet no
important project in the public sector
in the State of Rajasthan

Even from the point of view of the
private sector, I would like to make
a few submssions The people of
Rajasthan and the industnalists of
Rajasthan are second to none so far as
their enterprise goes They are
throughout the country, making their
humble contribution in the industrial
devclopment of the country But it
1s really unfortunate that the private
sector also 15 unable to play its part
in  the industrial development of
Rajasthan because of the lack of cer-
tain essential amenities or facilities on
the basis of which alone any indus-
trial project could come up

Shri ¥. P. Nayar (Qulon) The
private sector has many, many repre=-
sentatives from the State of Rajas-
than They have started industries
in other States How 1s it that it has
not been possible for them to start
any wndustry in Rajasthan?

Shri T. B. Vittal Rao (Khammam):
Start the fertiliser factory

Shr1 Somani: That 1s a point which
I myself wanted to place here While
the industrialists of Rajasthan have
spread throughout the country, how
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is it that they are not taking any
imtiative 1 therr own home State?
I just want to illustrate the difficyl-
ties under which they are labouring
The difficulties are lack of commu-
nications, water and power It is not
possible at present due to the high
capital cost for any private indus-
trialist to be able to generate hus own
power economically There are cer-
tain_schemes m Rajasthan, hke Cham-
bal and Bhakra, which m due course
will make power available, but the
pomnt 18 how long are we to wait?
So far as the availahility of power 15
concerned 1 think it is the direct res-
ponsibihity of the Central Govern-
ment They have to come out with
adequate assistance to the Rajasthan
Government Then they would be
able to supply power at cheap rates
to the varous industries Unless
power 15 available at economuc rates,
certainly no industmalist at present
can think of establishing big projects
at such high capatal cost, unless sup-
ply of power 18 assured We hear
about the Chambal project Various
difficulties have arsen and we are
told that the power which was to be
available next year would agamn be
delayed by two years There may be
many schemes, but my pomnt is that
the industrialists are not able to deve-
lop industries in Rajasthan because of
lack of water, communmications and
power If the Central Government
would come to the assistance of the
Rajasthan Government 1n makmg
these facihties available, I have no
doubt that the tempo of private indus-
trial enterprise in Rajasthan will cer-
tainly increase L

I may also refer to the few textile
units operating in  Rajasthan They
are simply strugghing for existence
and some of them have closed down
They are uneconomic small units and
apphications for a few thousand spin-
dles and some adcitional capacity by
some relaxation of controls and res-
trictions are not immediately disposed
of by the Ministry They are follow-
ing a unuform policy for Bombay and
other progressive States and the State
of Rajasthan My submussion is, if

these small units are to exist and
develop, the Ministry has got to come
forward in the mtial perod with
some special assistance, so that these
units will be able to work economic-
aily

1 may also say a word about the
development of small-scale industries.
I know the Ministry 18 domg a lot of
useful work, so far as the develop-
ment of small-scale industries 15 con-
cerned I find from the report that a
meagre sum of Rs 12 lakhs has been
allotted to Rajasthan for the develap-
ment of small-scale industries
throughout the length and breadth of
the State of Rajasthan

The Minister of Industry (Shrl
Manubbhai Shah): If I may interrupt,
the amount allotted 18 Rs § crores mn
the second Five Year Plan

Shri Somani- I have just seen
whatever 1s there in the report Any-
how, 1 am glad that Rs 5 crores are
there There 1s plenty of scope for
the development of small-scale indus-
tries 1n Rajasthan and if really the
Mnistry would take some specal
interest 1n the development of back-
ward areas, they would be able to go
ahecad and it will solve thewr difficul-
ties

In conclusion I appeal to the hon.
Minister to get the case of Rajasthan
exammed on a special basis, both for
the development of industries in the
public sector as well as the difficul-
ties coming m the way of the deve-
lopment of the private sector and also
the difficulties 1n the way of promo-
tion of industries i the small-scale
sector I would like a special survey
to be made as early as possible to
ensure effective methods being taken
to achieve the mndustnalisation of this
backward State

Shri Yajnik: At the outset, I may
state that the report of the Commerce
and Industres department that has
been given to us shows really a cre-
dutable performance We see induse
tries growing up in all parts of the
country New imndustries are bemng
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set up and old industries are expan-
ded We are glad to see that the
State Trading Corporation is estab-
Lished and is now placed on a sound
footing I may say at the very out-
set that T am all for the public sector;
I am all for the expansion of the State
Trading Corporation If we are am-
ing at the establishment of a socialist
society, surely we should have more
and more key industries started and
developed in the public sector and we
should see that the grip of foreign
monopolists on our industry and
col;:mmeureducedumupu-
B1Dle

Having said this, 1 must say that if
you read the report, you find that the
viewpoints of the Mistry are lop-
sided They look at the industry,
they look at the finance that they are
ploughing and investing in the indus-
try, they look at the exports and
mmports They are all for more
foreign exchange and they are for
developing industries But what are
all these industries for We find that
apparently at the top, big industria-
Tists and Ministers are seated Below
them there are the civil services But
1 find hardly any reference to the
workers who are really the architects
of all industries They are the hands
and feet and I see very lttle refer-
ence to the development of the indus-
tries with the full, better and pro-
gressive co-operation of the workers
and technicians, who really are the
‘blood and bone of industrial develop-
ment and whose co-operation would
go very far 1n the speedy expansion
of our industrial development

Then, I also see a sort of apathy
towards all economists You scan all
the lists of the big wigs who are
placed in the different commuittees
and conferences and you hardly see
any economusts at all Some trade
umonists are placed in some of the
commttees and corporations, but eco-
nomusts are conspicuous by thewr
absence I do not know why the
Mmistry has a hnx-eyed view towards
she economists.

A1
The big thing today is the foreign
exchange and we find this
lamentmg over the gap in
exchange, which 18 dificult to #IL
Which are the biggest earners of
foreign exchange? They are
textiles and jute If you survey

mutted 1ts report, I believe, one year
ago and yet the Minutry 12 smtting
tight over it It is still considering
the report and is not able to come to
any precise conclusions It i{s not
able to implement all the recommen-
dations that have been made for the
benefit of the workers, who have been
the hewers of wood and drawers ot
water m this industry and who have
really made mullions for the planters,
who 1n fact have earned the foreign
exchange which 15 really very neces-
sary for our development.

Then again, there 1s the question of
consumption 1f you look at the tea
that 15 in the Indian market, you find
that 1t 15 of the most inferior quality.
The best things go abroad for foreign
exchange At the same time, if we
are producing large quantities of
tea—we are the biggest producers of
tea—then, 1t 1s necessary that good
quality tea should be available at
reasonable prices for the vast majo-
rity of our people If we produce
tea let us also have the benefit of it.
Here agamn, as 1 said, the Ministry is
neither looking at the plantation
workers nor looking at the consumers

13 hrs

Take texties for instance Here as
an old-timer I am reminded of what
Gandhiji always used to say on the
sixty crores of rupees that used to be
exported to make up our deficat in the
cloth production Today we are not
importing cloth, we are exporting
cloth That 15 very good But at the
same time why is not the Ministry
looking at the necessity of increasing
the supply of switable cloth at suit-
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able prices to the Indian consumer?
fPhe Ministry, I thought, would have
shown from their figures, as it is
easily possible for them to show, the
increasing availability of cloth per
person in India. I would be very
glad if it was made available at rea-
gonable prices. But here again, the
Ministry is not concerned soO much
with the availability of cloth per per-
gon in India. They are just looking
at the foreign exchange and no men-
tion is made of the’ targets of more
and more availability for the people
of India from the vast quantities that
we are producing every year.

‘= Then there is the case of jute. An
non. Member today asked a question
about the disparity| in the price of
raw jute and the price of the manu-
factured jute articles. The disparity
is very great. It is all right to say

. -that jute is not easily turned into a

finished product merely by chanting

mantras. You have to spend money
on it, have machinery for it. The
management has to be paid; labour
has to be paid; and the market-
ing has to be done. All that is
true. But is there not something
wrong with the whole of the jute
industry? .

. We must here remember that the
- jute industry, due to historical rea-
sons has been in the grip of foreign
.interests, largely British interests.
They have dug themselves into the
scil of Bengal and Calcutta. They
have earned their original investment
many times over. And if sometimes
they produce more and sometimes
less, seal off some looms, unseal them
and again seal them, and then say
that their export is not up to expec-
tations, 1 think there is something
wrong and fishy about the whole
business. I think it is due to the
enormous avarice of the foreign
monopolists for bumper profits that
comes in the way of greater produc-
tion of jute and greater export of
jute. Never mind if it is sold at‘'a
Jesser profit, but we can export more
and earn more foreign exchange and
we can have at least more jute pro-
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ducts in India at a more reasonable
rate.

So I think it is necessary to look -
into the whole question of the dis-
parity between the prices of the raw
produce and the finished jute produce
and hit out at the bumper profits on
which the foreign monopolists’ minds
are set. I think their grip must be
loosened. They must be made to
feel that they must adjust them3elves
and not be allowed to seal their
looms. All seals must be broken;
production must be speeded up.
Never mind if the jute has to be sold
at a lesser rate, but it must be sold
and it must be exported. If the
monopolists would not care to
export it, let the State Trading Cor-
poration take it up at fixed prices
from the jute mill-owners and sell

. it to the foreign countries. I think

it is necessary to look very closely
into the operations of the jute indus-
iry, to break all bottlenecks and to
see that more jute products flow
into the market and more is exported
in order to earn better foreign ex-
change.

That brings me, Sir, to the whole
question of grip of the foreign in-
terests on our industry, not only
on our industry but also on our
commerce. It is all right to have
foreign investmeénts in India; it is all
right to have their technical assis-
tance. But let us not forget the posi-
tion that we are gradually. creating
for ourselves. Due to historical
reasons, as 1 said before, our com-
merce is also in the grips of foreign
interests who are today the biggest
exporters and importers. These
foreigners have a complete grip over
our exports and imports. It is a
disastrous situation for our country to
face. The foreign exchange banks,

_ the foreign insurance companies, the

foreign maritime insurance com-
panies, and the Rallies and Volkarts
have a strangling grip on the economy
of India. The sooner this grip is
broken, the better it is for us.

Just now an hon, Member, an in=
dustrialist, was speaking about the

~ performance of the private sector
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Why have they not come forward to
‘break the grip of foreign monopolists?
Why are they still continuing as the
agents of these foreign monopolists
in trade and industry? Especially in
trade, why don’t they take courage in
both hands? The shipping and in-
surance companies, the banks and also
big export and import houses are
foreign. Our industries are also
getting more and more into the hands
of these forcigners.

The jute industry is there. The
huge refineries—they may not be in
the purview of this Ministry—but let
us not forget that the Burmah-Shell,
the Standard Vacuum and the Caltex
are not here for your benefit. They
have established Centres in India not
only to sell o1l to India but also to
the whole of the South East Asia.
They are Centres of these monopolist
interests. If all these interests, the
banks, the industries, the refineries,
the Lever Brothers who have got
anterrible grip over our soap indus-
try join together, it will not board
good for the country. It may be that
a crisis in forcign exchange is created,
or when we find ourselves at a
lcose cond, they might show  their
teeth and their claws and then it may
be too late to undo the wrong. 1
think that it is very necessary for our
Mimstry to look in this direction and
to do everything in our power to
break the strangichold of the forcign
monopolists over our industry and
commerce as soon as possible.

Sir, I am sorry to say that Bombay
and especially Gujarat do not fare
well in this report that is submitted
to us. I find a number of industrial
estates. There is only one estate that
I sce In the report which is going
to be established at Rajkot. I am
glad that anyhow the industrial
estate is being set up in Rajkot. But
I heard and I read reports of a very
big industrial estate which was being
set up on the outskirts of Surat and
that was during election time. I hear
veports even now of that estate being
set up. But, in the report that I have,
I do not see any mention of the
Udhna estate st all. I am speaking
subject to correction and my hon.

friend will please correct me if J.am
wrong. So far as the report is con~
cerned, it is absolutely silent about
Udhna near Surat. It speaks only
about one industrial estate that is
being set up in Rajkot.

A few months ago, we heard of a
lot of industries that were to be
developed in Bhavnagar—a cement
factory, a bicycle factory and even a
refinery being set up. Of course, a
great prospect was held out to the
people. So also, the prospect of the
Bhavnagar-Tarapur railway line. But,
nothing appears about these in the
picture anywhere. I think the
development of-Gujarat in respect of
industry has been lost sight of to a
certain extent. The textile industry
is in Ahmedabad. But, many other
industries are lacking. More indus-
trial estates, whether in Gujarat or
Maharashtra, should be cstablished as
also more small industrial centres.

My real gricvance is, I am now
coming to that, about rural India. One
clear thing is, in this report which is
a fairly elaborate one, anly in one
place I rcad about rural India and
that is wherc the new small industry
products are to be sold in the country-
side. The curious thing is that
mobile vans have to be engaged in
order to carry these precious goods
to the couniryside, to get their money,
for products which the cities may not
take, but the village people may be
duped into buying. I do not under=
stand the logic of sending out wans
into villages for selling new products
with which the pecople are not very
famihar. If they are good products,
the village people do not require any
vans to take these products to them.
They go miles and miles to the fairs,
to the taluk and district towns to get
what they want. If they think that
something, even if it is new, is good,
they will go far to buy it at a reason-
able price. You do not require vans
to take these goods before their
cottages. That is the only mention
about rural India in the whole of the
report.

While you are wanting to send to
the villages such doubtful industrial
experimental goods, that are turned
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[Shri Yajnik]

out by the new industrial estates,
you are absolutely silent about what
they want. What they want are two
things. First of all, they want rea-
sonable prices for their products and
secondly they want their require-
ments ‘to be supplied to them for
producing more food and more indus-
trial crops at a reasonable price.
There; again, what do we find? Cotton
grows in many parts of India, Gujarat,
Bombay, etc. American cotton seeds
were sold to the people everywhere:
They were told that a new era of
prosperity is before us because we
will be able to grow and sell American
varieties of cotton and get a bumper
earning. But, the curious thing was,
the American crop was sown, and
vielded a good return, but when it
went to the market, there was no
demand, there was no price.

The Government popularised the
American variety of cotton. It was
only through the Agriculture Depart-
ment that we saw the seeds. Buf,
when the produce was harvested in
the field and taken to the ginners,
there was no demand. People lost
heavily on this new American type
of cotton probably because Govern-
ment had, by that time, imported vast
quantities of real American cotton,
with the result that prices fell and
the expected prices were not realised.
The point is, today, the peasant has
got thoroughly pessimistic so far as
the new variety of cotton is concerned.
. They shun American cotton like
plague. They think that they will
be bogged down into very serious loss
and they will be producing something
for which there will be no market.
We cry for long staple cotton. But,
if it is produced on our soil and in
new places, there is no demand for
that.

The last point is about their require-
ments. While it is good to have more
iron and steel production in the
country, the Commerce and Industry
Ministry should see that better iron
goods and better fertilisers are availa-
ble at the door of the peasant in the
rural areas at reasonable prices. What
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do we find? Fertilisers are being pro-
duced at Sindri We are told that
there are bottle-necks, teething
troubles and ‘an unexpected fall in

_production. Today, as I find it in my

countryside, I have to buy
imported chemical fertilisers at
a very - prohibitive price. There
is nothing else available in the
market. I am told that when the
Imperial Chemicals, again a foreign
concern, used to distribute these ferti-
lisers, it was done in a reasonable
manner. Today, the Government has
taken the whole monopoly, with the
result that people have to buy them at
the opportune moment, at whatever
price they can get, whatever is availa-
ble. Because, farming operations do
not wait for the wvagaries of the
market or the vargaries of the Minis-
try. While it is a good to have more
fertiliser factories and more pro-
duction of fertilisers,—we are wvery
glad to read about it—what is at the
doorstep of the farmer? ¥e does not
get the fertiliser that he wants at a
reasonable price. He wants Indian
fertilisers. No doubt, he will be pre-
pared to pay a little more. But, it is
not available.

So also with regard to iron and
steel. More production is good. But,
what about the farmer? The farmer
is not a negligible person in this
country. He represents 80 per cent
of the people. You rely.upon him to
produce more foodgrains and more
raw materials for industries. Give
him some hope, some chance, some
enthusiasm. Give him a square deal.
Give him what he wants at a reason-
able price. He is prepared to go to
the Taluk market, Fertilisers need
not go to him in motor vans. He does.
not care for that. He is prepared to
spend a day and some rupees in order
to get it. But, the +trouble is, as I
said before, this Ministry has been
looking after production, just pro-
duction and not thinking about making
things available at the proper price
to the people who need them most.
That is the trouble with regard to the
iron implements. They want the
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plough, the harrow and other things.
As 1 said, fertiliser is the real cry
of the moment because, without a
greater use of fertilisers, agriculture in
India cannot take the strides that it
is expected to take.

Lastly, cement. We are very glad
to see in the report that more cement
is available. But, where is it in the
country? I go to Ahmedabad and the
cement dealer says, there is no cement.
You have to wait and wait. This 18
even for agricultural purposes, not to
speak about any bath room or any
house. That 15 out of the question.
Nothing 1s given at all for the villages.
May be, plenty of cement is availa-
ble in Ahmedabad for even small
bungalows. 8o far as the villager 1s
concerned, he does not get it. Cement
may be produced more; but rural
India may well do without it. That is
the whole system, that 1s the whole
structure of Government today. There-
fore, I say, while we are taking
strides towards a socialistic economy,
—we are glad about it—let us also
remember that society means a combi-
nation of human beings and it is the
human beings that count. Let the
millions of India feel that they get
more cement, more fertilisers and
more iron for their use. Otherwise,
we will have to say with Goldsmith :

“I11 fares the land to hasten-
ing 1ills a prey

Where wealth accumulates and
men decay.”

Mr. Speaker: Shri Ramji Verma
After him I shall call Shri Ramsing-
bhai Varma and Shri Ramakrishnan,
oft Tt wnf (2Jafar)  amdm
wsge Y, § AEAE T o AT o
wqE AT ¥ FES LT ST AR
wTEfa T WTEAT %)

Y Y 7 ATAEAT 9T FHT AT
M ¥ A fon 9t e ww ST
03 ¥ o @ F aw AT A
Y& faenfy 1 Bfew aror A T
&7 W19 ST TF TT SATHT I IGHY
Y w7 ¥ wgr AW qoar 9% Q¥
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cwizw Wi Sy ¥ fag swmar o
@ § Wt arEe ¥ fag fed w0
H Az AT g AvAr 1 AW AW
g fegema &t o« afew I8 §
Y IEET 9T ¥ ITGRT AE,
&1 wew e ot v w0 9w
w7 371 xfrerw agar & fe oo
mr fafmqy &1 weee off @ @Ry
¥ FIATE) ¥ QG FTE AT F | WIAY
TETT §IF & 1% Wa AT HT qr@T 67
t4 A & A7 Tq T waX, S
§ wodr w7 v oafs g o g e
1 TS A FE @ § A7 9w &'
qvq # fan &% sraarT At @ e E,
vt I T o A 4T R E A
fadgr wurT a4 faon 9T AR
o 4t Wi @ 5 ome g Iy
w1 wEa (g afagR qEs
21 @At w1 osgm weqr Ay &1
wfrr o afae fes do¢ @
&1 W 9@ a% W7 e w1 g
ST TG T qq IF T qAT AG) THA |
g fagea™ &1 7@ am &)
Ty RI MBI TG WK
TR e gt i 1) * 3w
ST Y % WIS WTHGA FAT
qTEAr g1 9O N_W &7 AT Afgy
T o IAT W2 ¥ q@f AN F v
2 qET I AT FY GHEAT @7 qr Qv
AT & o TA A Y gy g
#1 ad &7 9 q@r & A o ey
eI A A A T ot ¥
wtr xgr wifg wife &t gee gt 2
wa Tertfaw wsrvat o srafes
FTdFat AvET ¥ A=z ¥ faw Qe
g ar wome ft Tt gt 5y W,
fagr =1 ¥, 38 9% T o7 fem
wor AW FT AU wE Ay ghndr
avw ARt &1 g7 @ Y oy qRam
1 @I % we @ W fremr
Ty fr wv€ 30T ey iforg fis farady
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oY Ay 3at)

a # AT FHTR TN g7 R AR
oq v el g @ w1 wid
TEAT fATTA 7 | S357 R ATHI A 737
e &7 A A w T foom
¥y fy By A wruy X g4
W WAT & OWITr ARAT AR@AT T
fis Mty T7a w1 43 g7 X TOAT,
AT ¥ T8 Tz AN F1 w =
T R + 747 4 § A T 1]
W AZ TAT GAT AT WAY 430 AT & AW
JAFT FE AAAT AL F HITR
¢fte % 7% T 4T TN A TH
g ofaw wX w37 g W
AT AT AR TR P
faqg Tar D AvAAT Ffgm a1 97
I ITHT WA A AT ITAT T A
AT T 4T KT AI(IT BT FIE 3090
TRt ave 7 ww FET woAq
WEAT! FT 72 ¥ AT o147 AFT
T FT AT FET AFT A WA
HFAT WITHRI FATHT F & A7 450
¢ afew A AY 27 ATHT F AT TIAT |
1@ MTHT AAIT 7 aV g/ T
o7 A1F ZT ACHIT &1 57 T4 7o 69
¥ 93000 AfPng 9= TN 6
AT T AT FT ) ZTET ATR A
ST 4T AIRIT AT AT A o
qACAT WG FXT B AR agt
qdT qg T AGT F | A AT 4T
¢, wic gt it g, Ao ta7 4= gA49
FAR A TR AT AR I W4T
qAT AT N TR U o 70T oA
IRT 1 16 g2 7T T AT A3
FF EIAITAZEFEGH 2, ITA LI
SfErgmarAfETE 1 WIT T AR
¥ wgd & AveT w37 &, SF 6T 7 £
9T gAATE A AT AT BT A F
q&t foret & wrr Al G497 g€ & AR
FMIA IR F A et 1 @
TR ST GATHATEY X T AT HAqTHG
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% &1 o frar) w qmr ft T
g1 f5 fegri%s & o @@
Tz #Y @ a7 €1 39 94
@911 fer a7 |F F {5 mwoa
U I 9T ST T 97 A, A
FTN AT X DA 97 W TR FAA
# fr a7 YA Wt AgY 24T § A -
¥7 qt 43y AT 7 o o g
7T IR ITR 9T F fa
FUT UM AT TFT AT AT &1 gw
I aw & et & ur agT 9 Agy
VAT | FHT 9 Ar Ag e 2
for v @ wEF FT MO AT 7 STMAT
qr(  Tqr T ¥ EH ACHIT F7 TAT
A o et 2 i a7z A7%
v 21 feet g9 7 Fp om@A
A @ x Y Frger AL TR AT
|G TFYr E AT T IVT TSI AT IARS
AT T 2 377 40T Foqaaf
famqagraaTe W0F ANF 9 -
T AT TR AT 0 F RTTT 13
Figm 7 ¥ W07 W6 IT AT B
R @A AR 2 e &
4 X T FHIS T F AN FAEATQ
w1 FW FYT K| URwATEE T
AT g gAA A | A7 FE
FAR TISA A WY ER, 9 I gHA A
F urdr & Ay ¥7 T g1 T
T AT & A7 F InmAr § FA
W & gfre & zard qAf foet ot 9
JANT qeAT AG AT WqrEdr | graer
W ®@@dEe § A )O§E #
i fre @ wmaR @ & A I
y3w % @ faer v 1§ sUw wewr
T8 faar o wr &t wy afegy

F fY, 9gT g F WG WK R fafv-
& g Tl | qF § ¥ ehoqw

¥
¥

g T TR g W g fae

T &1 ar wWT ZAEl W9 ey
gt Wk g W faTeag Oy
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@ 2yt ¥ g ai arf Wi s
Wi gEt a® wd gefegw agdl § o
o T @ ¥ fog g $if s
o T ey arar ) A AgaT g
W T T @ O S A
TN AW W EHR AT T 1 AR
W W T AE & At qoR WeE
g9 & ¥ frwer amdar | SN Y ot
T R AR A W et F gAre
N FAAFE I AT F [FEAT F
a% q TUNT TF qg 17T FCH A
aer o1 famr oY @ )

# TH SUF U A AT F5T
A FIW TEW g, g Foreh 7 T
¥ T T g e R | @ X I
@y fa o § ) oF T & W
AR & A7 7% I o FET
ﬁ&mmﬁ‘é:

13 29 hrs

[Mr Drpury-SpFAKER wn the Chmr]

IR @ gnaga R ¥ R @
& afew it aw w1 WR 39 frar 3@
T ¥ | T I I FT FIH W FIH
® W AETAT AT GHAT § 1 AT
GTE 7 FX TR FT SN Ig7 9 T

WITHT ST WTHIET F@ gT T g v
T WA 3 fFogw o awemwl
& 1 g & W N W TR A
LI

o 7 F A & wF F@ weAr
ATYW WIS AT W g, FF QY
W A F AT 9T W9 gEEr d@t
g, w79 gt wae vat &1 o Wy
T T TIF FE WO, B TR
w48 g, 7 @ G I Y Ar
& fo7g W WA @@ §fed | qg w7
ofg SRE TR A g W ey
&aY & A & w17 € 9w 7 ¥ AR
g 9 & 7 fed | gfr wr dar
7E F & 9 g1 wAw gy & fv aw
2R dL &0 A ¥ e g g
e ¥ a1 it o aOFd vy
FR AR afe g/ 17 e wEar
FTIT T A AT AT X O ;9T
w77 urn @ fe 27 Oar v & fAg
afz fAaw T 937 Y WY g7 W Hh

At To Mo awf (Frre)  Iurewst
7AIEd, W9A HE §F AATAY 47 A
# 7l 9T ot oY AR §T wawe
war o 3, 3% {23 & smaw wrard
§|Nmﬁwaﬂtmmﬂ‘
I N A N f5 adwft wx &
g 9 & & ufre w=w @ b
# ag W fAazT som g g R @
ferdt W aga wiuw T8 & e
mpawa A gaen g s
Sfaedd AT T FA ST AT T
s @1 &1 e & dera) @
FFT ITH A YT ALNEH F7 AY TH
g, saw W & afeewd gfee & v
T WEW W W
Q@ framr STy 2w W e § o
Fg 4T 37 ey faare oA fear ¥
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[ e wo wxi)
¥ fag aE & o @ saw & g
q1 YT St ®g T @A wgaAr av, dar
T3 HR FATH F G I
a0 qg w7 W B qww Tl ¥
fis guT e F T § AR | 9T
wadfy | o & Wt aun f
quadia AT & W W Wi
qrfersy <ot #, ToUEE W Ag OF T
=g W remuETd g W 97 Ay
gt o ¥ fw afx ew %@ w1 ¥ ST
t afz g aoey v @ afx &R
T 91 qee § & gn s
farwrer #Y s @@ A SR 2T v
TR AW & H I 4 TFH AT
W FET AT I I A ULy
W ¥ WTAT &7 A% § W E | gafaw
} 77 frdzw wo w1 § fis wow aw
affy Qe /@ O @ gudiy
GYoET / N HFT qfers Fwe w faar
T § aar s & e o @,
e & faar mar & T ToREE W
A B FATETE FHW AT AT W
AEQOT WOT ST & &0 sfEA
frg® fet St ferdt @R e -
#9 €T T WX I9F wRE ST qiferst
e ok wfer e fad &
R F ) ¢, ag O @ P el W fow
oW N ommr o s W g
O Sifgg e, g g A g &
W 8 ag wEd g g § Wi
W wrr oY grar & i s g fo
X =fiegy & g / w7 mar § fod
wrefeara faegw wofrae w2 & sl oY
o o # aga v aw ¥ aORy
¢ o R, W OO g A T
& W forrer gewm gun gfewor #)
¥ fag & quch w1 W a6 A
wEarht off g W w=EE | W
& forrie gra & wvor v farrar # amraie
£ uror for aw ww fvr Y fieht
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for wv®y w9 ® v IE
sTeaE % w1 geanr wifed W aw ¥
T F 7oA FT gear Iifed | 7
Fa A @ & 1 afx Tt wY I
qfss & WY s ITAT F, WA
&2 w1, Ao W QA AEERr AE
forerar & &Y maeRe afr =g oY, & o
TETEA qRT TEY THA & | W g T9HT
qft v W g @ fr waw 9w
affa T ¥ v W oY s
TIGIT ¥OR 9 @ ® I W9
O WA ¥ gEAE ¥ a6y wogQ ¥
g & q fea e qo § @ faer
wfeg STy off Wro QT HT A ) T
wfr ot #r aw ¢ fe o S mmar
T gu @, 39 A urit g frew g
# wo¥ avm e ) & v A
Quwd 1 FFY @A § IJEe MW
& $9 UTH T AT § | TE WO
S Y & 1 @R firw STk o
% g wiiwe dur find § 1 % wroeY aererr
wiga g e af e teve & wiwet wt
w1y & ST A LAY ¥ srwey Wy F Y
IR qaT WO fiF g e
Srerge w1 AR fggem & v W@
¥ w0w wyr § s @R § ag ¥s 9%
Fzagr 1 ¥ YR R g R ¥ Ew Ty
g qeer § fe anefeefedr & o
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¥ oq ff §9, I R K aw
ar, oy Y & e @ X wropw
AT Wk AT W § o v e
Y de ot |} ¥ @Y
farda wrez s BT & X F ufw o
peve ¥ uiw & BT gauy, e WY
T O woreT g & & eye W,
TEw aTHS W, oY, 1 Y o g
et o @l ft} age s
wui ¢, R T oW fv e
WT% AL TN T § JE srefew samar
ag wE § WX sirewaT wr @ g
w1 A ag gwt i 1wt g€ v
WT O W TYT § 9% TR a<E q wfAwi
% 3T 9 § W qEd avs wmw s
¥ oa¢ foawy fis saray $iwg 0 ot
L

wE o § A, IgTeaY wEA,
afg g 28¥e & wmed & W @ &
teyy ¥ wind & o ag v fark
gy fir gk fefade ¥ oY ax =g
wga SrET af @ | g O iy w
e § WK T g A Levy ¥ AR
WT @ & W T gWA QeNR aw e
€1 ¥ feeifer geim ary & am &)
® ag W frdew &t g g B oY
fo o ot g€ of sy faer dar
T, qOt d ¥ qar o @, S
SO F eIy A g &
wf wire & teny ¥ gens F wng gt
oF 0% frer ¥ were oX gER e
wWaE ¥ Wy w frw ag ¥ wer
word AR T o W gy )y fr )
g & Rz AR gw @ )

wr ¥ ofems dw o sk wmr
# 1 sl dwex oy w o AR W e
wy 3R a1 o § W nfise v
&1 ag v dvwerew Gt O o Y
€ arefy dwefiar o ofr § 1 O @Ry Ty
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ot fis qgeare qx dewe sfreeft vy
oy A 4 ey F wwr v D
W g g 12 3w o ¢ B e
W ofes dexdmamdarqrd )
o 3 qferrs dwe ¥ axg T QT
g &R Ay ¥ o @ meRe ara
W wort a7 @ §, o Wi W
I TRTIAM AR AT O
iy gt ez & 7 v Wt § 1 mw
N ™ oS o g ¥ o, @
a1 § ), A T SR TR A AW &
THE IS WY § WK 9 39 e
w1 & o WA & fad wfade
%% ¥ glawrd Ag) §, e o gheer
a8 & W wgr @ Qe W At
€ ) 9 g xw ard iy ) ag F and
WX gfies 3w s ade dwT W
AT £3[ A g7 argw Qo e
TOoEE R W dwex § ug qfes
R B W gR g WK o W
& § g v 9 g e § W
g qfes 4RI A AT T
1 fw 7 § 1 oo sede dwe ¥ W
Fwd § o wrade arvw v ST §)

xfafody ¥ oA ¥T oy e
t & dwenw o F QF AR
awfafemm o m gwr €, ag woft o
¥ THRAT §, I TF T Aot St
7w T § o g Tewr aTaT
w< @ § e ofers dwt & wwe
fadeft 2wfaferde el wome §
fe w2 ue X ¥ Taw ke ¥
TR g2 2effage w &fes wer @
& wmer &, Sl & wer ¥ foereht

s, | sTa SR gferes fwt
¥t feElt W ATeie T o et ¥
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Shrl Dasappa (Bangalore): Mr.
Deputy-Speaker, Sir, I see from a
perusal of the reports that there has
been a perceptible progress in the
productivity as well as production in
the country. That 1s a thing on which
I join with my other hon fmends in
congratulating the Ministry.

During the First “Five Year Plan, 1
found that one of the lacunae was
that they took very little note of the
need to see that the imbalance that
there was in the country between
agriculture and industries was set
right. That was one of the criticisms
which I levelled on certain occamons.
I am glad, however, that during the
consideration of the Second Plan, this
great gap has been sought to be made
up and to a very conmderable extent.
So, I think, now the way to progress
and prosperity is fairly clear and it is
gaming momentum and 1t will not
be possible for anybody to prevent
the rapud economic progress of the
ocountry.

There has been a general awaken-
ing among the people and a desire for
developing industries in almost every
sector. And, I thunk, the Ministry is
maintaining a fair balance between
the various sectors, whether it is

heavy industries, whether it is the
nationabised sector, or the private
sector, or the small-scale, medium or
cottage industries.

I am anxious that the moneys that
are being spent—and I should say in
a very generous way, relatively speak-
ing, compared to what we have bean
accustomed during the past many
many years—should be well utilised
and fully utilised and nothing should
be done which will hamper this even
progress to which I referred.

I must say that my hon. friends
expressed their apprehensions as to
whether the tempo has not been a
little too much for our finances to
bear and whether we will be able to
push through the schemes to their
completion in the years to come, at
any rate, during the Second Five
Year Plan. Therefore, let ane deal
with the question of foreign trade in
the first instance.

Shn V. P. Nayar launched, what I
consider, a very severe attack on the
way in which we dealt with this
question of imports and said that we
had not been sufficiently careful in
planning these imports If we see the
nature of the imports, it will be amply
clear that it is because of our in-
creased tempo of industralisation
that we had to import more and more
plant and machinery; 1t is this which
had contributed to this large increase
in imports and the consequent large
gap between our import and export.
In 1954, our deficit was about 55 crores
and in 1855, it was about Rs. 56 crores.
In 1956, it is about Rs. 200 crores.
This large gap Is accounted for by
the heavy mmports of plant and machi-
nery.

14 hrs.

I must say that there is something
in Shr1 Nayar's criticism! Having
known what our Plans were like, we
should have been infinitely more
judicious in our import of consumer

Have we done that? It is
stated here in thus report that so far
as consumer goods are concerned, they
have remained stationary. May I
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ask, whether in view of the increased
internal production i1t was right that
it should have remained stationary
and secondly, 1n view of the antici-
pated heavy imports required for our
development programme, it was at all
right to keep them at the levels
obtamning in the previous years? From
1953 onwards, the consumer goods’
imports remamed somewhere about
100—150 crores of rupees, annually.
When compared to the heavy imports,
the percentage has come down from
33 to 25 per cent of the total imports.
We should had adopted a more
austere policy than we have done I
do not know why they have adopted
a system of hiberalsing licences and
so on Whyv was thus liberalisation
resoried to by the Ministry? Perhaps
the answer may be that the price of
consumer goods must be kept at
reasonable levels.

I have no sympathy with that
approach or attitude. We should
know something of the austerity and
the economy programme in UK imme-
diately after the war. I think I am
not far wrong when I say that a
couple of pegs of wihsky would cost
in England much more than the price
of a bottle of whisky exported to
America. They denied themselves
these in order to save the foreign
exchange. The people in * England
were having patches in theirr elbows
when tweeds and such other clothings
were exported—80 or 90 per cent of
which were to Amenica Even
with regard to the various other con-
sumer goods, they were denying them-
sclves An adult would not get more
than an egg once a week. The sugar
cubicles were ridiculously small for a
cup of tea But that economy brought
them round agamn to their pre-war
levels

We have had no such authority
programme here. On the other hand,
mspite of the fact that we have got
this heavy expenditure ahead, we
have lberalised our licences I am
not here weeping over spilt mlk.
But, I thunk 1t 1s time that the
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Ministry took note of this thing and
réduced the imports of consumer goods
considerably.

That brings me to the question of
eXports as well. Tea, for instance, is
bringing us a lot of foreign exchange.
Likewise there are other commodi=
ties—tobacco, cotton to some extent,
coffee, etc. An hon. Member suggest=
ed that it should be available within
the country—a fine variety of tea,
called Orange Pckoe I do not think
it is not available but the cost is
Prohibitive. I feel that we can very
well get on with the tea we have got
now Simularly, I see that the coffee
eXports have been considerably res-
tricted in the last year or so. I really
do not know why there should be

suth a shortfall ;n  the export of
coffee .
Shri Ranga (Tenal:): We are

drinking too much,

Shri Dasappa: I am glad to know
that we are gomng to spend more
money on coffee cultivation and so on.

I would now take up the question
of nationalisation I am not very
much enamoured about nationalising
industries that do well already. I see
no merit 1n that. At this part of our
nation’s history, when we want more
mdusines, I would rather ke to
divert all these funds which we think
of ysing for nationalisation towards
buwilding up of fresh industries, of
which we have got any number. I do
nat want to dwell at length on this
paint I have so many other things to
refer to. I am also of the opmion
that there should be no such com-
Partmentalisation as the public sector
and the private sector What is the
private sector unless it is going to do
some service to the public. There-
fore, there should be no such com-
Partmentalisation. I have no objection
i the private sector comes with
Sufficient enterprise to buld prac-
tically all the industries which the
Government are not contemplating to
take over. All that we want is pro-
dyction. But, I think it is the duty
of the Government to sponsor those
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mndustries and projects which the
private sector is unwiling to under-
take possibly because of shortage of
money Later on, if necessary, they
can be passed on to the private sector

One of the greatest obstacles to
bwlding up industries 15 the difficulty
of promoting industries erther because
of want of technical personnel or the
means to gather all the matenal and
build up those industries Therefore,
the Ministry should take up all these
—I am glad that it 13 already per-
forming that function very well—
and build them up with the collabora-
tion of private people That in reality
would be a» mixed economy That 1s
to say, Government need not have all
the capital investment in these con-
cerns They can very well attract
private capital and I think 1t would
be a desirable line of development
because 1t has proved successful iIn
other places

I would like to say a word or two
about the textiles With regard to
the textile policy I do not want to
say much, because certain hon Mem-
bers have already spoken about it I
am very happy that the -handloom
sector 185 bemng nursed very well
dunng the last few years

Shra Ranga Are you sure?

Shr1 Dasappa I am sure'that lakhs
of weavers are very grateful to the
Ministry for the large amount of
money that they are spending, the way
m which they have developed the
market and also aided co-operative
societies

The report of the Kanungo Textile
Enquiry Commuttee has suggested con
version of handlooms to power looms
to the tune of 35000 power looms or
so The Ministry says that that can
only be possible m case they form
themselves into co-operative societies
My point 1s this If you wait for the
formulation of co-operative societies
before you enable a weaver to convert
his handloom nto a power loom, 1t
will take a long time After all, why
should we make that a condition
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precedent” I do not think the Textile
Enquiry Committee premided aver by
Shn Kanungo would insist upon that
condition here What I would suggest
15, wherever a weaver is willng to
come forward to have these power
looms 1t would be good to allow
him to have the conversion

Then, with regard to the power
loom sector—not the mill sector or the
handloom sector—I find that they
could now compound these excise
duties by a certain method, by what
are known as loommge charges With
regard to this there is a certain diffi-
culty experienced by many of the
power loom holders, 1n so0 far as a
loom 1s not going to work all through
the shifts and all through the month,
and therefore there are many many
days in the year when it 18 lying 1dle
I see that there i1s no attempt made
to exempt them the looms, for the
days when they 1dle because of over-
hauling, reconditioning and so on I
think that i1s a matter which the
Ministry can very easily attend to

I would like to say a few more
words getting nearer my own State
The silk industry has already been
referred to 1 am very glad that a
great deal 1» being sought to be done
with regard to the silk industry All
that I am sorry to note 1s that each
year they sanction large amounts of
funds which are never spent

Shri Ranga They do not lapse

Shri Dasappa 1 really do not know
why they budget and even sanction
so much more than what they are
able to spend during the year 1 do
not want to quote any flgures, but
sometimes they may sanction Rs 40
lakhs whereas not even Rs 20 lakhs
18 spent I think it 18 better that
these schemes are well considered
before these amounts are sanction-
ed

Then, electricity 1s developing very
rapidly m the land We want more
and more transformers, and heavier
transformers 1 was very glad to see
the other day that in Bangalore the
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hon. Mimister inaugurated an expan-
sion wing of a private transformer
factory. We have a Government
electric factory which is very much
older than that, and which has been
doing very successfully. So far as
the small transformers are concerned,
I believe there is a scheme for expan-
sion, and they are having a project for
the manufacture of higher-powered
transformers I would be very grate-
ful to the hon. Minister if he can
treat this scheme equally sympathe-
tically.

Comung to the cottage industries,
one of the dollar earning industries 1s
the drugget industry These are used
as summer floor coverings in America,
and they have a very good market
Unfortunately, because of want of
organisation the industry is at a very
low ebb today After about six or
seven years I find that there will be
a processing plant nearer Madras I
am very glad to see that I only
hope that this Minstry will take a
parental care of these various small
industries They are probably
absolve themselves of their responsi-
bility by saying that these are all
matters which should be left to the
State I quite appreciate that stand
The responsibihity may be of the
State But, why are we discussing
the development of the entire econo-
my of the country, unless we take
upon ourselves a certain amount of
responsibility for due mmplementation
and execution of these things for
which monies flow from the Consoli-
dated Fund of India? Therefore, my
suggestion holds good to all the
schemes wherever the Centre makes
over grants to the State I do not
say that they should interfere un-
necessarily, but they should keep a
very watchful and vigilant eye over
the right implementation of the
various schemes.

Mr. Deputy-Speaker: The hon
Member must conclude now.

Shrl Dasappa: I have only one more
point to make. I do not know whe-
ther it refers to this particular Minis-

try now; they have passed it on I

really relate to this Ministry, why
should that be taken up especially
when there is no time?

Shri Dasappa: They will be able to
influence the course of events, I am
positive about that; otherwise I would
not have made a reference to that.

In any case, Sir, 1 am very happy
to see that we are on right lines and,
as I said, the road to progress is clear.

Shri Ramakrishnan (Pollachi): Mr.
Deputy-Speaker, Sir, the problem of
industrialising India 1s the problem of
industrialising an  under-developed
country The problem has two
aspects The first aspect concerns
itself with increase of internal pro-
duction With the accelerated econo-
mic development which we are con-
templating, there 1s a gap between
demand for consumption and produc-
tion The hon Minister in the Adwi-
sory Council made very great stress
for the need for increased production
and bridging this gap eficctively The
Government has taken, I am sure,
effective measurcs to see that the
internal production of the country s
increased and, as records show, there
has been an appreciable increase in
the production.

There is another aspect which Is
equally important. This  aspect
concerns with increasing of exports.
Recently, there has been Theavy
demands on our sterling balances. The
hon Minister himself has pomnted out
that in 17 months there has been a
fall of Rs. 2680 crores in our sterling
balances. For the economic stability



possible to lithit our requirements
considerably and still progress at a
pre-determined pace towards success-
ful completion of our Second Five
Year Plan.

I feel confident there iz a great
possibility of increasing our export
trade. I think this calls for a psycho-
‘logical change in the attitude regard-
ing our export policy and also cons-
tant revision of the policy from time
to time There 15 a feeling that we
should export only finished product,
or at least semi-finished products.
We should ban all exports of raw
materials I feel that at least as a
short term measure we should
seriously consider the export of raw
materials which would earn us foreign
exchange Of course, I am conscious
that this export policy should be con-
sistent with internal prices and also
with internal demands. I would
suggest for the consideration of the
‘House and the Government a complete
survey of our present production
which is not being fully utilised in
the country and which might earn
foreign exchange I cite oilseeds as
an example.

Mr. Deputy-Speaker: The hon.
Member should not give the impres-
sion that he 1s reading

Shri Ramakrishnan: Cotton-seed
actually produces three important raw
materials One of them is linters.
The other is oil, and the third is cake.
Now, only five per cent of the cotton-
seed that has been produced has been
extracted for oil. Today, the figures
show that in 1954-55, there has been

m.lt.cnkc is being utilised as fertiliser.
There is six to eight per cent of oil in
ground-nut cake. This also could
be extracted by solvent extraction
which, according to the present
figures, yields 35,000 tons of oil which
would be valued to the extent of
Rs 5 crores If the cotton-seed oil
18 used for hydrogenation Instead of
the ground-nut oil that is being used
today, we would earn another Rs, 2
crores by way of foreign exchange. I
suggest for the consideration of the
Government that immediately cotton-
seed oil be utilised for the hydro-
genation purposes and the ground-
nut o1l that would be released as a
consequence be exportied for earning

foreign exchange.

Castor seed is another important
exportable item which would get us a
lot of foreign exchange. Castor seed
o1l is bemng used today exclusively as
a lubricant for arcraft industry, and
it 1s in great demand Castor seed oil
also is a very great industrial raw
material which is being wused for a
new synthetic fibre Jhere are other
importable items like cotton, the
mmports of which are in increasing
demand We can alse limit the
import of long staple cotton by ex-
panding our staple fibre—the viscosa
rayon—industry. 1 think Govern-
ment should give enough encourage-
ment for the development of this
industry and also limit our import of
long staple cotton.

Today, industrial raw materials
form a large portion of our imports.
With the development of basic indus-
tries, this situation might redically
change The manufacture of capital
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goods also has formed a great part of
our imported goods I think thet with
the encouragement that the Govern-
ment has given for the development
of capital goods industry, we will be
able to produce much more in the
coming years Sull, I feel there has
not been appreciable development in
the capital goods industry I am
referring to the manufacture of
chemical plants 1 feel that there has
been some difficulty in the develop-
ment of whole chemical plants as
such, because if 15 a very vast indus-
try with complicated and different
type of equipment I suggest that for
the immediate 1mplementation and
development of this sector, the Deve-
lopment Wing of the Mumstry of
Commerce and Industry take up the
design of this chemical equipment
and they can farm out for manufac-
ture to different establishments that
are already 1n existence I think we
can easily bring about this thing and
also earn a lot of foreign exchange by
that means

I would also hike to draw the atten-
tion of the hon Mimster to the fact
that there has been a retarded growth
1In  certain major ndustries I am
referring to the electronic 1ndustry
which has played a very great part
during the last war This industry
has come to occupy a very prominent
part m the industrial set up of many
nations As a matter of fact, during
war time, whichever nation has led
m the develogfment and application
of electronics has led m the war
There was a race in the earher part
of the war for the rapid development
of electromcs The electronic indus-
try also has ushered m a new age of
automation I do hope that consi-
deration will be given to the develop-
ment of this mndustry

I would also like to draw the atten-
tion of the Minister to certain dangers
and discrepancies m any major
economic, industrial development that
we have envisaged today Mono-
polists, cartels and oligopolists have

been found to have adverse effects on
the healthy growth The imbalance
m the regional economiic ahd indus-
trial development would also have
not only political repercussions but
also serious economi¢ consequénces.
India 1s a very vast country Many
regions are far remote from the
source of raw materials The pressure
of population m certain areas and
regions has been much greater than
in others There are many difficulties
in the thobiity of population from
one region to the other In fhe light
of all these difficulties, I suggest to
the hon Minister that consideration
should be given to set right this im-
balance 1 beg to place before hum
some suggestions for his consideration

The maj)or portion of medium and
small-scale industries should be ex-
clusively reserved for those areas and
also industries which requre great
skill could be thought of being put up
In those regions There are also
many industries which do not exclu-
sively depend on lucation They are
not location dependent Such indus-
tries can be thought of for location in
those regions

I think priomties should be given
for labour mntensive industries where
the population pressure on land has
been great I also place for the con-
sideration of the House that a sub-
stantial portion of our defence mmdus-
try should be located m the southern
Tegion as a matter of strategy

I would hike to lay great stress on
industrial research which 15 being
neglected today I think our indus-
trial research should form the back-
bone of our industrial economy How
1t should be promoted, I leave 1t to
the hon Minister Innovation should
be a first base Healthy competition
would be a spur t. efficiency, mnnova-
tion and continued development of
industry I would also like to see the
public sector competing with the pri-
vate sector and maintdining a healthy
economy



9163 Demands for Grants 21 AUGUST 1957 Demands for Grants 9164

In conclusion, I would like to add
that the country has the comfortable
and confident feeling that we have
able leadership in the hon. Minister
and his colleagues in the Ministry of

TR o Pl o v # o
frat s T ww g,
IEE A EH B IO, JHW wga O

Commerce and Industry.
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Shri Manubhai Shah: M
Deputy-Spcaker, 1 did not
originally intend to take up the
time of the House, because, 1n a very
large Ministry like ours, naturally,
there are many hon Members who
wanted to speak and are willing to
speak However, I would ke to
clarify some of the aspects concern-
mg this Mimistry though my Senior
Colleague will deal with all the as-
pects 1n his reply to the debate

Several hon Members have men-
tioned and made a pomted mention
of the industrial policy of this coun-
try The test of a national pohcy, I
hope the House will agree, can be
three-fold: firstly, how well that
policy has been laid out and how well
it is bemng implemented, secondly,
how well co-ordinated and in step
and in harmony are the different
sections of the economy concerned—
in this particular case, the industrial
economy—moving with one another
in a well integrated manner, and
thirdly, how fast and how speedily
the results of that policy are being
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made available to the nation There-
fore, I would beseech the House to
judge the industrial policy of this
country from these three primary
eritena

1 would place before the House
some data and also some of the tanga-’
ble results that this country has
achieved during the last decade.

The House 1s aware, of the indus-
trial policy statement made by the
Prime Minister mn 1948 and subse-
quently almost repeated without
many major changes, except a few,
in 1956 I cannot personally conceive
of a better poficy more weil [md out
than the one mentioned in that policy
statement, 1n an under-developed
country where poverty among plenty
15 almost visible Plenty, because, this
country has very vast industrial re-
sources In some cases, OUr resources
are such which can be compared
with any advanced couniry n the
world Let us see, for example, elec-
trification One of the very modest
eslimates made last year has shown
that if all the rivers which are avail-
able for hydro-electric generation art
harnessed, this country can easily
pinduce 40 milhon kw energy The
mstalled capacity from hydro-electric
sources can never be better in any
country in the world

By the same measure, In the agri-
cultural economy of this country, the
plan that we have launched upon will
bring under direct urgation 40 per
cent of the land, that 1s 12 crores of
acres out of 30 crores of cultivable
lands m this country Take, for in-
stance, iron ore I do not know of
any country in the world which has
known reserves of ore such as we
are fortunate to possess Almost on the
present computation, we possess 30
to 35 per cent of the world's resources
of iron ore, of & very high quality
imndeed and of easy availability These
detailsy of the different economic re-
sources can be mentioned at very
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great length. But, I would not spend
. the time of the House in mentioning
more facturs because I have mention-
ed some of the basic elements of the
industrial resources available here,

When these resources are available
and when we have undeveloped man
power, how fast and in what har-
monious manner have we gone? Gov-
ernment decided that wherever neces-
sary, where the industries cannot be
promoted by the people, Government
must move fast enough. There had
been a great controversy between the
public sector and the private sector.
I am glad to sce that in the hon.
House today and in the last session,
and in the country as well, there has
been a great deal of reconciliation
between these two points of view and
the whole nation seems to have ac-
cepted the respective important roles
that these two sectors of industiial
economy have to perform in this
country. The Government, therefore,
are moving very fast in this direction.

I would only mention a very few
details about industrial production to
show in what manner progress has
%ecen achieved. Some time back, the
hon. Minister Shri Morarji Desai
mentioned them before the Industrial
Adwvisory Council. But, many a time,
these facts are being overlooked when
we compare the industrial develop-
ment of the country. I am mention-
ing this only to point out what some
hon. Members have said.

Some hon. Members have mentioned
that the rate of capital formation,
the rate of investment, the rate of
savings in this country, particularly
directed towards industrial invest-
ment may not be considered to be
adequate. I am wholly unable to
agree with this view. I may give the
example of a few industries, At the
time of Partition, in textiles, the rate
production was 3760 million yards.
After a decade, the figures have
reached 6600 million yards, a rise of

]
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almost over 50 per cent. In the
vanaspat: industry, 05,000 tons was
the production at the time of the
partition. The present production is
320,000 tons, an almost four-fold in-
crease. In sugar, it was 10 lakh tons
in 1947, Currently, in this year, it i
20'1 lakh tons, a two-fold increase.
In the salt industry, the production
in 1947 was 19 lakh tons which has
now risen three-fold and it is now
57 lakh tons, This is regarding con-
sumer goods which are very neces-
sary in any country where the people
are on the border of mal-nutrition or
lack of proper nutritious food.

Coming to the chemical group of
industries, which are very vital for
producing producer goods or for pro-
ducing such of the capital goods with-
out which no country can further its
industrial development, 1n sulphurie
acid, the production at the time of
the Partition was 60,000 tons. Cur-
rently, it is 165,000 tons, 2} times
production. In caustic soda, it was
merely 3000 tons. Now, it is 43,000
tons, 14 times increase in production.
In soda ash, it was 14,000 tons; today
1t is 93,000 tons, a seven-fold increase.
Ammonium sulphate is a very impor-
tant constituent for production of
fertilisers. At the time of the Parti-
tion, 21,000 tons was available, Now,
1t has risen to 365,000 tons, 17 times
increase in production. In super-
phosphate which was an almost negli-
gible 5,000 tons, we have now a pro-
duction of 125,000 tons, an increase of
25 times

Coming to what are called the engi-
neering group of industries, which are
really the most vital sector of econo-
my for any advancing country which
wants to industrialise itself at a very
fast pace, the flgures are still more
staggering. There was practically a
total absence, if I may say so, of the
engineering group of industries in this
country when India became indepen-
dent. As a result of this well-formu-
lated and well-implemented policy
over a decade, the bicycle industry,
from a mere 40,000 numbers of assem-
bly in 1947 has progressed to the
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current production of 6} lakh num-
bers, almost 95 per cent of whuch 1s
indigenously manufactured A very
small percentage, hardly five per cent,
of the components 1s today bewng
allowed to be imported 1 can also
assure the House that it 13 our ende-
avour 1o see that within a few years
there shall be no foreign component
in this important industry

In the automobile industry, there
way hardly any manufacture at all
Only the ckd packs were bemng
assembled 1n this country, that too in
very small numbers Yesterday my
hon friend Shri V P Nayar described
this industry as someihing which 1
ramshackle, producing nothing,
having no development

Shri V. P Nayar 1 never said

Shri Manubha: Shah 1 may for
the information of the House mention
here that from piactically nil produc-
tion, the current production 1s 35,000
uruty of automobiles this jear, and
in all of this about 50 to 60 per cent
of the paits i» indigenously manufac-
turted In some cunes the components
have also reached 65 per cent, 1n
some cases 1t 1s about 35 to 40 per
cent, but on an average 50 to 60 per
cent of the cumponents 1» 1ndigenous
I have no doubt in my mnd that
within the next 110 years there wall
be almost 85 tu Y0 per cent of indi-
genous production n most of these
automobile units

In the sewing machine i1ndustry,
the production was practically negli-
gible The couniry was flooded with
different foreign manufactures of
machines like the Singer Pfaff and
all the well-known foreign makes
Today we are making in some cases
much superior sewing machines, and
from a mere assembly of 6,000 units
in 1847 the current production 1s 168
lakh umits of sewing machines which
can surpass in quality any of the
foreign manufactures

In the chesel engines and power-
driven pumps the advance 1s still
more phenomenal, almost a romantic
advance when you consider an engi-
neering ndustry of that high prea-
ston From a mere 700 engines and
6,000 pumps which were more or less
assembled in this country in 1947, we
are producing currently 18,000 num-
bers of diesel engines and 58,000 num-
bers of power-driven pumps, which
15 almost 27 times advance in one case
and 10 times m the other

In the case of electric motors, elec-
tric fans, electric lamps and trans-
formers alvo the progress i1s hearten-
mng In eleciric motors we were
hardly manufacturing 38,000 HP in
1847 Currently we have reached
5 lakhs HP, that 15 almost 13 times
advance, and I am quite sure that
within one or 14 years we will touch
the million mark

Transformers we were making only
33,000 KVA In a decade we have
mncreased 1t to 13 lakh KVA, an 1n-
crease of almost 40 times m this very
mmoortant industry No country can
electiify it lf unless all these impor
iant ancillary generating and  distm-
buting machinery are made available

Shri Ranga Can we have some 1n-
formation regarding the progress
achieved during the past year?

Shry Manubhai Shah 1 am coming
to that alvo a little later when I have
fimshed this

In the electric lamp industry, from
7 8 milion numbers, we have come to
32 mullhions, an 1increase of almost 4f
times

Coming now to what are called
capital goods, 1 e, essential industries
without which there can be no pro-
ducer goods and no industrial
development 18 feamble, se¢, coal,
steel, cement and machinery, I may
say that coal production which was
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30 mullion fons at the time of parf-
tion has now nsen to a rate of pro-
duction of 44 million tons annuals in
1857, that 1s a2 nse of about 50 per
cent

Shri T. B. Vittal Rao: Where? In
which year?

Shri Manubbai Shah: This year I
am giving all 1957 figures on the basis
of the production of the first six
months

Shri T. B. Vittal Rao: Does the
hon Minister mean 1t will be so
much at the end of 1957?

Shri Manabhai Shah: At the cur-
rent level of production during the
s1x months from January to June
1957 That 1» how 1t 15 taken Last
year 1t was 40 to 41 muillion tons

Shn T. B Vittal Rao It was 304
million tons
Shri Manubha: Shah He can say

later whatever he wants to say

The production of coal was 30 mul-
lion tons at the time of partition, and
the curient rate of production 15 44
mllion tons In steel it was 8 6 lakh
tons and now 1t 15 13 4 lakh tons an
increase of 50 per cent In cement
the figures are almost staggerng It
was 14 lakh tons at the time of parti-
tion, now 1t 1s 61 lakh tons, which 1s
the current rate of production that 1s
an increase of 4} times over a decade
In machinery where we were practi-
cally manufacturing nothing at all in
1947, the current rate of production
this year 1s Rs 35 crores worth of
machinery

I have taken so much time 1n men-
tioning these figures merely to indi-
cate that the Government of the day
has so well designed the national
policy of industrial development that
on the one hand we have mantained
the priority and on the other hand,
we have tried to see that all the sec-
tions of the economy covered by the
national production m the industnal
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sector have been properly promoted
and given due assistance

Now I come ‘to the second aspect—
how and in what manner we are
mammtamning the balance between
what are called large-scale industries
and small-scale industries, between
what are called the public sector and
the private sector

As the House 1s aware, 1n the First
Plan factories in the public sector
were not provided for as much as 1n
the Second Plan As against the pro-
vision of only about Rs 233 crores on
all accounts m the public sector in
the First Plan for industrial develop-
ment mn the Becond Plan the prowi-
sion 1s Rs 890 crores, that 15 an in-
crease of 3-3/4 times over the First
Plan And that 1s nghtly so because
without the production of steel n
Rourkela  Bhila, Durgapur and
Bokaro we cannot as a country conti-
nue to remain dependent on imports
of steel and pig ron for a long time
As such a large chunk of money, al-
most Ry 460 to Rs 470 crores have
becn kept apart for the steel plants

There are other important plants
hke the Hindustan Machine Tools,
the heavy electrical plant, the
National Coal Corporation, the alumi-
mum plints the basic drug industry
and the bas.c fertihser industries for
which a very large provision has
been made in the Second Plan

An hon Member, speaking about
the public sector, mentioned a fac-
tory which was perhaps the first of
the public sector factories in this
country namely the NEPA Mills I
submit to the House that we should
not judge the entire public sector by
the past performance of that one soli-
tary factory Even m the NEPA
Mills we are confident that within the
next six months the present troubles
will be over The boilers would be
set right, we will be able to put the
plant right We will again reach the
production of 60 to 65 tons per day
which we had almost touched in
March, and production will rise to 80
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to 80 tons by March next year. I
have full confidence 1n that We have
gone into all the aspects of the mll
and are providing for electrification,
repairs and mamntenance and boilers,
expansion of boilers and proper utili-
sation of the entire machinery 1 was
coming to the entire public sector
rather than merely concentrating on
NEPA Mills

Take for instance the Smdr: fac-
tory No country could have pro-
duced a better public sector project
than the Sindn plant After the early
teething troubles were over, today 1t
18 producing 10 to 15 per cent more
than the rated capacity of the plant
which even the foreign designers
never contemplated, and as I said n
the Question Hour today, the cost of
production of fertiliser in this coun-
try 1s Rs 680 to Rs 70 cheaper per
ton than the imported fertiliser that
comes to us

Take for instance the Hindustan
Machine Tools There have been
several debates in this House on this
enterprise and a Jot of anxiety has
been nrightly expressed by the hon
Member. of the Houwe But the
latest report, as the House 15 al-
ready aware, has already been lad
on the Table of the House A factory
which wag hardly expected to make
any profit, or rather which was design-
ed to mak%e a loss of Rs 40 to Rs 50
lakhs has, during the past year, that s,
1956-57, made a nominal profit of
Rs 5 lakhs That profit 1s very much
welcome, because 1t was never anti-
cipated It was a good working in the
public sector, thanks to the techmcal
staff, the managing director and the
workmen in that factory who did
devoted work, and the general
superintendence and guwidance of the
Government of India, that we have
been able to achieve 1t

16 hrs

During the current year, the House
is aware that the monthly production
has reached almost 35 to 38 numbers
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of machine-tools, that 1is, lathes, which
1t wag never expected to do 1n 1968-57.
And we are all hopeful that by the
middle of next year, that is, by June
next, the figure of production would
reach up to 75 lathes, driling machin-
es, Radial dnlls and various types of
utility products to which we are now
rephasing the Hindustan Machine-
Teo)s

About a factory like the Perambur
factory or the Chittaranjan Locomo-
tives, I need not plead before the
House, because the House 1 fully
aware of the position This only goes
to show that the public sector 1s forg-
1ing ahead, and what further plants we
are, therefore, encouraged to under-
@At wre vetwase of tns vty and very
vital successes

As the House 15 aware, we do not
mean to remain at all dependent on
foreign mmport, of heavy machinery
any longer ‘That 1y why, with the
htlp of the Russian and the British
reports, and the two missions that
camu to this country, we have already
launched and decided to launch on &
progiamme of a heavy-machme-build-
ing plant in the State of Bihar There
att various other ancillary units
atlached to  this machinc-building
plant And when the whole plant goes
into operation,—in the Second Five
Ycar Plan, we <hall spend about Rs 45
crorcs on that, resources permitting,
we may spend a little more, and :n
the third Plan, when the whole pio-
ject will be completed—it 15 expected
to manufacture practically A-to-Z
components of steel plants, of cement
gactories, of chemical plants etc  To it
will be attached heavy-machine-tool
plants and various other important
chemical industries manufacturing
umts, and various types of industries
manufactuning important equpments
etec which are today necessanly im-
ported

I mention this only because there
was a general feeling in the House
that the public sector 1s not making a
od performance as it 1s expected to
It 1s true that there i1s room for
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considerable improvement Nobody
can deny that In a country which is
struggling to build a solid base of in-
dustrial development, these are all
teething troubles, and I am glad that
the House, with its generomty and
forbearance, has considered the public
sector a very vital thing

There was a Lttle complaint that the
public sector was perhaps encroaching
too much on the private gector Of
course, ag I saud earlier, there has
been recently a great harmony in
thinking m the whole country and in
this House that these two sectors have
both necessarily to co-exist, and they
are both mter-dependent As a
watier ol fant, Wil oo eomtpes hane
been so directed that the public sector
should be producing such goods as
would try to make the progress of the
private industries and the industrial
development faster than what 1t is at
present I have come acrosg numer-
ous occasions when I have told, and
all of us in the Ministry have been
telling, the imndustriahists to show to us
one or two or three or four instances
where any production undertaken by us
has retarded the growth of the private
industry I am glad to inform the
House that at no time have we come
across any instance in which we have
retarded or stopped or not lLicenced a
production in the private sector which
they were capable of or which they
were willing to undertake

When, of necessity of the great need
of industrialising this country at a
very fast rate, we have got to move
into certain fleldg to bridge up the
gaps between the demand and the
supply, between the import and the ex-
port, necessanily, the tempo in the
public sector has to be quickened up
But I can assure the House that at no
time was it adumbrated in the na-
tional Industrial Policy, nor 1n its
implementation have we shown any
particular preference or given any
weightage which would retard the
growth of either sector at the cost
of the other

A mention was made that more
attention should be paid to small m-

dustries and village industries. There
were other hon Members who sald the
other way round, that we were wed-
ded tp sone fads, either of the Ambar
Charkha or some decentralised sector,
and we were holding up the economy
of the large-scale sector  Here also,
a dispassionate examination of the-
relevdnt features concerned of this
economy, would convince the House
that (overnment have mamtaned an
even balance

At no time time in the history of
this country, particularly before 1947,
wag the handloom sector so well
looked after As a matter of fact, I
come from that part of the country
wnert ‘AR Brace wart e narhante,
and gll the yarn, which was, during
the war, given on a quota basis to
these Princes, for distribution to hand-
looms: never reached the handloom
weaver, and was all more or less sold
out py the persons concerned for
earmiNg @ little profit  Since Inde-
pendence, the story 15 quite different
From & mere 900 milLon yards, or a
1000 million yards in the handloom
sector In 1947, we have now reached
a preduction of 1700 or 1800 mallipn
yards» and I am qute hopeful that
given the blessings of this House and
the gctive co-operation of all the
Members concerned, the total target of
g700 million yards, which we have re-
gerved for the handloom sector in the
Second Plan 1s not beyond the reach
of tpat industry  The weaver 1s a

ud man He wants to be helped
i his poverty, and if we make avail-
able to him all the information, all
the gssistance, all the techmiques and
all tpe spare parts and ancillaries that
the Government of India snd the State
Governments are distributing, 1 have
no doubt that a proper organisation
;n the co-operative sector of the
handlooms will bring up the desired

resul

Op the other hand, in spite of our
keenness that both the Ambar Charka
and the handloom sector should

be supported, we have not retarded
the development of the textile indus-
Ag 1 have just now stated, at the

time of Partition, the orgamsed sector
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had 3,700 nmullion yards of production,
which has now risen to 5,500 mulhion
yards That 1s & very big chunk on
a wide base of production, being about
50 per cent more.

Many hon Members are under the
impression that we are not hcensing
new textile mills. I may tell them for
their information that in the last four
to five years, 114 new textile mulls,
both spinung and a few composite
uruts, have been newly licensed Cur-
rently, 3 mllion spindles are yet to be
installed This 1g not a small quantity
‘This 18 not a small production When
all that goes into operation, we can
confidently hope that the production
tn the organised scctor wall also be
very big

It will be futile merely to talk on
theory, and ask why Government are
not yielding tov higher targets where
we can get 20 yards per capita, or 22
yards per capita 1 was surprised
when my hon friend Shr1 Ramy
Verma .

Shri Jadhav (Malegdaon) The target
1n the Second Five Year Plan for the
organnsed sector, or the big sector, has
been fixed at 5,000 nullion yards How
1s 1t that you are gomng to give 3
million spindles or looms more for
them” What about the Ambar
«Charkha then?

Shri Manubhai Shah: It 1s true that
in the Second Plan, a target of 5,200
million yards have been fixed for the
big sector But ag the Prime Mimus-
ter, and the Commerce and Industry
Minister have been repeatedly saying,
the targets of the Plan are the mimima
and not the masxima Once these
targets are reached, there 13 no reason
why 1f the country can afford 1it, and
if the 1esources are available with the
industry or with the public sector,
these targets should not go forward
further As a matter of fact, I men-
tioned only 5500 mullion yards, but
that was a conservative estimate
Actually, we reached 478 milhion yards
in January of thig vear, which works
out to 5,800 million yards for the
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whole year. I have no doubt that
next year, perhaps, we ghall touch the
6,000 million mark in the organised
sector.

‘What I have been trymng to explain
and clanfy 1s that the industrial policy
18 so designed that every sector, whe-
ther 1t 1s large-scale, or whether it
is small-scale, whether 1t i3 public
sector or whether 1t is private indus-
try, has been so nourished and nur-
tured, and promoted and assisted that

lenge to remove the poverty in the
country, by looking after all the sec-
tions And Government look to it that
every section 1s properly helped,
wherever 1t requires help, and where-
ver it 18 necessary to help

I may say agamn that there 1 some
misunderstanding in the minds of
some of the Members about the Ambar
Charkha Ambar Charkha requuires the
blessings of the entire country It has
a great employment potential Itisa
new instrument being devised, being
improved, and 1s visible in the history
of any under-developed country i
any part of the world If you exa-
mune how the British textile mdustry
really developed, there also, in 1850 or
so, you wiil find that these types of
newer and newer gadgets, and more
improved techmques of production
were always being invented, and were
alwav> being discovered, so that along
with the capital-intensive industries,
which should really build the ndus-
trial base of the country, we have got
to provide the social nsurance, the
social values, the employment of a
large mass of people which these large
industries all at once cannot afford to
provide, nor have we got the where-
withal or the resources to provide
employment to such a large mass of
humanity through these eapital-inten-
sive industries

That 1s wheire a very delicate
balance hag to be mamntained bet-
ween all the different sectors,

So I can assure the House that Gov-
ernment 1s not obsessed by any fads
or any type of doctrinaire 1ideclogy.
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All that we hgve to see that consist-
ent with the socialist pattern of society
that we want to establish in this
country, consistent with our ideas of
removing poverty, i1gnorance and dis-
ease lock, stock and barre]l from this
country and consistent with our ambi-
tion to yndustrialise this country as
fast as posible, all these sectors have
to be properly looked after

There was mention of the import of
rayon gilk by an hon Member, while
he was speaking on khadi, he men-
tioned that Government had imported
so much silk I might remund the
House that thig 15 an important item
in the handloom industry Rayon
silk 15 mostly used in handloom, both
in sarees and various other products
partly or wholly for borders and other
things If we stop the import of
rayon silk now, 1t will affect this n-
dustry It 18 not a luxury article as
it 15 commonly understcod to be
That 15 why in this industry also we
are trying to be self-sufficient  The
House will be glad to ¥now that from
a mere target of 24 mulhon lbs, we
nave now almost licensed annual capa-
aty of 100 million lbs, and given
proper resources, I am hopeful that i1n
the next three or four years, we will
pass this target of 100 million lbs per
year of rayon production in this
country That will help to diversify
and decentralise the organised indus-
try 1n the country

I need not take more time of the
House I would only urge that when-
ever a national policy 1s judged, we
have got to see the different aspects,
how that policy works and what 1s
the impact of that policy on the differ-
ent sections

I will say a word about how priori-
ties 1n production have been maintain-
ed As the House 15 aware, 8 per
cent 15 the rate of capital formation
an the industrial investment in the last
five years Perhaps this year it will
be slightly more An hon Member
wanted to know what was the produc-
tion 1n 1856 and 1957 I can only give
a broad comparison by saying that

practically in all sections of indusiry,
30 per cent 1z the mimimum that has
been recorded ;n a year excepting
some very old organumed industries
hke the textile industry where 30 per
cent i a year would be out of all
proportion. Otherwise, in the other
sectors the rate hag been fast enough.
In some cases, the production mght
be almost 50 per cent more

I will cite the example of the
engineering group of industries Ewven
though the industrial index today
standg at about 157 1 acz compared to
the 1947 figure or the 1851 base figure
of 140, we find that the engineering
group of industrles has achieved an
index of 248 That represents a very
high priority Ag the House will
casily see, this 1s as compared to the
index of 140 in the base year 1951, for
all the group of industries This
engineering group of industries, which
15 very vital m order to industrialise
the country, has almost reached a
figure of 248 and given the bias and
the 1mpetus which we are trying to
give 1n this Minustry, I have no doubt
that this vital sector will flournish still
more

The same 1g the story with the
chemical industry, which comes next
Here we have almost reached the
figure of 187 as compared to 140 for
all the group of industries

That was the only further pomnt I
wanted to make Not only has the
policy been well-formulated, not only
has it been implemented to the best
of our ability, not only has the country
as a whole responded to this policy of
harmony and dynamism, but all the
prionities required for national deve-
lopment at the fastest possible rate to
remove the under-developed condi-
tion of this country have been looked
mto

Shr1 Sonavane (Sholapur—Reserved
—S8ch Castes) I rise to take thus
opportunity to focus attention on a
very serious situation arnsing in the
textile industry of my constituency,
namely, Sholapur
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Sholapur 13 an industrial centre
having about & textile mulls Out of
these, 2 are practically closed One
of them, the Narsing Girji Mills, was
entirely closed on the Bth of this
month, throwing out of employment
nearly 4500 workers The other, the
Sholapur Spinning and Weaving Mill,
13 not workung to full capacity and
about 4000 workers are sent home
without employment everyday That
means that nearly 8,500 employees are
forced to go without employment and
the families of these workers are on
the verge of starvation

I brought this point to the notice of
the Ministry of Commerce and Indus-
try on the 30th July Then Shn
Kanungo made the statement that the
Sholapur Spinming and Weaving Mills
were 1n need of finances I am sorry
to say that this mill, the management
of which 15 by the Morarka group, has
not done well The management have
not improved the mill On the con-
trary, conditions have gone from bad
to worse The Central Government
and the State Government have ad-
vanced nearly Rs 04 lakhs to this Mill,
and yet thig Mill has not made any
attempt to defray the debt Only
Rs 6 lakhs have been returned to the
Government, and this amount has been
appropriated towards interest

In view of this state of affairs, 18 1t
proper or wise fo think of advancing
moneys or funds to such a type of
management which has, even accord-
ing to Government, mismanaged the
whole affair and made the mull incur
Josses” 1 feel that a stage has been
reached when Government should
think, and think very seriously, of
teking a very drastic step in regard
to this mll

As regards the Narsing Girp  Mlls,
which was runmng with full comple-
ment, an officer of the Government of
Bombay was lent to that mill He
was working &8s manager of that mull
But T am surprised to see that within
three months of the appointment of
this officer, the mill wag entirely clos-
ed The reason given by Shn
Kanungo 1n the statement was
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“They have no resources for the
purchase of essential supplies like
¢otton and for payment of
workers "

Thig 15 the situation and now both
the mulls sre almost closed and pro-
duction has come to a standstill
What 15 the policy of our Government
regarding these indivaidual textile
mjlls? 1t is not a policy of nationali-
sation I quite see that. But when
individual industrialists are behaving
in this manner and which 13 1n the
knowledge of Government, what
should Government do” Should the
Government sit down with folded
hands and become a silent gpectator
and a helpless observer? I think that
should nos, surely, be the attitude of
the Government In these cases,
where the individual iudustrialisws
have not done well or have no desire
to do well except to bring pressure on
Government to obtain more and more
money, that they have squandered the
money previously given to them with-
out applying for the purposes for
which they were given—surely, Gov-
ernment should find out a solution
which 15 1n the best interests of the
nation and of the workers

1 visualise two or three solutions
One of them would be to take over
the managcment of the mull which the
Government had already done, but the
Supreme Court came in the way and
that effort was ndt successful The
Government have advanced Rs 94
lakhs and that money should be con-
gidered as compensation and the
management of the mull should be
taken over If labour 1s also to be
represented on the management, then
1t could be run on a co-operative basis
also

There 18 a very good officer with the
Government of India, who 1s a textile
expert and who 18 with the Khad and
Village Industries Commussion  Thus
expert who hag experience of the
textile industry may be asked to
manage the mulls and that he would
golve the problem If this could not
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be done, then the mull could be run
on a co-operative basizs In the
Narsing Girji mills, the labour have
about Rs 13 lakhs a; their provident
fund If labour representatives are
prepared to run thig sull on a co-
operative basis, then it could be so
run and they could be advanced some
more funds

15-25 hrs

[SHRIMATI RENT CHAKRAVARTTY in the
Chair ]

The other solution would be to give
some funds to the old management and
ask them tfo run it I think this
management has not been so bad
These are the three solutions whach
seem feasible and 1t 15 the duty of the
Government to see that no more time
is lost ag the labourers are suffering
There are nearly 8,500 workers and
nearly 30,000 human lives dependant
upon them Their position should be
mmproved and starvation stopped If
things are allowed to continue Lke
this, 1 thind, a very serious situation
would arise and there would be labour
trouble So far, things have not gone
to that extent But, 1if Government sit
with folded hands doing nothing, they
would be shirking their responsibility
towards labour and industry

Then, I come to the next point re-
lating to the wvillage leather industry
The leather industry in the villages
was oncé very prosperous, but, on ac-
count of the policy of the Britishers,
it was hard hit For the last 4 or §
vearsg our Government have paid some
attention to this industry and loans
and marketing faciitieg have been
provided Some people 1n the villages
have agamn taken to this industry If
this industry 1s to flourish, the Khadi
and WVillage Industries Commussion
should pay some attention to this and
the loanz and advances to the people
connected with this industry in the
villageg should be quickly paid 1
have known Instances where loans
were applied for and 1t took nearly 2
years to give a loan of about Rs 1,200,
I also feel that the Khadi and Village
Industries Commimion should take

into confidence people in this trade
and their representatives in order to
find out a solution and ways and
means of helping this industry and
organising 1t  Otherwise, a lot of
money will be wasted and the officers
will merely go from district to district
without organmsing the industry and
draw their salaries and allowanceg all
right Therefore, I would suggest that
the representatives of thig trade ghould
be taken into confidence and their
advice sought and something done to
organise this village mndustry

Shri Bimal Gbose (Barrackpore):
Madam, I make no apology for
focussing your attention on a prob-
lem to which many other hon.
Members had referred because of its
crucial significance and because on
1ts successful solution depends the
success of the Second Plan to a very
large extent I refer to the foreign
exchange problem and the related
question of export promotion It is
not the internal resources problem
or the question of admimstrative
organisation which was the bottle-
neck during the Fust Plan that
threatens the success of the Second
Plan, 1t 15 the shortage of foreign
exchange The question naturally
arises as to why it should be so

It was only in May 1056, that we
discussed and approved the Second
Plan When we approved the Second
Plan, what we had estimated was that
we would be required to run down
our accumulated foreign resources by
only about Rs 200 crores Why is it
that even before a year had passed,
this serious crisis has developed® Why
was 1t that when we planned a year
ago, we had not visualised such @&
serious situation?

If we analyse the problem, we have
to confess that the policy of the Gov-
ernment has been at fault because we
have to reckon the problem both from
its import and export aspects On the
import side, there has been very much
larger import than estmated Who
has been responmble? It 13 not mere~
1y the import of capital goods—as
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Shr1 Dasappa and as the hon.
Muster tried to make out—that was
responsible for this situation. True,
there has been a much larger import
of capital goods But there has also
been a larger umport of oonsumer
goods If 1 may cite certamn figures,
the value of the import of an item
like condensed and preserved milk
rose from Rs. 465 lakhs in 1854 to
Rs 655 lakhs m 1956 Again provi-
sions and oilmans stores showed an
increase from Rs 393 lakhs in 1951 to
Rs. 830 lakhs 1mn 1956. Even the
Reserve Bank of India, in its latest
publication, has had to say that there
18 an increase of Rs. 143 crores 1n
1056-57 in the mports of goods other
than food, capital goods, metals,
vehicles, etc as compared to what was

planned for Why? The Reserve
Bank article agrees that there has
been a larger import of consumer

goods It goes on to say that judging
from the composition of items 1n this
group, 1t 1s reasonable to argue that a
fair share of the increase wen: to
satisfy the h.gher ccnsumpuon
demands  There 13 no denywmng the
fact that there has been a very much
larger import of consumer goods Why
should 1t be so particularly wnen

there was this serious foreign
exchange situation?
Even mn regard to the import of

capital goods, 1t has to be distributed
over the Plan period U we have
allowed more import of capital goods
in one year, why should 1t be so? We
should have gone according to the
Plan Will it be the Government's
contention that we should try to
import the goods necessary for the
Second Plan in one year® Should we
not have gone gradually? The
Reserve Bank article also says that so
far as the private sector 1s concerned,
there has been more import of capital
goods than that planned for in  1956-
§7. Why was it so* It wnll not suffice
merely to say that it does not matter
as we have imported capital goods and
that will encourage industrial deve-
lopment. It does not help because if
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we import more than what we have
planned for, we invite troubles.

So, the Government should honest~
ly admut that there has been a fault in
the past We pay for the sms com-
mutted in the past. The Reserve Bank
article states that the operational, as
distinguished from the analytical,
cause of the change from surplus to
deficit should be traced 40 the larger
volume of import licences wh'ch were
1ssued during 1956 and the effect of
which 1s hkely to extend beyond
April, 1957 The Reserve Bank put it
in the most mildest form.

We may say that it 1s all over and
gone True But, we are paying for
the mustakes that had been commit-
ted It 1s not quite true to say, as
Shr1 Dasappa said, that the Govern-
ment has not Lightened up the amports
now It 158 more than tightened up
now We pav for those sins Yecause
we had imported more in the past.

Now, about exports What are we
gong to do? I would ask the hon.
Minister If the main or crucial prob-
lem 1s that of foreign exchange, what
will be the gap®” How can our balance
of payments, taking into account any
foreign a:d that may be available, be
balanced? How are we going to meet
the gap” That 13 the quustion

What have we done n  the past
about exports? We have been trymng
to promote exports by the establish-
ment of export promotion councils,
boards, etc What has been the
result” The figures for 1955-58 are
Rs 641 crores; for 1956-57, they are
Rs 637 crores These figures are
from the Reserve Bank of India
bulletin It 1s only a duference of
Rs 4 crores. Various excuses could
be adduced One might say that it
was because the terms »f trade haa
gone against us It may be so. But,
it may not be very large. Again,
there was the Suez crisis. It may
have created difficulies  But, it has
been estimated that the increased
freight that we paid on account of the
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Suez crisis 18 only of the order of
Rs 15-20 crores We cannot, there-
fore, say that it has been mainly res-
ponsible for this large gap m our
balance of payments posu.ion

Qur efforts at export promotion
have not as yet yielded much Then,
what is the mamn factor which s
standing 1n the way of our exports
being encouraged or promoted? The
mam factor 1s that there 1s mnflation
in the country It 1s eating into our
exports There 18 a large internal de-
mand at high prices and £ tnere 1s no
wmcentive to export You cannot ev-
pect busmessmen to export ‘heir pro-
duce when they know that there 15 a
market at hand in our country Then,
who shall take the risk of exporting
and undergo all the unccrtamnties? So
unless we do somethirg anout our in-
ternal prices, I am sure that these
export promotion councils or any
other bodies that we may set up will
not show material results

I also want to ask as to why n spite
of having established these export
promotion councils, noth.ng much has
been achieved I was reading the re-
port of these councils All that they
have been saying 1s that some more
concessions should be given to export
industries by way of relief in income-
tax, excise duties remission of other
kinds of imposts, ete

Now, the question 1s thut that way
the encouragement of expurts will not
be very large What are we trymng to
do” For example, we see that we are
domng quite a lot about our engmeer-
g mdustry It has developed, 1
agree We are exporting, I agree
But, how much are we exporting?
Only about Rs 4 crores The
of engineering commodities durmng
the last year has been to the extent
of Rs 4 crores How much more do
we expect to export by trying to
develop this industry® Even the in-
dustrialists say that they can take it
up upto about Rs 10 crores

Demands for Grants 9192

We have to realise that we still de-
pend on our traditional sources of ex-
ports Our traditional exports are tea,
jute and cotton manufactures. In
1955-56 they accounted for about B30
per cent of our exporis, In 1908-57
they accounted for 54 per cent of our
exparts So, we have still to depend
on these three items primarily. Then,
of course, there are hides and skins,
ores like mica and 1ron ores, and ve-
getable oiuls Those are our main ex-
port commodities

The jute industry 1s not in a very
good condition today We have to
g1ve more atjention to the condition of
the jute industry I come from West
Bengal I find that many of the milis
are closing down The labour is also
restive there They are being thrown
out of employment We have to find
out ways and means how we can im-
prove the condition of the jute ine
dustry We have also to see how we
can encourage the export of cotton
textiles and tea

But the man factor, when we come
back, 1s that these items and the other
items that we.want to export are be-
ing priced out of export markets The
main factor 1s again the inflationary
processes

Only yesterday we had a question
on gold smugghng, and Government
was accused for nol bemg able
to prevent gold smuggling They are
taking all kinds of measures But how
can they prevent smugghng so long
as there is a gap mn the mternal and
external prices of over Rs 40” Unless
that gap 1s bridged there will always
be this tendency to smuggle, and ft
will not be prevented merely by police
measures

The main factor 15, well we come
back again to the inflationary process
I want the hon Minuster to tell us as
to how he expects that we shall be
able to balance the imports that we
need by exports both visible and in-
visible and including the amount of
foreign aid that we may reasonbly ex-
pect to get from outside, and by what
period. And before we do so
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will be the gap that will be develop-
ing, and how does he intend to meet
that gap. We have already brought
down the Reserve Bank limit of
foreign exchange to be maintained
against note-issue to Rs. 300 crores.
We may amend the Act and even do
away with those Rs. 300 crores, but
that will mean only its 300 crores.
How long will we go on like that?
What will happen then? We are
Lving from hand to mouth. It is just
like a spendthrift who has had some
capital, and that capital is being
wasted and he 1s not able to mend his
wWays. L

I want the Government to give
serpitns- ciotigrit o obini- provhilsr JAtre~
palliatives of trymng to set up Export
Promotion Councils, mere palliatives
of sending certain missions abroad
will not encourage export. Exports
will only be encouraged when we
shall be in a position to export com-
modities of a quality and at a price
which the foreign markets will accept.
Are we mn a position to do that? If
our prices are higher no amount of
these things will help. Certain con-
cessions may be given and we might
be able to push up our exports by a
little. But that won't be very much.

Therefore, I shall conclude by say-
ing that, unless the Government ar:
in a position to tackle the basic fac-
tors, we are faced with a serious
situation which will cantinue, and I
do not see how we can maintain,
whatever heroics we may mdulge in,
the pace of the Second Plan.
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waw F ownaT ¥ oofk g &
I womn fis gfaaw I &, waer
G A, P 4T 7, P ¥ FmmeA
7 QAT AR GERT @A /I agkd
¥ g ayr § Wi age & A
b § ¥ A F IR woed oY
fag € W% 77 TAER 1 wae fwar
§ s w1 T e Al g AW
it M e dagr A @
g wEAT quAT § fin gaTX 2w IwTLr
T A& gt & 3@ W T g A
7€ 31 owT oY Ow g aET Ty
t 7€ wg § fir ot amicder ot
Y § 3 aga v s 1 e
feor o1 awen § wafs @ @
G § aga wfes St 8 qaare
qT T AT gwAT & | Wi aifwg
fis wT9 U% wTer 99 ®7 W @ 0%
A A QR g 7 & I
o) & qfewre A g9 a1 9z wefiay
¥ e qedt § o7 fis waT wy S
o (e 7F WA Jad ok @ ¥
v w1 ey et | § A g
fag 7y Fravar omaens f o @
fe g7 wod W ¥ w=T AT A
TR ¥ afew ¥ ofer g €
fred fe st s et wefimf
#r e oA o1 §% 1 wed v
warf warar § Ay wacwd ¥ N oo
srart # w€ ot fir et wrefiat €%
QT T SR AT G, 0y Srfy U
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w0 ot gt wy wwEng A ol @
e} ax frrer wraaw g o § e
™ A G| Bt e
Tz et & fr oo | e A
WEW w ayar T & v ] wmewd-
wE TR R & g e gy
w7 AT Y AE TQ F J6T ¥ Ay
ft Tfr o T w7 waew faenr m
3 W & 7ot T ¥ s ofterr s
w7 1§ & s T wifqw g ot gue
Y g g e ¥ A A
A HE A T T W
TR T W IR wQ § goars far
wrg avfie @i st aar o 4o B
ifawr war % | agt 9T P wY
%% i dure gf & Faer ar
FTE qra-gTe |t wyar vfE g g, Wi
T TA 7 IV AL T IOAT ¥R
€ am wasfa fr er @ "
T w & ft wr e foar o @
& oY o v g ey § F Q@ ¥ ewAr
AF FT A § | Afieet ag ot o o
g gwr & 1 & wwwar g, fe g
w1 ¥ W 90 0 wuW
T wifge o &9 9 (T
AT WET KT BT L THC A W
|TET T agra I Awfgw qife gwn
WYIT YR TR |

QT I T AT R GG g AT
g | o uw gEfegme Tew §
7% w2 6 o Qe § v
3 o5 Efges qeEz awm e
e q@  ger 9T W7 JEwr A
At @ 7 ¥ e v wde
g e § 38 AT e A g R 1w
¥ #ff xefigue qee oW ¥ g
awrE € o WY APy 9% TG I
& T § Wik W A Y e
wrar et § 1 few s W gy T
wgr st ur gon §, Sty
- g€ ¥ e @ o€ yEe 8 -

C=iw § foreY w3 & o
frars wrawwET § 1 WET T T
W AT Wg weE g § Wi s
W1 eI g s f § 1w
Tt & wreew W ¥ omg € WK
W e % aga & wnel Wy oW gq
g | S v faed & v
weat g 78 & 1 =T Iy g
fererar +t & oY agw v W o< firem
& forw w1 wwefon o v & e w7 AReew
FY JTH AT TG YT I & 1 W
wfedsea wafyq wrove 1 & Iy
WE e et § 1§ wgm fw
TR TR Y fn wre ¥ oo et
T §, % gE-EE S B e
o #Y g€ § A X A wh
arE G o 1 W O 9T
N WA FF $ ATEAE & o 8
a% wfaa) & faw gg & 1 a@y 9%
THATEN T wr WY T §, W AAA
s &M N Dar § frr W s
fer ot gawwar § 1 gy
fadet oYX =9 & sr A e
& YT AT ¥ W & W ST W el
§ 1 fafirgy y aror & wreew vl
Ix w3 foelt § AR wwrk
o vt § feamr @ srere o sfeef
A & SR A A Wy W
w1 3w % e omd ° 1 @ oy g
T g, e o wew ¥ e
# A FEe dor Y @Y & I < fwar
AT =R |

& woR a7 oY e ST
g fi6 wrrar 7 & € a6t ¥ v fawre
TR IO TEwar v g, frw
W A W Yo-to FTEW @ AME
o€ i wafoa ot of FF 1 qEWr
IERA SR F W AT A A
fiear a1 | & W@ €7 W Taw A
g ¢ find 7 ¥ W agr o ol
& 1 g faw ofm ¥ frea, fow,
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[¥s ww fe]
Wawed, god, fewte, &, wod
weEr w1 ¥, W w1 W,
qT, q R g ¥ T & e
Iﬁil ﬁw#mﬁf[-,loo
met e d ot gy g ) ¥ v aw
¥ frg wroer W wefra s g
g feame a6 TeR! wRem sgae
fafafee ot srd el 8, owd @
w oTE A F W 9T § 9y e
T § | AT @h qre ey e
e A T@ @l W@ et 3
9 Y wrE) oA ® O «@ s foe
TG | W g Qar 2w R e
R Wi OF & § adad sy
"2 fegord § W Pk Srame-

® o sy w2iad fear o oawar
) WAMI TR A ggr O AT & |
efizas qrftaem agr X gr aw St
WigY FFr X R N V7 A
Wt ¥ 3T ghaw g, A N WK
ST ST Y WrawTw geAr Ky oy |

W g ST Wa W SR [
aTe & d < § W Qe ST Ay
AN @ §, TOW gw T TS § A0S
fe &7 WITAOT ad® 9T 9 A
W TR ¥ ge o pufgae gt
A Y N Gren oz ford § ¥ A
¥ amT W @A G S A 3 qar
amt @m fv ®ww %y gl
¥ 9 g @1 § AP P E fan
§ a12 7 ©F #fay ST R & w1 A
WO & wear § 0

T Wk ufes gu WY s
§ vaam )

Shri Kodiyan: Madam Chairman,
the hon Minister has just now given
out figures to show some increases mn
mdustral production I do agree that
progress has been made in thus direc-
tion But he has conveniently left
certain aspects, the [rospects ot
which are not so bright I do not wish
to refer to all such aspects of the n-
dustrial development of our courtry
but, first of all, I shall refer t0 an
iunportant aspect of our wndustria:
development, namely, the question of
utilisation of idle capacity n our in-
dustries

The review of the first Five Year
Plan states that the first two items mn
the genera) order of priority in the
industrial fleld approved for the
period of the first Five Year Plan
were, firstly, fuller utihsation of the
existing capacity 1n  producer goods
industries like jute and plywood and
consumcr goods industries lhike tex-
tiles, sugar, soap, vanaspati, pamnts
and varnishes Secondly, expansion
of capacity in capital and producer
goods mdustries like 1ron and steel,
alumimum, cement, fert.iscrs, heavy
chemicals, machine too's etc

Even though the Government and
the Planning Commission have been
making tall talks on the need for the
progressive utilisation of the unutih-
sed capacity in our industries ano
even though we have passed six
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years of planned development, we are
still confronted with a considerably
large amount of unutihsed capacity in
many of cur industries Though suc-
cess has been achieved m some indus-
tries hke cement, a'uminium, electric
motars, sewing machmnes, cotton cloth,
etc, many of our industries have
failed to increase the utlisation of
idle capacity I do not forget the fact
that in the case of certain industries
like sulphuric acid, jute, textiles,
cotton yarn, vanaspati, etc, the posi-
tion has shightly improved In the
case of sulphuric acid, the percentage
of idle capacity has shightly decreased
from 34 per cent in 1850-51 to 32 2
per cent in 1955-56 In jute textiles,
it was 31 3 per cent mn 1950-51 and
12 2 per cent in 1955-56, I1n cottor
yarn, 1t was 29 4 per cent 1n 1950-51
and 10 9 per cent mn 1055-56 For
vanaspati, it was 483 per cent 1
1850-51 and 38 per cent in 1955-58

But the positton has deteriorated m
the case of industries like bicycles,
power-driven pumps, sheet glass,
asbestos cement, radio receiwvers, ete
The following are the figures for
these items, as regards unutilised
capacity For bicycles, the per-
centage of unutilised capacity
in 1850-51 was 15 8 per cent which
mcereased to 32 5 per cent 1n 1955-56,
for power-driven pumps, 1t increased
from ‘mil’ in 1960-51 to 44 6 per cent
m 1855-56, for sheet glass, 1t mn-
creased from 50 per cent i 1950-51 to
60 8 per cent 1n 1955-56, for asbestos
cement, 1t increased from 18 § per
cent 1n 1950-51 to 25 4 per cent 1n
1955-56, for radio receivers, it -
creased from 36 4 per cent m 1950-51
to 52 20 per cent in 1955-58

Such 15 the position after six years
of planned development It should be
noted that there 15 a correlation
between the utilisation of the unutili-
sed capacity and the progress achiev-
ed mn the production targets in thece
industries  Many of these industries
which have failed or have not made
substantial success in the utibsation
of the unutilised capacity have shown
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comparatively low figures of produc=
tion targets For example, sulphuric
acid, the target achieved 18 82 par
cent In jute textiles, the target
achieved 15 88 per cent, in vanaspati,
1t 1s 92 per cent; n bicycles it is 87
per cent. On the other hand, an in-
dustry like the sewing machine m=-
dustry which increased the utilisation
of 1ts unused capacity from 68 per
cent m 1850-51 to 238 7 per cent in
1855-56 was able to fulfil the produc-
tion targets having attamned a record
target of 121 per cent

Therefore, 1t can be seen that the
problem of utilisation of the unutili-
sed capacity in our industries 15 an
mmportant one and i spite of this
fairly large amount of idle capacity
stil]l existing 1in our various industries,
we are stll investing large amounts
to increase the capacity of these in-
dustries I submit that this idle
capacity 1s mn fact a social wastage
I request the hon Minister to go into
the matter seriously and remedy the
situation, if he 15 keen in developing
the country's industrial base

16 hrs,

Another point I wish to state in
this connection 1s that there is neces-
sity for enlarging the scope of the
public sector to cover all basic indus-
tries All basic capital goods indus-
tries like iron and steel, machinery,
electrical equipment, heavy chemicals,
etc must be brought under the publc
sector, f the Government wants the
public sector to play an increasing
role in the industrialisation of our
country

Not only that, I wish to state in
this connection that the Government
must be prepared to go outmde the
fileld of basic industries and enter
boldly into some of the consumer
industries of our country Basic indus-
tries, precisely because they ara base,
cannot be relied upon for
much profit But a significant part of
the investment programme can be met
by the State enterprise if the Govern-
ment 15 prepared to enter the field of
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consumer goods industries, One poss-
bality to be explored in thiz connection
is the nationalisation of the foweign
plantations including rubber, tea and
coffee With the scope of large exter-
nal demand for these commodities and
the prospects of larger internal
demand, this will be a source of
income for the investment for new
enterprises

The next point I wish to refer to
18 the necessity for running our State
enterprises on a profitable basis It 1s
high time the Government made an
enqury into the working of our State
enterprises, their organisation and
management

The total import of capital goods
over the second Plan Period would be
between Rs 1,400 and Rs 1,600 crores
The necessary and unavoidable import
of capital goods and equipment from
abroad will stram our balance of pay-
ment position, made dangerous by
unrestrained imports of unnecessary
and non-essential articles

In thus connection I wish to refer to
an item of wastage in our foreign
exchange 1n the recent past, that is,
on consumer goods Here are some
figures about the import of luxury
articles In April to September, cut-
lery and hardware for Rs 14 0 crores
and electrical goods for Rs 11 5 crores
were 1mported At this rate, the
average will be Rs 53 crores for the
year In January and February, 1957,
radios for Rs 27 lakhs, passenger and
other motor vehicles for Rs 420 lakhs
and refrigerators for Rs 056 lakhs
were imported These figures were dis-
closed 1n answer to three questions of
Mr A K Gopalan on 23rd July At
these rates, the year's total will come
to Rs 30 crores While the ery of
pruning the Plan 15 being made by
some, they want more of imports of
these articles All over the country,
there 1s prohibition, but import of
forelgn Liquor goes higher and higher
It was Rs 1 75 crores in 1953 and very

nearly Rs 2 crores in nine months in
1956

Last year the total avaflable supply
of steel in the country was 3 1 million
tons Of this, the Steel Controller
allocated only 19 mlbon tons con-
sisting of 1 3 million tons of home pro-
duction and 0 6 milhon tons imported
on STC account It means 1 2 million
tons were 1mported on private account.
In such a case, this 12 million tons
could not obviously foilow any scheme
of prionities Who can vouch that
most of 1t has not gone m for con-
struetion of luxury buldings and
cinema houses?

16.05 hrs.
[Mr Derury-SPEAKER in the Char]

I should like to refer to another
important aspect of the problem in
this foreign exchange position, namely,
the necessity of giving paramount im-
portance to such industries as will
strengthen our export promotion In
this connection, my criticism 18 that
the Government 1s not paying much
attention to this problem I wish to
take the example of the cashew indus-
try 1n our country It 13 one of the
best dollar-earning industries of our
country In 1956 alone, it earned dollar
worth Rs 13 crores This 18 an indus-
try over which India has got mono-
poly, there 1s no major competition
in the world market Even though
some steps have been taken in East
Africa to run the cashew processing
industry there, 1t 1s reported that they
have failed, but still they are continu-
ing 1t

Shri R. Ramanathan Chettiar (Pudu
Kotta1) The hon Member 15 gomng on
reading from his manuscript

Shri Kodiyan: I was referring to the
figures

Mr. Deputy-Speaker: I will be more
careful now

Shri Kodlyan: Sir, I was saying,
there 15 no major competition in the
world market in the cashew industry
Therefore, this dollar earning indus-
try has to be protected. What is the
position of the indugtry today? Many



One of the main factors which hami«
pers the progress of this particular
industry 1s the hold of the speculative
traders over the import of raw nuts
from East Africa Speculative trade
13 also going on n the export of these
precious dollar-earnung commodities
Another difficulty that hampers the
growth of this industry 1s the non-
availability of sufficient quantities of
raw nuts for this industry Only 50
per cent of the raw nuts are being
grown here and about 50 per cent 1s
being nportied from East Africa

Therefore, I would submut in thus
«connection that the Government should
immediately take steps to protect and
develop this industry Monopoly over
the import of raw nuts should be
immediately lquidated The State
Trading Corporation should take over
the purchase of the cashew kernels
and the State Trading Corporation
should also monopolise the export of
processed cashew kernels A separate
development council for this cashew
industry should be constituted and
generous aid in the form of loans and
grants should be given to the cashew
industrialists Thas 1s all I have to say

Shri Ranga: I was rather iaken
aback at the sttack that my dear
friend, Mr Ghose, was making on the
failure of the Government to balance
our payments, because I thought, as a
very careful student of economucs as
he has been, he would have agreed
with the Government as well as every-
one else in this country that while we
are gomng on with this expanmiomst
economy and developmental pro-
grammes mn this country (Interrup-
twon) 1t would not be possible even if
you were to be transposed there for
the next four years

Mr, Deputy-Speaker: I may not be
trausposed.

Shri Ranga: to achieve that objec-
tive at all But then he also took the
Government to task for baving
allowed so many heavy imports d
one year alone in 1955-58 and
why did they not stop it?
poris are no soming i, as
well, just by the years, déed
months, according to dates
had been placed The ma
machines and various things w
being manufactured there When
Were coming 1in,

Shri Bimal Ghose: If I may
rupt the hon Member, the hon
ber does not know the facts There
the Plan The Plan says so much
should be imported mn a particular

year 1! you import more, you get
into trouble

sgigggiﬂ

£

41

Ministers said this morning at question
time that they have certain targets,
certain national objectives At the
same time, these things cannot be kept
within bounds Within a period of five

Mr, Deputy-Speaker* Let not this
develop into a dialogue

Shri Ranga Take the cement indus-
try or the sugar industry You want
to import machines You ask the Gov-
ernment for a permut They give you
the permit You place an grder on
the other country You open a letter
of credit also

Mr. Deputy-Speaker: The hon Mem-
ber should also address the Chair

Shri Ranga' I am looking at you
all the time

Mr. Depaty-Speaker: It is not only
the look, that I want, I want language
also

Shri RBanga: Therefore, it takes time
It develops its own momentum and
its own programme What is more, 1
do not want anyone to find fault with
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the Government because in one year
Rs 300 crores worth of goods had
been imported more than in the pre-
vious year or year before last, or any-
thing hike that I would lhike to know
whether all or most of the things that
we had imported were really not
necessary for the industrial develop-
ment of our country If really it can
be proved thgt a major portion of the
imports that we have made during the
last two or three years really had
gone to develop and rehabilitate many
of our industries, we should be satis-
fied with that

Having said that, I would like to
make another statement also For
some years to come, it would not be
possible to balance the payments No
country in the world which has under-
taken an expansionist programme of
the kind that we bave undertaken has
ever been able to achieve it except
when they had, of course, dictatorial
powers or carried on thewr admims-
tration 1n a way which we would not
like

One other statement that my hon
friend has made surprised me He said,
promote exports He mentioned some
items One or two more have been
mentioned by the hon Member from
the Communist Party, I think All
these industries, we have 1n view We
have in view oilseeds In all these
directions, however much we do, even
if we have the maximum possible pro-
motion of exports, we would find our-
selves 1n deficit It 1s a world pheno-
menon That was the reason why the
International Bank was brought into
existence The SUNFED was
brought into existence Unfortunately,
it has not yet taken any material
shape All over the world, there 1s the
talk that the prosperous nations should
go to the rescue of the under-
developed countries, so that they may
be helped to balance their payments
and also import much more than could
normally be expected if they were to
keep themselves withm therr own
resources

5

My next point 1s, uestion
beyond the scope of
the Minsters there How they
keep enough money to pay for
these more and more mmports that
would be needing, the know-how and
the highly technical machinery? That
would have to be tackled not only by
these Ministers, but also by the Fin-
ance Minister and also the Foreign
Minister That has got to be tackled
by the policy of the Government that
would be pursued as a whole If we
have any quarrel with that particular
policy, foreign policy and financial
policy and so on, we may have to
discuss that question in a separate
way, apart from this particular dis-
cussion

It 1s unfortunate that the Business
Adwvisory Commuittee, of which you,
Sir, are the Chairman, has not thought
it fit to separate the discussion on the
two sections of this Ministry, Com-
merce and Industry, and give separate
time for the two I hope, m the next
year at least, there would be that kind
of a change and more time given so
that we could give better considera-
tion to so many subjects that are
within their purview

Shri Rami Reddy (Cuddapah) I
gave my name three days ago I cid
not get an opportunity to speak

Mr. Deputy-Speaker: That 1s for
the next year

Shri Ranga I would hke to take up
the handloom weaving industry I do
not wish to go in great detail I would
hke that a statutory Committee or
Board should be established m order
io deal with the affairs of this parti-
cular industry We have the Handloom
Board It 1s doing good work It can
do better work 1f 1t comes to have
statutory authority Also I would like
to see on the Committee greater re-
presentation given to the representa-
tives of the weavers than has been
the position till now At the same
time, I would also like the Govern-
ment to consider the working of the
Khadi Commission and see whether it
would be good to place thuis Handloom

the
my

sga

to-
all
we
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Commussion on the same position or
not. Personally, I would hke the
Government to have on the proposed
Handloom Commission more DpOwer
than they have over the Khadi Com-
mussion Then alone it would be possi-
ble for this Parhament to exertise
greater control than 11 has over the
Khadi Commission

I am not in favour of the mtroduc-
tion of power looms The Handloom
Board has not been in favour of 1t
The handloom weavers themselves as
well as the State Governments have
not been in favour of these power
looms as has been proved by the
failure of a large number of State
Governments as well as the weavers
m the respective States to take advan-
tage of the so-called proffered Mohini
Avatars that my hon friend Shn
Kanungo has conjured up of giving
subsidies, grants and all sorts of thangs,
in order to induce them to go into co-
operatives, to introduce power looms
so that they can go into a different
economic soclety and convert them-
selves into wage slaves I hope my
hon friends in the Ministry would not
be so very enthusastic, so very parti-
cular, about the introduction of power
looms in the future

There 18 a large section of the
weavers who have not been able to
come within the co-operative fold,
especrally co-operatives of the pro-
ducers I would like efforts to be
made by the Handloom Board as well
as by the Governments to bring all
these people into the co-operative fold
through marketing societies, so that
they would continue to use all their
imtative and all theiwr funds as they
do today and at the same time what-
ever cloth les in their hands unsold
could be sold through co-operation, by
bringing them into the fold of co-
operative marketing societies

I am rather disturbed by the infor-
mation that I got the other day that
quite a number of these textile mulls
in Ahmedabad have been making
losses 1 do not know why I would
like that question to be studied We
have also been told that there are
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heavy stocks on their hands Actually,
1 know, so far as the handloom indus-
try 18 concerned, there are heavy
stocks I would hike that particular
question to be studied by the Minstry
with a wview to see that marketing
facihities are increased and all these
stocks are cleared and these mulls are
enabled to make profits again

In 1ssuing lcences for imports, I
would hke the Government to con-
sider whether the position would be-
improved 1f there were to be—I do
not know whether 1t 15 there already—
a Cabinet Sub-Commttee consisting of
the Finance Mimster, the Minister con-
cerned m this Ministry as well as the
Foreign Minister or his Assistant to
go into the question and consider the
advisabiity or otherwise, once in
three months, of giving these licences
for such and such machinery and
other things concerning different in-
dustries Then, it may be possible for
us to avoid many of the troubles that
we are meeting with today

In regard to cement and sugar
manufacture, we are not having as
much satisfaction as we would hke to
have I am glad Government has
adopted the policy of encouraging the
establishment of co-operative sugar
mulls But, they are now up aganst
onc great difficulty Just as they are
getting themselves, collecting money
and are ready to place orders, these
restrictions have come on imports
What are they to do? 1 would Lke
that question to be very carefully
examined

We have got the machine tools fac-
tory Many foreign wisitors have
complhimented us on that I congratu-
late the Government on that achieve-
ment at long last But 1s that enough,
should that be enough, should we not
gn farther than that? In order to do
that, Government will have to explore
the possibihties from every mde
Foreign policy 1s intimately tied up
with the development of our indus-
tries, and if you are going to divorce
them and consider them in a com-
partment-hke manner, we will not he
able to make any progress.
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In regard to the small-scale indus-
4ries, I would like the Visvakarmas or
the Visvabrahmins to be specially
sncouraged They belong to the back-
ward classes also They should be
fiven preference in the matter of
training and enabling them to start as
self-employed people in small mdus-
trial units using their own industrial
skill It 18 want of encouragement by
the past as well as the present Gov-
ernment that has obliged us to import
80 many know-hows from abroad The
present engineers here as well as from
outside are even today doing research
in order to know the main principles
of engineering that underline the con-
struction of those gigantic temples of
the South And who built them® Qur
“Visvakarmas Even today some of the
acluevements of these people are
unique From all over the world great
artists and sculptors and other people
come over here and admire them, and
yet we do not give them sufficient
Jencouragement We should look into
.the matter

My last point 1s about rural indus-
tries I was very glad indeed that one
of our friends made a specific refer-
ence to the hides and skins or the
Jeather industry This 18 one of the
industries in which we can give direct
‘help. assistance and encouragement to
g large number of Haryjans There 1s
talk of giving them lands It has re-
mained a talk for a number of years,
and I am afraid 1t 18 going to be like
. that for many more years too But,
"here you can raise therr economic
status immediately, and their social
status also, by providing the necessary
sanitary conditions, proper environ-
ment and financial assistance I would
like the Government to be very much
bolder in this matter than it has been
t111 now

I may have many more ponts, but
I have to conclude now In conclumion
¥ would request you to use your good
offices also to see that, as my friend
Shn Yajmik put it, a rural bms 1s
mported, to some extent at least into
small-seale, and cottage industries as
also handicrafts.

Sbri Movarfi Desal: [ was getting
overwhelmed by the figures quoted by
several hon Members who spoke about
the difficulties of foreign exchange
and the difficult position that we are
facing at present I was not able to
tally those figures with mine, and [
would not, therefore, go into the
figures with very great accuracy just
at present because they are Lkely to
be challenged

Shri Bimal Ghose: So far as my
figures are concerned, they are from
the Reserve Bank Bulletin.

Mr. Deputy-Speaker: They are not
being challenged Why should he
worry?

Shri Morarjli Desat: I
challenge the figures of the
Bank, but 1t so happens that the figures
of the Reserve Bank are for the fiscal

calen-
differ:

thafli

year and my figures are for the ca

dar year That also makes a -
ence Then, as we cannot be infalli-
ble, the Reserve Bank also cannot be
infallible, and my hon friend cannot,
still further, be infallible because he

but by broad facts If I were to go
mto the detailed crniticism that was
made about certain matters or the sug-
gestions that were made on wvarious
accounts, I would occupy a very large
time of the House which 1s not at
my disposal

I should have Liked to meet all the
pomnts that were raised and all the
suggestions that were made, but I do

15 no case for alarm, and that if we
have faith and confidence in
selves,—I do not mean to say my
frrends opposite should have con-
fidence only in us on this side, 1 would
say they should have confidence in
themselves also—then, we shall be
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gramme When we go m for it we are
told that we do not know our capacity
and we are expanding beyond our
measure When we go into the public
sector, the private sector says that we
do not know how to manage things.
When those who believe in the private
sector begin to say this, others say
that the private sector is eating into
the public sector The believers in the
private sector say that the public
sector is eating into the private sector,
The fact of the matter 1s that we are
not trusting each other. We are only
going by some notional vrews and
some theories which have no relation
to the situation as it 1s obtaining in
this country which, to my mund, is
very pecular and cannot be compared
with that of other countries which
bhave been developed or other coun-
tries which are not in the condition in
which we are and which are very
much under-developed. Therefore it is
that our situation is very peculiar. The
difficulty 1s that we have developed
intellectually much further than
economically, and therefore the intel-
lect sometimes quarrels very seriously
with the economic situation and each
one tries to lay the blame on some-
body else.

I was not here before a few months,
but even in Bombay I used to hear
from all concerned that the Commerce
and Industry Ministry was managed
very well. It had done a good job of
it. I have no doubt that it had. If
there is anything being done now, it
isulmulto!wbathubeendm
during the lust three or four years.
I bave no doubt about it in my mind.
But now that there is some trouble,
somebody must be hanged for it, and
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nobody is more handy today than my
colleague who has displeased perhaps
many people on account of some
measures that Government has had to
take and he has had to take on behalf
of Government.

One should have no quarrel with
people who find fault because in our
culture we believe that the fault-
finder 18 the best friend that one can
have. It is only the one who praises
you who leads you to trouble because
he makes you feel that you are very
clever, but the one who finds fault
with us 18 a great benefactor because
he puts you on your mettle, warns
you and helps you to be better. It is
from this point of view that I have
taken the criticism that has been made.

I do not say for a moment that the
cuticism that has been made is not-
justified 1n anyway. I would not say
that There 15 nothing for which justi-
fication cannot be found. For every-
thing there can be justification, but
whether on the whole that justifica-
tion 1s there has got to be conmdered.
We must take a whole view and not
a part view at all,

Before I go into the question of the
export and import muddle, as some-
body called it, or the critical situation
as 1t 1s ansing now, I should hke to
go into the question of cottage indus-
tries, small-scale industries, heavy
industries, the public sector, the
private sector, consumer industries and.
all that sort of thing about which a
lot has been said.

We were also told by my hon. friend
from Eastern Uttar Pradesh that that
part of the country was suffering
seriously on account of want of indus-
tries and employment. I cannot doubt.
the facts. The facts are true, But 1
was surprised that he considered it
fit to give a warning that if we were-
not immediately able to do something,
there would be trouble. Well, per-
haps, the trouble will come from him.
and his friends. That was what he
meant. That does not help us at all.
That is not going to create any indus-
tries in that part. If industries aze

8§
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be created, then they can be created
only by co-operation and an under-
standing of the situation and by
collecting all the means at our disposal
and by the willingness to work hard
Without that, nothing can be done It
15 true that the problem in that part
18 more of small industries and cottage
industries than even of bigger indus-
tries

As a matter of fact, here also, we
have got to have a sense of proportion
for ourselves I see no conflict bet-
ween development of heavy industries
and development of small-scale indus-
tries, and cottage industries or village
mmdustries Both are necessary for our
country But this i1s forgotten Some
people think that we must have only
heavy industries, and they consider
that paying attention to the smaller
industries and the willage industries 1s
= mistake, perhaps, 1s a very backward
thing, or a sign of a very backward
intellect, or 1 do not know what to
call 1t, but they consider that these
people are reactionaries Perhaps,
that 1s what they might consider
Then, there 15 the other side which
considers that heavy Industries are too
much thought of we are going to a
direction where there 1s going to be
serious trouble for us in this country,
and we are going all on wrong lines,
and, therefore, we must only concen-
trate on willage industries and cottage
industries

This 15 where we suffer from a lot
of want of consideration If we con-
sider that this country has to be pros-
perous, and if we want to develop 1t
to the satisfaction of all of us—I do
not want that the country should be
developed to the satisfaction of a few
people, we want that the country
should be developed to the satisfaction
of everybody, not to any imagwnary
satisfaction of everybody, as he wants,
but to a reasonable satisfaction of
every person who can think reason-
ably—we shall have to work hard in
all directions, and we shall have to
<oncentrate on the heavier industries
as well as on the cottage industries,

Demands for Grants 9314

village indusitrres and small-scale
mdustries, because, whereas the heavy
industries supply us with wealth, and
with a lot of material which fis
required also for cottage and amall-
scale mdustries, they do not supply us
with employment which 18 very neces-
sary for our country, and which can
be supphied only by the smaller indus-
tries, cottage industries and willage
industries

There are people, eoonomists also,
and very clever and honest econo-
mists—] have no quarrel with them
about their honesty or about their
intelligence or cleverness—who, I am
afraid, are not taking a whole view;
they are not taking into consideration
the facts as they obtain in this coun-
try When people argue that khadi
gives only eight annas’ remuneration
to a man who works, they forget that
it gives that remuneration to a man
who 18 getting nothing today If a man
can get instead of eight annas, a rupee
or twelve annas or Rs 1-8-0 in any
other thing nobody 1s going to say
that he should be forced to take to
this thing but 1if they cannot get any
other thing why should these people
not be encouraged to take to 1t” But
what do we find? There are many
people who say that we are not
encouraging cottage industries They
go on saying that but they go
or discouraging the people from
taking to 1t by saying that there 1
nothing to be earned in it, that they
are being neglected and that they
being put backward This 15 what
hampers us in the development of all
these industries

It 1s easy to orgarmuse huge indus-
tries, bigger mdustries, because that
15 an organised sector But to or-
ganise village industries on a cottage
basis requires the organisation of
mndividuals by people who are self-
less workers and not merely pad
workers, and unless that is done, it
becomes very difficult to encourage
cottage industries or willage indus-
tries And that is what has got to
be taken up



It is wrong to say that the Govern-
ment of India have not been mindful
of the necessity of encouraging cot-
tage industries The Government set
up first a Khadi and Village Indus-
tries Board, and now a statutory
Khadi and Village Industries Com-
mission, who are looking after the
development of these varlous indus-
tries, and they are being suppled
wnth all the necessary finances for
developing these industries

There was an argument several
times that they were mnot being
encouraged But that was also not
properly understood What was said
was that all this must be properly
considered, and money should be ask-
ed for as 1t was requred Merely
giving money will not be useful
Here, an mnstance was cited about the
silk mndustry The Silk Board was
always preparing a budget for Rs 40
lakhs and spencding Rs 20 lakhs at
the end of the year That happens
because there is a very strong desire
to develop quickly, and, therefore, a
budget 1s prepared at the beginning
of the year, but it 1s not possible for
them to enthuse every villager or the
wvillagers that are to be enthused m
this to take to this, and to uifhse
the subsidy that i1s to be given or the
financial assistance that 15 to be given
to them When that happens, it 1s
not possible to spend all the amount
But, if that amount had not been pro-
vided for by the Board, then the
Board would have been castigated
for want of desire to help the indus-
try This 1s what happens also with
the Government of India

If we say, take money as it 1s
required, then it 1s said, we are not
encouraging the industry When we
give money as 1t 1s asked for, and
1t 1s not spent, then we are charged
by saying that we are now becom-
g imprudent and we are providing
without consideration money which
could have been utilised better else-
where

Now, if this is how we are going
to take stock of various matters that
have to be tackled m this country, it

cult situation, but that difficult situa-
tion is not all to our disadvantage, as
I see 1t It may be true that

things were imported in the
which some people think should
have been imported But I do
think that that was the intention
anybody to do in this Government
Government allowed these imports
because it was considerd they were
necessary There were large de-
mands for allowing these imports to
be made, whercas there were one or
two voices which said that imports
should not be allowed, there were
many people who said that imports
should be allowed I am today told
by several people that some of the
goods like cosmetics or contracep-
tives must not be allowed, but there
are many who say they must be
allowed Now, what are Govern-
ment to do? At that time, therefore,
several things had to be allowed, 1n
order that those things can be manu-
factured here also, and, therefore,
several mmport licences had to be
given If the sum total of it now be-
comes & burden, 1t 15 not that all thus
was not thought of or that we are
now facing a situation which could
not have arsen if we had been more
prudent It 1s possible, there may
be wiser people, and there cannot be
any dearth of them, who may have
had perhaps a greater wvision and
could have done 1t better But I can-
not, for myself, say that I could have
done better or others could have
done better, I myself do not see it:
others may claim, but 1t 1s only when
they are put into the task of it that
they can prove whether it can be
done better or not It is not only in
this country that this situation 1s
being faced In other countries
where they can take short-cuts, they
also are faced with the same mtua-
tion of difficulties of foreign exchange
or shortage of capital in the country
itself But that 1s very natural

33id
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Supposing I want to increase my
physical capacity and, therefore, I
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want to have running exercise, I
begin to run, I want to run for five
miles every day, but I cannot run five
mles every day Therefore, I start
with running a furlong a day, but I
have got to keep on increasmng 1t
every day, if I want to reach those
five miles as soon as possible There-
fore, every day, I have got to go on
extending 1t more and more Some-
times, 1 get breathless 1 have got
to take breath, and agamn, later, I
can do it That 1s the position with
ourselves We have got to expand
the prospenity of this country, if we
are going to make the people in this
country contented We cannot wait
for hundred years to do so We have
got to do 1t 1in as short a tme as
possible

My hon frnends opposite want us
to do a muracle within a year or two
years They go on asking for things
which 1t would be impossible for any
people to do ‘When they ask for
these things, they forget that it 1s
not possible to achieve these things
Still they want us to achieve them
And when we make an attempt to
achieve these conditions within a
smaller number of years, say 15 or 20
years, then we face a situation which
becomes difficult for us We are
charged with creation a difficult situa-
tion and then asked how are you
going to meet the situation? It 15 a
very relevant question to put, because
how are we to meet it 15 a Question
which does not affect us merely but
affects the whole hon House, which
affects all the people of the country
1 would not, therefore, say that this
is a matter which should not be ask-
ed But i1t 13 a matter which con-
cerns the Finance Ministry There 18
gomng to be a discussion on the De-
mands of the Finance Minstry 1
cannot encroach upon the prnvilege
of my hon colleague to speak on that
occasion and his right to speak about
1t I would not, therefore, anticapate
any arguments m that matter I
would only try to explain the pro-
blem as it touches the export and
import question

It has been argued that we have
been going at a rake's pace in the
matter of imports If we examins the
import and export position from 1850
onwards till 1856, this 15 what we
find The balance of trade from 1950
onwards has been minus In 19850, it
was munus Rs 1 crore Then 1t wenik
on nsing, munus Rs 87 crores, minus
Rs 191 crores, munus Rs 55 crores,
minus Rs 55 crores, munus Rs 65
crores, and ;n 1056 it was minus
Rs 201 crores It has been larger
after that

It 1s said that all this has happen-
ed because we had more consumer
goods and we went on at a rake’s
pace in getting consumer goods Even
m the matter of consumer goods, we
cannot say that all consumer goods
are useless There are several con-
sumer goods which are essential and
which we have got to get from abroad
if they are not made here Take for
example crockery or sanitaryware
which was not made here before.
They are consumer goods Bicycles
are also consumer goods But now
that we are manufacturing more
bicycles here, we are not importing
more bicycles

But even there, if we examine the
figures from 1852 to 1956, we will
find that in 1962 mmport of capital
and producer goods amounted Rs 446
crores and that of consumer goods
amounted to Rs 360 crores, totalung
an mmport of Rs 809 crores worth of
goods If we go to 1956, we find that
we had imported capital and producer
goods worth Rs 622 crores and con-
sumer goods worth Rs 193 crores
That means we have cut down from
Rs 360 crores to Rs 183 crores It is
not as if this slashing has happened
only m one year, m 1836, but this is
the year about which a charge has
been made that more consumer
goods have been obtamned In 1052,
it was Rz 360 crores, in 1833 it was
Rs 221 crores, in 1954 Rs 211 crores,
in 1955 Rs 200 crores and In 1056
Rs 188 crores In 1987, it is going to
be much less.
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Therefore, it would not be right to
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to grant that 1t may have creat-
bad psychological situation One
my hon friends argued that there
are many things obtainable in Con-
naught Circus That 1s where they
do not know the facts Several of

o

Then they will say why are smuggl-
ed goods allowed to be sold®> I my-
self was intrigued about 1t and have
been going into this matter I was
told only last month how this has
happened Now I am taking steps to
see that this may not happen What
happens 15 that there are smugglers
who will always smuggle goods. 1
do not think that any government is
going to be able to prevent smuggling
of goods, not even in countries which
may have a very iron administration
to stop all that There also smuggl-
g goes on Therefore, smugghng
will go on everywhere But what
happens 1s that these people are also
caught When these goods are caught
at the customs, they are forfeited

Now the Customs, in order not to
waste the economy of thus country,
put them to auction and sell those
goods Then these goods come in
the market and are sold And many
people seem, to think these goods
are now obtainable and this Govern-
ment 18 very stupid, 1t 15 not able to
take action against this

I am, therefore, trying to find out
& way whereby these goods may not
come into the market m thus man-
ner, but Government may take them
and utilise them for government pur-
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poses That is what we might do,
We may utiise them and pay for
them But then it will not excite
uniformed criticism from people who
do not know these things and who
cannot know these things I mywself
did not know about 1t till last month,
and I myself was very much intrigu-
ed about 1t, and was always
ing how we were failing m this mat-
ter Therefore, there are some things
which sometimes pass dur attention
and things are done in a way which
creates suspicion.

|

A demand was made that a com-
muttee should be appointed to go into
the muddle to see that all those res-
ponsible for it should be pumished I
am not surprnised at the demand
cause this demand 13 made on almost
every question, and therefore it also
loses 1ts importance What will be
achieved by a committee going into
these things? The figures are there
before us, all of us can go into them.
Let us sit down 1if necessary I am
prepared to sit down with anybody
who 1s prepared to examine the mat-
ter with me, and 1f there 18 a mus-
take, I am prepared to accept the
mistake 1 do not say that no mus-
takes have been committed I am not
prepared io say that Government
will not say that My colleague will
not say that Nobody will say that.
But are my hon friends opposite per-
fect? Are they very correct in all
the criticism that they make? And
if they excuse themselves about their
faults, why should they not have a
hittle sympathy for us who are mor-
tals, who on this side work from
day to day and sometimes commut
mistakes on account of over-work or
perhaps for want of sufficient intel-
ligence® It 1s possible Intelligence
15 a gift of God It cannot be given
or taken by anybody That i1s not
a matter which comes only because
one sits on this side or that

¥

Shri Nath Pal (Rajapur): If we
make mstakes, they do not cause the
nation loss But if you make mis-
takes, they cost the nation, they very
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seriously affect the nation (Interrup-
tions).

Shrl Morarjl Desai: My hon. friends
get excited immediately something
goes home.

Mr. Depaty-Speaker: They say that
their mistakes do not cause loss.

Shrl Morarjl Desal: The greatest
mistake that they commit is in not
having any patience. They do not
even imitate us in that matter. Let
them not imitate us in other matters,
but in the matter of patience let them
do so,

Shri Nath Pai: Have we not listen-
ed to you patiently?

Shri Morarji Desal: I never inter-
rupted them when they spoke. My
colleagues never interrupted them
when they spoke. We never inter-
rupt them in the manner that they
do—all of them saying something at
the same time. It may look very
well for them. But I do not think
anybody in the gallery is going to
appreciate this sort of thing. They
will only ask: what decorum is
observed?

Therefore, patience is necessary.
Nothing is going to be achieved by
interrupting me. I can be interrupt-
ed a hundred times, That perhaps is
considered parliamentary practice.

Mr. Deputy-Speaker: It was due to
my incapacity. I will take note of it.

Shri Morarjl Desal: No, Sir, I am
not at all saying that. With all due
deference to you, I must say that I
did not say that. But I do not mind
interruption because I consider an
interruption better because it enables
me to enlighten my hon. friends bet-
ter and also to show them where
they are erring. Therefore, I am not
bothered about it.

I was told about the unused capa-
city of several industries. It was said
that there Is unused capacity and yet
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wWe are going on expanding. Even
here, some of my hon. friends per-
haps do not see. They were given
figures and yet they do not see thosa
figures. In when we were
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capacities of all these units to
duce and as they produce more,
figures that are taken either by
Tanff Commission or other
are taken -at a particular time.
that time, some things may not
used. They were just in formation
or preparation or construction and at
that time, perhaps, it was seen that
there was unused capacity. From
that it should not be judged that this
Government is going on in such a
way that the capacity which is there
already is not used but we are going
on installing more and more machin-
nery and frittering away our slender
resources., That is not how this Gov-
ernment wants to work; we want to
see that all the machineries are
utilised.

EEIESad

ek

My hon. friend from Ahmedabad
said that the jute mills are working
in a scandalous way because it is
criminal to seal up some of the looms.
Would 1t be criminal to seal up some
of the looms or would it be criminal
to produce more than we can sell and
more than we can consume and then
close the mills? I do not understand
it my hon, friend has ever thought
of rhetoric but he doer not think of
economics as such in the conditions
as they obtain. It is not the fault of
the jute mills that exports have de-
creased. There is competition in
everything. Is it thought that we can
export anything that we like, at any
time that we like and in any man-
ner we like? We are not the only
country that exports things. I do not



think we have any monopoly in any
thing. We had some monoply some
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people. And, if the
high because of a panic—
easily be created here
send out 10,000 tons
Government will be blamed for hat.
It will be stated that we started these
i these things cannot,
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hairs or heads or legs, and that in
the common interest of the country
we should see that we pool the re-
sources of all of us, then we can go
about developing the country in the
best manner possible.

"This is not a political matter at
to my mind. This is a matter whi
affects the whole country. If
want to meet the situation, I w
appeal to my hon. friends to consider
these more fully and to help the
Government in meeting the situation
in the best manner possible. I do not
say they cannot enlighten us more.
They can certainly enlighten us much
more. But, if it is going to be done
only in public and at cross-purposes

EdEe

and I have no doubt that my country-
men will not fail the situation.

Mr, Deputy-Speaker: Can I put all
the cut motions together?

An Hon. Member: No. 148 separate-
1y.
Mr. Deputy-Speaker: The question

18

“That the demand under the
head ‘Industries’ be reduced to
Re 1 (Neglect of the handloom
and power loom industries).

The motion was negatived.

Mr. Deputy-Speaker: I will now put
all the other cut motions together.

All the other cut motions were put
and megatived.
hm‘- Deputy-Speaker: The question

Slst day of March, 1958, in
pect of Demands Nos. 1, 2, 8, 8
and 104"

The motion was adopted.

Mr, Deputy-Speaker: Now, the
question is:

“That the respective sum not
exceeding the amount shown in
the fourth column of the Order
Paper, be granted to the President,
to complete tlie sum necessary to
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defray the charges thit will come
in course of payment during the
year ending the 3ist day of
March, 1858, in respect of the
following head of demand entered
in the second column thereofi—

Demand No. 4".
The motwn was adopted.

[The motions for Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

Demany No. 1—MinistaRy or Com-
MERCE AND INDUSTRY

“That a sum not exceeding
Rs. 50,51,000 mncluding the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come 1n course
of payment during the year end-
ing the 31st day of March, 1858,
in respect of Ministry of Com-
merce and Industry’.”

DEmaND NO. 2—INDUSTRIZES

“That a sum not exceeding
Rs. 24,63,36,000 ncluding the
sums already voted on account
for the relevant services be grant-
ed to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958,
in respect of ‘Industries’.”

Demanp No 3—Saur

“That a sum not exceeding
Rs 1,49,17,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1938,
in respect of ‘Salt’”.

DEmMAND No 4—CoMMERCIAL INTELL.-
GENCE AND STATISTICS

“That a sum not exceeding
Rs. 48,31,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-

Demands for Grants 21 AUGUST 1957 Demands for Gronts 9226

“That a sum not exceeding
Rs. 1,43,68,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
{rmrm“st.ry of Commerce and Indus-

DEMAND No. 104—CAPITAL OUTLAY OF
THE MiNisTRY or CoOMMERCE AND
INDUBTRY

“That a sum not exceeding
Rs. 14,19,01,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment durmg the year end-
ing the 31st day of March, 1958,
m respect of “Capital Qutlay of
the Mimnstry of Commerce and
Industlw' n'

ﬂmsm OF LABOUR AND EMPLOY~
MENT

Mr. Deputy-Speaker: The House
will now take up discussion of the
Demands for Grants Nos. 70, 71, 72
and 124 relating to the Ministry of
Labour and Employment. As the
House is aware, 6 hours have been
allotted for the Demands of this

There are a number of cut motions
to these Demands. Hon. Members
may hand over at the Table within
15 munutes, the numbers of the
selected cut motions which they pro-
pose to move. I shall treat them as
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moved, if the Members in whose
names those cut motions stand are
present in the House and the motions
are otherwise in order,

‘The time limit for the speeches will,
as usual, be 16 minutes for the Mem-
bers including movers of cut motions,
and 20 to 30 minutes if necessary, for
Leaders of Groups.

Demanp No. 70—MinisTRY or Lasour
& EMPLOYMENT

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 16,94000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958, in
respect of ‘Ministry of Labour &
Employment’ .

Demanp No. 71—Curer INSPECTOR OF
Mimnes

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 13,801,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1953, in
respect of ‘Chiet Inspector of
Mines' ",

UNDER THE MINIETRY OF LABOUR AND
EMPLOYMENT

Mr. Deputy-Speaker: Motion mov-
ad:

“rhat a sum not exceeding
Rs. 8,86,57,000 including the sums
already voted on account for the
relevant services be granted to

the President to defray the -

charges which will come in course
of payment during the year end-
hgtbe!lltmo!l(u'ch,lm

in respect of ‘Miscellanecus De-
partments and Other Expenditure
under the Ministry of Labour and
Employment'".

Demanp No. 124—Carrran OuTray oF
TuE MINISTRY or LaBoUrR AND Em-
PLOYMENT

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 34,22,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958,
in respect of ‘Capital Outlay of
the Ministry of Labour and Em-
ployment’”,

Shrimati Renu Chakravartty (Basir-,
hat): May I know if the hon. Minister
is not here?

The Deputy Minister of Labour
(Shri Abld All): He is coming; I am
here.

Mr. Deputy-Speaker: Is no hon.
Member prepared to speak?

Dr. Melkote (Raichur): Mr, De-
puty-Speaker, Sir......

Shri Vajpayee (Balrampur): rose—
Some Hon. Members: rose—

Mgr. Depaty-Speaker: 1 thought the
hon. Member wanted to speak when
the Minister was present.

Shri Vajpayee: I am prepared to
speak when the Deputy Minister is
there.

Mr. Deputy-Speaker: Yes, I will
call him later.

17 hrs.

Dr. Malkote: Mr. Deputy Speaker,
Sir, let me at the outset congratulate
the Ministry of Labour for the trouble
they must have taken in inducing
the Government to constitute & Pay
and Service Commission.
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It was no small pleasure to see
this. The last Pay Commission was
constituted ten years back. During
this period in an expanding economy,
the situation has worsened and the
cost of living has risen. People who
have been benefited in the country
have mostly been the industrialists or
merchants or big men and land-lords
and some of the agriculturists and, to
some extent, the indusirial workers.
The employees in the Government
service in particular have been denied
the benefit of this increase in national
income which has amounted to the
tune of nearly Rs. 2,000 crores durmg
the past five year period.

17.01 hrs.
[Mr. SPEAKER in the chair]

For the past ten years, there has
been no change in the pay structure
of the Government employees. It
stands to reason, therefor, that the
Government employees who have not
been benefited should now try to get

. some benefit. Therefore, I congratu-
late the Government and the Labour
Ministry for the {rouble it must
have taken to induce the Government
to accept this measure.

During the period of the Second
Plan, the Labour Ministry has taken
the trouble to convene a ftripartite
labour conference which augurs well
for the successful completion of the
Second Plan. It was made known
in that conference by labour, emplo-
yver and the Government sitting to-
gether, that they would work their
way to make the Second Plan a suc-
cess. Towards that end they discus-
sed various measures to be faken.
This step that the Labour Ministry
took to convene such a conference
has been most welcome and I hope
that it would yield good results in
the years to come.

Apart from that, earlier, in the
month of February, they convened a
meeting of the representatives of
labour, employer and the Govern-

ment. They discussed threadbare the -

question of the education that the
worker should receive. The confer-
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ence came to certain decisions which,
I am sure, the Government must be
considering how best and quickly
they could be implemented.

-

Having said this, may I also say
that in the First Plan several things
were said which would improve the
working condition, the standard of
living, etc. of the working class in
India. Nobody would differ when I
say that in India, the worker is still
at the lowest level. INTUC, the
organisation to which I Tbelong,
demanded years ago that the level of
wages of an ordinary worker should
be Rs. 100 at the minimum. It is
still a far cry. We have also said
that the disparities of income bet-
ween the highest and the Ilowest
should be minimised as quickly as
possible. Towards this end and also
towards introducing a socialistic pat-
tern of society, the Government had
instituted a number of measures. The
Wealth Tax and the Expenditure Tax
sponsored recently by the Finance
Minister are meant to achieve this
objective. On behalf of the working
class of this country, both these
measures, I should say, are most wel-
come. In their implementation, Gov=~
ernment should, as far as possible,

not contemplate giving any relief to

the richer classes but enforce it rigid-
ly and strictly so that the money
earned by Government may go for
the benefit of the poor:

In the First Plan, the Government
thought of creating a machinery which
would help the standard of living of
the worker. It was said that the
Government would amend, if neces-
sary, the - various laws pertaining to
labour relations and to put forward
schemes to ameliorate the conditions
of the working class—for instance,
housing scheme, health insurance,
provident fund, etc. To a large ex=-
tent, these ideals are still on paper,
Many of them have not been imple-
mented. We still do not see when
steps would be taken to implement
them. To the extent that the Gov-
ernment does not come forward



There 18 one more side to the pic-
ture There are people who do not
know the conditions of the workers
and are unable to understand their
demands for better wages, living con-
ditions etc I was happily to hear
from of my colleagues on this side
of the House that the industnes
owned by private sector has not
merely been able to fulfll the targets
that was expected of them 1n the
First Five Year Plan but even within
a yea and a half of the 2nd plan the
private industrialists have gone ahead
and have already fulfilled the targets
set up before them Machinery by
itself or money by itself 1e a capital-
18t by himself cannot fulfil the aims
and objectives of a plan For doing
that, 1t 18 necessary to have the men
to work and men to enthuse the
worker Without this element te.
the worker coming forward to help
the Government and the country, no
couniry can prosper May I say that,
in the first Plan, the targets have
been exceeded in many flelds Thatis
what the industrialist and the Gov-
ermment say If that is a fact the
worker has fulfilled, in the mam, all
that was expected of him. As against
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this, the sssurances that have been
glvu:bhlmhlwhmdmhd or
remained unfulfilled

reach the targets We have even
ceeded them But, what do we see on
the other side of the pictpre? We see
that assurance have not been fulfilled,
promuses held out have not been ful-

by the workers, and this they have
shown by getting to come a second
Pay Commission constituted which is
a harbinger of good .

Constituting a Pay Commussion in
itself would not be sufficient 1 feel,
that the Labour Miustry should be
the watch-dog of the workers’ inter-
est m thus country, including the Gov=
ernment employees 1f they have got to
do this, they should be the sponsors of
all these measures for the Government.
One can then exactly understand in
which direchon Government would
like to go I am sure the present
Labour Minister, who has been in the
labour fleld for a long, ttme and his
Deputy Minister have been doing
pretty good work in this direction,
would help the workers march along
the road to progress

Whalst I am speaking about labour
several matters of importance come
to the forefront m my mind. I would
hke to discuss several of these, but
the one and the most important factor
in the couniry's progress today, if it
has to be achieved, 1s the question of
abjurMg strikes Whilst everyone tells
that strikes should be abjured and
should be used only as a last resort
for purposes of collecting bargaining,
and m this INTUC has been follow-
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ing the priniciples initisted by
Gandhiji that strikes should not mere-
ly be abjured but conciliation, adjudi-
cation and arbitration should be the
first things one should think of, and
only when these things fail should one
resort to strikes and that too through
methods, may I say that even in
INTUC there has been a certain
amount, misapprehension, a certain
amount, of worry and anxiety to find
that even when they adopt these
methods, the measures adopted by
Government are none too quick, none
too fair and often times the Govern-
ment machinery moves too slow and
hence the worker is getting disillu-
gsioned of the good intentions of the
Government In the public sector
itself one could see that while strikes
are not banned there has been so far
no machinery to adjudicate, arbitrate
or conciliate for the benefit of the
employees This happens 1n many
other sectors as well. These things
come up to the forefront, and when
the worker, assailed by poverty,
assailed by bad living conditions ask
for a fair wage, he is
told that his condition is very much
better than that of a landless agricul-
tural worker and that he should not
ask for higher wages. To compare
these sectors is not perfectly correct.
The wage of a wage-earner Lving
today, with the cost of living index
going up by nearly four or five times,
is not what it ought to be. He has got
to be encouraged If you want that
every section of workers should
eschew strikes altogether—and I am
sure that every section would like
to eschew strike it is necessary
that a technique be evolved by
all the organisations sitting together
and by the combined wisdam
and decisions of the different
trade unions In the country as well as
the Government and the employers,
wherein measures for hearigg the
grievances, conciliation, arbitration or
for adjudication are ensured and deci-
gions are given quickly. Further all
litigations in the shape of er ap-
peals to High Courts. Supreme Court

of the working journalists. We wel-
come the decision of the Wage Board
in the case of the working journalists.

+ We feel that similar things should
take place in the case of other work-
ers as well, including the plantation
labour. The plantation labour is the
one that is being exploited even today.
I would invite the attention of the
Labour Minister to the fact that it is
jmminently necessary to constitute a
Wage Board for the plantation work-
ers, so that their conditions are re=
viewed and their living standards
made better.

When I say all these things and say
that strikes should be abjured, 1 have
peen asking for a technique. What
could that technique be? It is rather
very difficult to say. But whatever
that technique be it should be peace=
ful, because resorting to violence is
none too good or correct. Whilst all
trade unions including my own have
peen saying that if would cooperate
with the Government in reaching the
targets given in the Second five year
plan, instances are not wanting when
trade unions have taken measures—
which are none too peaceful. Sur-
rounding the management, beating a
worker in order to threaten him to
join a particular union, using force.
To create conditions for other unions
not be able to function and such
other things are taking place, while
at the same time a cry that there
should be one union for one factory
is also being discussed. These activi-
ties are not helpful to a coordination

try, trade union activity is not entire-
ly devoted to raising the standard of
1living of workers. Trade union activi-
tv is also political and where politics
come in much of these unhealthy ri-



compel every employer including
even the Government for a quicker
justice I personally believe that the
Government should take an mmtative
in this and convene a meeting the
different labour unions and Ilabour
parties here and now 1in order to
arrive at a quick dicision in the
matter

Apart from these things, there are
various other matters about which I
would Like to speak The question of
the housing of the worker is there
The number of houses that have been
built is rather too small It has got to
be modified 1n a number of instances
to suit the life of a worker A work-
er who 15 in a hutment is often eject-
ed on account of slum clearance, and
meanwhile no provision 1s made—in
order to accommodate him on some
other land These are the difficulties
which a worker has to face Regard-
ing health insurance, the hospitals are
located far away from the centre of
work How is a poor worker to go to
that place in order to get relief? That
is one of the main trouble both with
regard to Provident Fund and Health
Insurance Scheme, that iz being faced
by a worker

With regard to the Health Insur-
ance Scheme may 1 draw the atten-
tion of the Health Ministry to the fact
that where as a worker 1s assured
of good medicine and good treatment,
the members of his family are to be
given a second rate treatment I can-
not understand what 13 meant by
second rate treatment and second rate
medicine There can either be treat-
ment or no treatment and nothing
like second rate treatment and in this,
the workers should be in a position
to choost whichever doctor they
want, whether it may be a homoeo-
path, ayurved or unani or allopath

§
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desire that it should be raised to
#0 that the cumulative effect of this at
the time he retires could be substan=
tia], and this would, to substantially
to help him in his old age

There are a few other points over
which I would hke to say a few
words I do not want to take much
time of the House In the case of in-
dustrial workers while the produe-
tion has gone up there has been a cer-
ta:n amount of rationalisation, parti-
cularly m the textile industry Where=
as production has gone up and money
has been made by the industry
bonuses and increase in wages are
not to be seen On the other hand,
workers are retrenched If rationali-
sation means more production, more
money to one class and less money
and more retrenchment to the other
it would cause heart-burning That is
prevalent in many industries and in
many States and if thus is to go on
endlessly, the question fo the employ=
ment potential which should have
reached the target in the first Five
Year Plan and which is yet to come
up in the second Flan 1s bound to fail.
I therefore, feel that these aspects
must be gone into wery thoroughly.
The workers should be asked to com-
bmne and unite in creating conditions
where, by taking counsel with the
Government, suitable measures could
be adopted which would help the -
workers to the maximum

If some of these measures that I
mentioned are taken up, then it would
be time for the Government and par-
ticularly for the different trade unions
to find out whether there should be
one union 1! one industry, one tmion
1n one sector or whether there should
be many in each industry tride
unions This would be the correct tihe
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V&ﬂhmm&.

Shri 8. A. Dange (Bombay City—
Central): When I have to discuss the
grants of the Labour Ministry and
especially when the Ministry is pre-
gsided over by an old trade unionist
like the hon. Minister, I have always
to speak, may I say, with two minds,
because I cannot ignore the fact that
if it were only a question of translat-
ing certain fundamental trade union
principles into practice, then surely
the hon. Minister, as a trade union
leader, would not hesitate to transe
late them into practice. But then, he
has a duel capacity—as a trade union
leadsr and as a Minister. As a Minis-
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ter, he is part of a Ministry in which
aits the Finance Minister or the Home

ciousness, then other conflicting inter-
ests inside the Cabinet come and dash
against that consciousness and what
results is not a straightforward labour
policy. What results is confusion,
anarchy and attack on the working

ted into action by giving them the
grants that the House is now asked
to give? That is the first guestion.

For example, the Labour
has perhaps a very good dezire to
adopt a policy of wage increase. The
expressions of such a policy either

E

practice, there is always a throw-
back? Instead of a wage increase poli-
cy, there is either 2 halt to wage
increase or sometimes an attempt to
freeze and sometimes an attempt even
to go baek?



ga39 Demands for Gronts 21 AUGUST 1967 Demands for Grants  ga4ou

to see better days in the matter of
this policy. But when it came to the
question of dealing with the wages
of Government employees numbering
about 2 millions including the rail-
way workers, not caly dealing with
the question of wages, but dealing
with the question of application of
laws to the various sectors of the Go-
vernment employees, what did we
find? There was total confusion.
There was higgling and haggling
about terms of reference. It was after
a lot of organisational work, after a
lot of pressure by the working class,
even to the point of going on strike,
that we at least got a statement from
the Government of India in concrete
terms, “Yes; we will consider the
question of wage increase or the ques-
tion of wage structures in the matter
of Government employees”, This is
one illustration.

There are other illustrations also.
For example, the Railway Minister
follows his own labour policy amongst
the railway workers. There are works
committee elected according to the
law; the Railway Minister may recog-
nise them or may not recoginse them.
The Labour Minister had nothing to
say about it. He cannot enforce the
law upon the Railway Ministry at all
Then, there is a negotiating machi-
nery. We are told and we are given
great homilies about patience, about
following negotiation methods, chang-
ing the mind of the opposite party by
persuation and so on. There are nego-
tiating machineries, which are the best
instrument of negotiating things,
arriving at a seitlement and stopping
disputes.

We ‘would ask the Minister to look
into the working of the negotiating
machinery. We ask hon. Members on
the Congress benches to study the
history of this negotiating machinery
which exists for railways; it is propos-
ed now for Posts and Telegraphs; it
exists for defence and for one or two
other things. What has been the
result? In the defence industry, when
the negotiating machinery wants to
put forward grievances and ask for

a settlement, some Secretary comes
and says, he cannot decide became
the Minister is not there. But when-
the Minister comes and wants 1o take

the Labour Ministry do about de-
fence? Can it do anything? No; the
Labour Ministry is incapable of hav-
ing a labour policy on behalfl of the
Government as a whole, because the
Government in its different Ministries
js at logger-heads, except on one
thing. They are united in saying to us
“f any strike takes place, if any direct
action is taken, we shall fire We
shall agree not to fire if there is no
direct action.”” How can direct action
be avoided? By negotiation. How is
negotiation done? Through the nego-
tiating machinery. What is the result?
No result. In the Railway Ministry,
hundreds of griévances are lying
there, and for three years, there
js no settlement. The negotiating
machinery cannot come +to any
consultations because the Railwny
Minister or the Defence Minister,
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or the Finance Minister,

‘has his own labour policy. In this way
it goes on. In one case, in recent his-
tory, one Minister at least showed
some dash in taking a decision and
that was'the Finance Minister. You
know, the Finance Minister holds the
whole key sometimes. He is also a
man who some times takes a quick
a decision whether somebody likes it
-or not. When the insurance workers
threatened to strike and went on a

:one day strike, when it was found .

‘that insurance would not work and
finances from insurance would not be
available for the Plan, he took an

aeroplane to Bombay, sat down with -

‘the committee, arrived at an agree-
‘ment and next day announced that as
‘his settlement with them whether the
other Ministers like it or not. That is
the way one Ministry acts. Some or
the other Ministries act some other
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each ~— way. The result is, the Labour Hin-.

I istry as such cannot put forward a
single labour policy for the Govern-
ment as a whole, because, the Gov-
ernment as a whole does not function
on any agreed policy except on an
anti-strike policy.

Mr. Speaker: How long will - the
hon. Member take?

Shri S. A. Dange: I would like to

continue, /

Mr. Speaker: The hon.
may continue .tomorr.;)}vy

Member

17.32 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, the
22nd August, 1957."
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